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LOK SABHA
Monday, March 9, 1989/Phalguna
18, 1880 (Saka)

The Lok Sabha met at Eleven of the
Clock

[Mr Dzxrury-SPEAKER 1n the Chair]
ORAL ANSWERS TO QUESTIONS
Lac Production

Shri 8 C. Samanta:
S8hri R. C. Majhl-

Will the Minister of Food and Agri-
culture be pleased to state

+
Shri Subodh Hansda:
*1013.

(a) whether 1t i1s a fact that there
was a fall in production of lac during
the year 1957-58,

(b) 1f so, the reasons therefor

(¢) what has been the total produc-
tion during the vear 1958-59 so far,
and

(d) how far the development and
expansion schemes have increased its
production”®

The Minister of Agriculture (Dr.
P S. Deshmokh): (a) Yes There was
a fall in production of lac during,
1957-58 when compared with produc-
tion of lac during 1953-56 and 1936-57

(b) It was due to drought condi-
tions mainly i1n the States of Bihar
and West Bengal

(¢) Provisional estimate of produc-~
tion 1s §,09,000 maunds

{d) The broodlac farms contem-
plated under the Second Five Year

384 (A1) LSD~1

Plan are still bemng established Their
effect will be felt 1n a year or so

Shri Subodh Haunsda: May I know
the total amount spent so far during
the second Five Year Plan for the
development of this broodlac mdus-
w’

Dr. P. B Deshmnkh: We have pro-
vided, at a cost of Rs 4 60 lakhs, for
the establishment of 55 broodlac
farms, 34 of them have been estab-
hished 1 am sorry I have not got the
exact amount spent

Shri Subodh Hansda: May I know
whether the lac produced during the
year 1858-59 has been consumed in
our country or has been exported and,

if so, what 1s the total amount of
foreign exchange that i1s saved?
Dr P S, Deshmnkh: I could not

follow the latier part of the ques-
tion

Shri 8. C Samanta rose—
Mr. Deputy-Speaker: Shn Samanta.

Shri § C Samanta: May I know
how many persons are engaged in
this cultivation?

Dr. P S. Deshmukh: I am sorry, I
do not think any estimate has been
made

Shei R. C Majhi: sMay I know
whether any target has been fixed
for the production of lac during the
second Five Year Plan and, f so,
what 15 the quantity and how much
has been achieved up till now?

Dr P. 8§ Deshmmkh: I do not think
any target 1s fixed, at any rate, I
have®not got the just now
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Shri Warior: May I know whether
the production of lac has increased
in any State and whether the Gov-
ernment have given any encourage-
ment for this?

Dr. P. 8. Deshmukh: Excepting the
research that we carry on and the
broodlac farms we are going to
establish, 1 do not know if we give
any direct assistance, but production
has certainly increased very much
indeed. It used to be only about
10-lakh maunds. In one year it
went down to as Jow as 6} lakh
maunds, but then it increased to 10
lakhs, 12 lakhs and 13 lakhs of
maunds and s0 on. So, progressively

been increase in production,

i
;
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the State Trading Corporation?

Dr. P. S. Deshmukh: We will be
glad to refer the question to the

State Trading Corporation I might
also mention that our agricultural
co-operative marketing  federation

which has been brought into exist-
ence recently, has just exported,
through the assistance of the STC,
certain quantities of lac.
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Shri Subodh Hansda: May ! know
whether it is a fact that Rs. 55 lakhs
have been set apart for the second
Five Year Plan for the development
and expansion of lac indystry, and
may [ know how many schemes have
been taken up and in what places?

Dr. P. 8, Deshmukh: The question
in too general and I may refer the
hon. Mcmber to the Planning Com-
mission's report and the plan provi-
sions from which I believe the hon
Member seems to have got this in-
formation about the provision of
Rs. 55 lakhs.
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Prics of Fooldgrains

 Shri Daljit Singh:

Will the Minister of Food and Agri-
culture be pleased to state.

(a) the present market price of rice
and wheat 1n various States as com-
pared to the price prevailing on the

- 1st December, 1858 (State-wice);

(b) whether 1t 15 a fact that the
price of foodgrains especially wheat
rose very high in the month of
January, 1958 in certain States;

(c) it so0, the names of such States
and the reasons therefor; and

(d) the steps taken to stabilise the
prices?

The Deputy Minister of Food and
Agriculture (8hri A. M, Thomas): (a)
A statement 13 laid on the Table of
the Sabha. [See Appendix III, an
nexure No. 48] showing the whole-
sale market prices of wheat and
common rice in certain important
centres as on 3rd March 1858 com-
pared to the prices prevailing on 1st
December, 1858,

{b) mnd (c). The prices of rice
lgoeuned li:” al!;uoni ali the States m
JRNUArY , but the prices of other
Woodgrains, particularly rabi grains,
ppreciated owing to the shortfall in
‘the production of rabi grains in 1957

¥
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58 and the approach of the fag end
of the crop season.

(d) The steps taken to stabilize the
prices of foodgramns included distribu-
tion of large quantities of foodgrains
from Government stocks through fair
price shops, continuance of bank
credit sgueeze, impasition of zonal
restrictions on movement, fixation of
controlled prices in certain areas,
restriction on purchases of wheat from
internal markets by the roller flour
mills, etc.

Shri R. C. Majhi: May I know whe-
ther the price fixed for rice is only
for milled rice and not for hand-

pounded rice?

Shri A. M. Thomas: I think it in-
cludes hand-pounded rice also

Shri D C. Sharma: Is the Govern-
ment aware of the gap which exists
between the price of these commodi-
tiez at Government shops and the
price of these commodities which are
sold in the free market and, if so,
what steps are the Government going
to take to bridge this gap?

Shri A. M. Thomas: We are selling
at subsidized rateg wheat and rice
through the fair-price shops We
have also fixed the maximum con-
trolled price 1n almost all the States.
Of course there is some difference in
certain areas between  the market
price and the controlled price, but
in several places the difference is
disappearing, and we are even get-
ting rice and paddy at the maximum
controlled prices on a  voluntary

+ basis.
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Shrl Hem Barua: In spite of the
prices being fixed, may I know whe-
ther the Government are aweare of
the fact that very often, and more
often than not, buyers are forced to
buy rice of inferior quality at the
prices fixed for superfine quality and,
if so, what steps have the Govern-
ment taken to check this gamble in
foodgrains?

Shri A. P Jain: [ cannot rule out
the possibility of inferior qualbty rice
being sold as superior kind of nee
Of course, the State Governments
are trying to exercise inspection and
also prosecute people who are downg
it, but, nonetheless food operations
are so widespread that 1t may not be
always possible to eliminate this kind
of mischief

Shrli Ram Krishan Gupta: From
the statement I find that the price of
wheat 1n Punjab 15 stll the hughest
In view of this fact, may I know
what special steps Government pro-
pose to take to lower the prices
there?

Shri A. M. Thomaz: It is not cor-
rect to say that the price of wheat in
Punjab is the highest. In Punjab
wheat is being sold at Rs. 21.25 and
Rs. 23.12 for the superior variety
Reparding the steps taken, large sup-
plies of wheat have been made to
Punjab, althoffh Punjab is mainly a

ares, for dintribu-

MARCH 9, 1950
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Shri Jyotishi: May I know what
steps Government propose to fake
order that the cultivators may get
fair price for their crops and also
consumers may not be put to
necessary harassment?

5?05

Shri A. M. Thomas: We have
wito consideration all these aspects in
fixing the maximum control price.

@5 Miwx o wT gy wvy A
g iw g T wraw Wit WA ot oY
o yrix A §, gy W T
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o dwsasermigw e’ OR
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Mr Deputy-Speaker: Thal 1is too
wide a question of policy to be dis-
cussed now We will be getting other
opportunities during the budget dis-
cussion to discuss this matter Even 1f
wg were to exhaust the whole of the
remaining 50 mnutes, 1t will not be
finushed

B Mmfew e Igvw A,
¥ e w1 I Y faar?

TR WP .
fs & gaT 7 &)

¥ e e . 1w W B oy
gl

FYTAW AP : {7 TG Y WA
o o
This is too wide a question of po-
licy to be discussed in answer to &
question. "

# 3w ¥ wg
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Shri Warlor: May I know whether
an increase in the price of rice 1s re-
corded in Kerala, after the imposi-
tion of restrictions on the movement
of paddy from Tanjore district?

Shri A M. Thomas: It 15 too early
to say, although in Kozhikode, 1t has
increased by 8 annas per maund

Mr Deputy-Speaker: This s also
a question of policy Next question

Rallway Sleepers

+
Shri 8§ C. Samania:
Shri Subodh Hansda:
Sardar Iqbal Singh:
Shri Subiman Ghose:

Will the Minister of Railways be
Pleased to refer to the reply given to
Starred Question No 753 on the 8th
December, 1958 and state

(a) whether the allegations regard-
ing the acceplance of defective
sleepers supplied by Messrs Hanuman
Foundries Ltd, Lillooah, Calcutta
have been investigated, and

(b) if so, with what result?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) and (b)
The case 1s sl with the Special
Police Establishment under their
investigation which has not been com-
pleted yet.

Shri 8. C. Samanta: May I know
Mumymmmmu

*1013.
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has been placed with this company
and whether any order for any other
item hss been placed with this
company?

The Minister of Rallways (8hri
Jagjivan Ram): 1 do not think any
further order for the manufacture of
sleepers has been placed with thus
company Regarding this particular
case, 1t 1s pending investigation

Shri Subodh Hansda: May I know
whether any loss has been incurred
due to the defective supply of these
<leepers from this company®

Shri Jagjivan Ram: The entire
question 1s under investigation

Shri Surendranath Dwivedy: May
I know whether on account of tius
delay in the investigation, a large
number of workers are sitting idle in
those factories and whether any steps
have been taken to provide them with
employment and to see that this
matter 1s disposed of as early as
possible?

Shri Jagjivan Ram: I do not know
whether the hon Member's sugges-
tion 1s that pending investigation
further orders should have been
placed with them So far as the
investigation 18 concerned, we have
1equested the Special Police Estabhsh-
Mment to expedite it

Shri Jaipal Singh: Before supphlies
are made a technical officer inspects
the supply In this particular case,
When the track supply officer made
the complaint, there was a joint
inspection by a member of the Ral-
way Board and the DGS & D they
“okayed” 1t and passed it 1 do not
::Iww why this investigation 1s called
or

8hri Jagfivan Ram: What the hon
Member says 1s theoretically correct
The investigation 1s on account of the
fact that it wes noticed that the
sleepers were defecive The in-
Vestigation s to find out whose fault
it was

Shri Jaipal Singh: My pont is that
thus jmnt inspection"okayed” 1t If
Mownmﬂw.nmdmﬂn
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to be
alse, I do not quite understand why
ihis happens, because it 15 & matter
of pearly 4,000 tribal labour bewng put
out of work for months and months

Ram: As 1 have said,

ployees or of the sleeper passing
officer, all these questions are under
investigation

Shri Jaipal Singh* Since the invest-
gation 1s stll proceeding, I want to
know why exacily this particular firm
has been preciuded from the contract
of last Novembd:, although thiz firm
quoted Rs 11 pet ton less than all the
others, which means roughly a loss of
something like Rs 2,35 0007

Mr. Deputy-Speaker. That would
be representation on behalf of that
firm, that could be done separately,
not by way of eliciting information

Shri Jaipal Singh. My point is
shghtly different [ am not pleading
for anybody I want to know, are we
following the French system in this
or the Anglo-Indian system, the
French system being that the man is
guity ull he proves himself othe:-
wise, whereas for centunes we have
been following the Anglo-Indian sys-
tem wherever, we have o prove him
guilty? We arc punishing the fam
and the workers without proving them

gulty”
Mr. Deputy-Speaker: That would be
a broader question

Shri 8. C. Samanta: May 1 know al
what stage the defects were found

out and by whom?

Bhri Jagjivan Ram: The stage was
thet when the sleepers were being
uspd on the track, 1t was found that
the key did not fit in properly and
with the shghtest vibration, they went
out of place It was noticed when

they were put on the track

Shrimati Renn Chakravartty: May
1 know if it is a fact that the 1SD
person who W& sent to festeit has
given the OK for it? May I know

MARCH 9, 1089
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how much longer the finalisation of
the results of the enquiry would take?

Shri Jagjivan Ram: As I have sald,
we have requested the Special Police
Establishment to expedite the investi-
gation

Shri Ferose Gandhi: May I know
whether there was some manufactur-
tng defect in these sleepers or whether
the jaws were wider or narrower than
they should havc been? What is the
nature of the defect”

Shri Shahnawas Khan: As far as
the 1ron sleepers were concerned,
there was nothing wrong in the manu-
facture, 1in the texture of iron as such,
but the jaws which held the key
happened to be a little narrower
When the keys were fitted 1n and the
trains started moving, they fell out

Hubll-Karwar Railway Line

*1016 Shri Keshava: will  the
Minister of Railways be pleased to
wtate

ta2) whether it 1s a fact that exploi-
tation and cxport of minerals are held
up for want of Railway line in Hubh-
Karwai-Dandeh-Karwar,

{b) if s0, what arrangements have
leen made, if any, to construct this
hne and

{e) if not the reasons therefor”

The Deputy Minister of Railways
(Shri Shahnawaz Khan). (a) No, Sir

{b) and (¢) Do not arise

Shri Keshava: May I know whether
it 15 a fact that many of the foreign
friends who mport manganese ore
have offered to put up this line to
factlitate the exploitation of the mine-
ral and if so, what steps do Govern
ment propose to take in regard to thi
matter?

Shri Shahnawas Khan: We are n
aware of it, I do not how
hon friend knows it

know
Shri Basappa: May I know
Government is aware of the

g8

i
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for want of this rallway line, the
minerals exploited near the west coast
‘are taken all the way to the east goast,
with the result that the price rate of
mengenete ore will go up and our
exports will suffer on that account”

Shri Shahmawas EKhan As 1t s,
there are huge stocks of manganese
ore lying at our poits, the foreign
demands are very much less

Shri Achar: Is 1t not a fact that a
large quantity of iron ore—not manga-
nese ore—s held up and 18 being sent
by lorries to Karwar and Mangalore?

The Minister of Railways (8hri
Jagjlvan Ram): It might be that a
certain portion w carried by lorries
The guesuon of a raslway linc up to
Karwar will anse only when the
question agbout the development of
the Karwar port has been decided

Compensation for Ratlway Accidents

*1018 Shri Rameshwar Tantla Will
the Minister of Railways be pleased
to state

(a) whether Government  have
finalised the new compensation scheme
for payment to victims of rallwav
accidents gnd

(b) if 50 what are the details of
tis new scheme”

The Deputy Minister of Railways
(Shrl Shahnawar Khan). (a) and (b)
The mattcr 1s sl under considera
tion

Shri Rameshwar Tantla: What was
the total amount paid as compensa-
tion to the victim, during 1957 and
1858 and what was the biggest
amount paid to an individual?

Shri Shahnawas Khan: 1 could not
giwve the precise information which
the llﬂ'l! Member wants I have the
fgures for the Jast 5¢ years During
the last 8 years the total amount of
compensation that we paid was some-
thing like Rs. 30 lakhs

Shri Rymeshwar Tantia: What is
the trend of railway accidents m
comparison with previous years®

Orel Anawers 4970

What steps are the Government tak-
ing to muumise them®”

Mr Deputy-Spesker: That we dis-
cussed recently

Shri C. R. Pattabhi Raman: May I
know whether there 15 any scheme
for interim payment of compensation
pending final disposal of the claimy?

Shri Shahnawazx Kban: As the hon
Member knows, there 153 a defingte
procedure laid down for the payment
of compensation claims A Clayms
Commussioner 1s apponted and  he
makes the payment of compersation
There 15, however, a provision for
making ex gratia payment The
General Managers have been authpr.
1zed to pay up to Rs 200 per mndiw-
dual who 1s injured and up to Rz 300
to the dependants of those who have
been killed

Shri Dasappa: May 1 know whe-
ther the same compensation faeh-
ties are available for people who
suffer injunies during construction
woik of railways?

The Minister of Rallways (8hri
Jaglivan Ram): They are covered by
the Workmen's Compensation Act

Shri C R Pattabhi Raman: |
wanted to know whether there s
provision for intersm payment pend-
ing final disposal not ex gratw pay-
ment

Shrl Jagjivan Ram: In this matter
we are governed by the Act What-
vver the Act provides i1s adhered o
But, as has been explained by the
Deputy Mimster, pending the setting
up of the Claims Commssioner or
the decision by him, oréters have been
1ssued to the General Managers to
make er gratz payment 1n case of
injury or death

oy gt fic Wl W i W
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Bhrl Warior: May I know whether
the compensation for victims in the
major disasters hke Aryalur have
been settled by this time?

Shrl Jagjivan Ram: The compensa-
tion 15 paid for all railway accidents
irrespective of whether the fault was
of the railways or not

8Shri Warior: The Hon  Deputy
Mimster had stated that during the
last 5§ years the amount of compen-~
sation paid was about Rs 30 lakhs.
8o, I wanted to know whether com-
pensation at least for the major dis-
asters has been settled or not

Mr. Deputy-Speaker: He wantz to
know whether compensation for
major disasters has been settled or
not.

Shri Shahnawaz Khan: Yes, ar
Clsims Commssioners are appointed
and they settle it as quickly as pos-
sible, The hon Member has made
mention of the Anyalur acmdent

8kri Warlors And such other aca~
dents

Shri Shahnawas Khan: Regarding
that, I might mention that not only
we pay the amount decided by
Clums Comnussioner, but we
20 per cent over that

iFE

Somavade: Msy I know whe-

any rules,are framed by the

g
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Railway Ministry which would go-
vern or guide the Claims Commis-
gioner to determine the claimg In par-
ucul:r cases of injury or fatal scel-
dent

Mr. Deputy-Speaker: That has been
answered.

Shri Jagjivan Ram: That i» done
under the Act

Shri P, R Patel: 1 want to know
whether any compensation has been
paid to those persons who have been
mjured in Februery, very recently
this year, at Mehsana station. I want
to know whether any medical
doctor

Mr, Deputy-Speaker: Each indivi-
dual accident could not be answered
just now by the Minister

sty aarw Semrer
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Some Hon, Members: In English
also

$hri Mohiuddin: There has been 5o
further development in regard to the
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establishment of the Central Astrono- penses regarding travelling allowances,

mical Observatory. Due to the pre-
went foreign exchange difficulties, the
scheme has been postponed to the
Thard 'Five Yemr Plan.
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W Al graydsd & ofewdz §
Rarfers &4

8hri Panigrahl: May I know whether
any preliminary expenses were In-
curred for setting up this observatory?

Sbri Mohiuddin: Prelimmnary ex-
penses were incurred only for observa.
tions made for selection of a suitable
site for this observatory. There might
hwhmmomtmnmu-

committees and so on.

off wer o : e owl §
a6 fakefy o o sfond &
XU ¢ IGFTAT Y T AL
gt mawarg fE
forer it 7 Y f§ Afage s g o e
A (sofrm) & a3l
& I ¢ I ww § & aAe
& @ ¥ afy g § a1 wdwd
fFEAr A g A W A% W%
A TR §T gAA G AR
ATE ?

o Y - W R T A
o ag 2

Shri M. K. Ghosh: May I know the
jocation?

Mr. Deputy-Speaker: We have
passed on to the next question. I am
soITy

Movement of Foodgrains

*1022. 8hri Harish Chandrs Mathur:
Will the Minuster of Food and Agrical-
tore be pleased to state:

(a) what 15 the quantity of food-
gramns which moved out of (i) Rajas-
than and (u) Punjab by rail and road
during 1958-59,

(b) what quantity of imported wheat
and other foodgrains was moved from
pombay and other places to Rajasthan
and Punjab during the same period;

(c) what 1s the cost of all this trans.
port, and

(d) whether Government have con-
sidered the adwvisabiity of regulating
and mimmsing cross-movements?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
and (c)} Information about the move-
ment of foodgrains by rail and road on
trade sccount 15 mot available,

- -
(b) Duning the period from 1st
April, 10568 to 21st Fdbruary, 1958, the
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following gquantities of imported food-
grains were despatched to Rajasthan
and Punjab:—

State Gruin Quantity in
000 tons
Rejssthan . Whest . 827
Milo 1-9
Muze . o8
TotaL 85-4
Punisb Wheat 756
Magze . 72
ToTaL . K—s

I

Movement of imported wheat to
Rajasthan has been partly for local
consumption and partly for reserve
stocks in the Central reserve depots
in Rajasthan,

The Government are fully conscious
of the need to avoid cross movements
and for that very reason have imposed
zonal restrictions on the movements
of foodgrains in suitable cases.

Shri Harish Chandra Mathur: Is 1t
not a fact that this movement of food-
grains outside Rajasthan has been
stopped only after the grain mei-
chants had fully exploited the situation
and more than 100 lakh maunds of
foodgramns had been exported outside,
leaving no grain whatsoever even in
those wheat-growing areas”

Shri A. M. Thomas: As the hon
House is aware, Bombay, Madhya
Pradesh and Rajasthan were in one
and the same zone. Bombay was a
deficit area for wheat It was thought
at one stage that i1t would not be
proper to cordon off these States
separately and put so much of diffi-
cuity for the State of Bombay Bui,
now, we have separated them and we
are also supplying very large quanti-
ties to Bombay and the deficit of
Bombay is being met from overseas
whwat. It may be true that some
merchants would have taken advant-
age of the previous positiop and
exploited the situation. But, when the
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prices began to rise very high, we
have acted.

Shri Harish Chandra Mathur: Is it
not a fact that the entiwre population
of Jodhpur, the second largest city in
Rajasthan, is being fed on imported
wheat and full ration for six days
15 being given to the entire population
mncluding children and the entire
population 13 asked to fast for one
da,f’

Shri A. M. Thomas: It is not
correct. My hon. friend's statements
themselves indicate that we are mak-
ing adequate supplies to Jodhpur.

Shri Harish Chandra Mathur: I am
just asking this question. Is it not a
fact that at least 2,000 tons of wheat
per month 15 being sent to Jodhpur
alone and the entire population is
being fed on this imported wheat,
there beng not a grain of wheat in
the open market and only six days’
supply 1s given and the population 1s
going to be asked to fast one day?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): That is not &
fact We are supplying according to
the requirements put up by the State
Government.

Shri Vidya Charan Shukia: May 1
know 1f Rajasthan 15 self-gufficient in
wheat and 1s surplus in wheat and
why the need arose to send imported
wheat for consumption in Rajasthan?

Shri A P. Jain: Ordinarily, Rajas-
than 1s surplus in wheat. But, in the
year 1957-58, production was short of
the normal production Bombay has
always been a deficit area. ‘This was

* one zone and the movement took place
from Rajasthan to Bombay.

Shri Braj Raj Singh: The hon.
Minister has stated that Rejasthan is
a surplus area, In view of the state-
ment that cross-movement of wheat
has been stopped to Bombay, I
think,. ..

Mr. Deputy-Speaker: What the hon.
Minister has stated, just now, he has
it in view. He may atk the question.
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Shrt Braj Raj Singh: May I know
whether by restricting the movement
of wheat from Rajasthan to Bombay,
in the incoming rabi crop of wheat,
will it not affect the price which may
be obtained by the peasants?

Mr. Deputy-Speaker: Would it not
be an expression of an opinion?

Shrl Thirumala Rao: From the ans-
wer given now, we understand that
from the zone of Rajasthan and Bom-
bay, wheat is allowed to go to Bom-
bay and créate deficit in Rajasthan to
which we are pumping out imported
wheat. Is there no power with the
Central Government to see that im-
ported wheat 1s directly supplied to
Bombay and all the incidental
LERRNERS Wgired wnh thie e aveded?

Shri A. P. Jain: In fact, the con-
sumption of wheat is not confined to
one particular type of wheat. Bom-
bay wants a little indigenous wheat
and that indigenous wheat was for-
merly being supplied from Madhya
Pradesh and Rajasthan. Of course,
difficulties arose. At one stage, we
came to the conclusion that the move.
ment of wheat from Rajasthan and
Madhya Pradesh to Bombay should be
banned. That has been done. At
present, there 15 no question of move-
ment of wheat from Rajasthan to
Bombay Bombay 1s being fed mostly

by imported wheat.

ot wwelly fex : o AT ST
iR Imu iy
ITQT ATAT 2 A AYT I W W www
¥ qmfes sefrr wmee sy &
St var §, Wi g ¥ W ¥ v,
T} #9T AgE TETT TTNIC A9 WA
e w3 frar mn

st Wo wo Wt : Fy wATH AT AX
§ fr Foarre Foromer wrondy & @ 4
oY ot gt oy A € wgt ¥ { wrr
wgt Wl qrer vt § agt Wi omd
€1 ¥u wnw gw v qw ang ¥
¥l oy dod §, Whew wEd o ag
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qredy war ¥ § R v T T W
@ T E AT ATER R Wi e e
¥ o § wlt dar 7 @y

Shri Damani: May 1 know whether
foodgrains from Bombay and other
States have been despathched to
Rajasthan and in the same month,
foodgrains have been exported from
Rajasthan and if so what are the
months and the quantities?

ot Wo Wo WA : Tg A wAAT
aF o wvan e W @ T fe
e W @ A §2 A fag o oft
# wTeE Tt g WX wwan fr few
g ¥ fewc § frem oo wgt

Mr. Deputy-Speaker: Only question
of principle, whether from both sides
they were being sent from the one to
the other

ot ®o wo v : Tur v WA §

Shri Harish Chandra Mathur: May
1 know 1f 1t is a fact that the Govern-
ment of Rajasthan has been repre-
wenting and resisting and also a ques-
tion was raised by me in the Question
Hour n the Jast session of the Lok
Sabha and why 15 1t that no attention
was paid to this matter in spite of the
Rajasthan Government’'s resistance
till a deplorable situmtion arose?

Shri A. P. Jain: In fact that ques-
tion was raised by the hon Member
I think it was rather a deplorable
mentality that the States and the
people representing the States only
represent the point of view of the
State India 1s one entity. Food-
grains are needed notonly m one part
of the country, but other parts of the
country also. We have to see that
supplies are maintained all over Indwa
and no hardship 18 caused to one
particular State because another State
does not want to export.

Siyi Harish Chandra Mathur: Mr,
Deputy-Speaker, 1 l:!lllt. .
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Mr, Deputy-Speaker: 1 must pass
to the next question,. Shri D. C
Sharma

Shri Harish Chandra Mathur: Mr
Deputy-Speaker, the hon Minister
has made a very deplorable statement
that I was having a State outlook

{Interruption)

Mr Deputy-Speaker: There ought
to be no complaint when they are
quits

Shri Harish Chandra Mathur; Let
the question be cleared

Mr. Deputy-Speaker: If he said
that 1t was a deplorable state of affairs,
the hon Member has said that that
statement 1s deplorable

Shri Harish Chandra Mathur: Mr
Deputy-Speaker, you will please per-
mit me, on what ground did the hon
Minister state that I was arguing
from the point of view of the State”

Mr. Deputy-Speaker: I am sorry,
both have rather misunderstood each
other 1 regret that both the state-
ments were deplorable

Next question

Shri Harish Chandra Mathur. I
insist on the Minister withdrawing
what he said He cannot say that

Mr Depaty-Speaker: At  this
moment, I have sa:d both were
deplorable This should be enough
for both the parties

Bhri D. C Sharma: On a pont of
order, you have called my question
half a dozen times I am not allowed
to speak

Mr. Deputy-Speaker: Order, order
The difficulty has always been that
the hon Membur speaks too low and
that is not audible Now, his gues-
tion muy be answered.

Bhri Jaipal Singh: May I raise a
point of order, before that question
is answered” May I humbly submt
that the word ‘deplorable’ uttered by
both the hon Mambers of this House
may be expunged from the records?
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Mr. Deputy-Speaker: He has includ-
ed only deplorable words sa:d by
these hon Members' not by me! Let
all these three remain as they are.

Posts and Telegraphs Uniforms
Commlttee

+
Shri D C. Sharma:
*1023. < Shri Vajpayee:

W1ll the Minuster of Transport and
Comununications be pleased to refer
to the 1eply given to Starred Ques-
tion No 59 on the 18th November,
1958, and state the progress made so
far m implementing the recommenda-
tion made by the Uniforms Committee
of the Directorate of Posts and Tele-
graphs regarding the stoppage of the
use of Khad: for the uniforms of
certain classes of Posts and Telegraphs
employees?

The Minster of State in the Minis-
try of Transport and Communications
(Shri Ra) Bahadur): The formulation
of views on the recommendation of
the Committee has reached the final
stagc and the proposals will shortly
be placed before Government for
decisions

Shri D. C Sharma: May I know
what led the P & T D rectorate to
conclude that the requisite kind of
khady for umiforms of certain classes
of Posts and Telegraphs employees
cannot be produced m this country?

Shri Raj Bahadur: This 15 a matter
of opmnion They made certain studies
and on the basis of their experience
perhaps some members of the Com-
mittee felt like that That 15 not es-
sentially a view which has been ac-
cepted by the Government

Shri D. C Sharma: May 1 know
whether, if the present brand of khadi
18 not useful for this kind of uniform,
any steps will be taken by the direc-
torate to produce that kind of khadi
which can be used for unsforms?

Shri Raj Bahadur: I have no hesita.
tian in saying that both the quality
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and colour of the khadi supplied for
uniforms is steadily and uniformly
mmproving. We have got no doubt
that in course of time we shall have
khadi in the country which will
entirely suit the purpose for which
it 1 meant

Shri Punnoose: May 1 know whe-
ther the present supply of umform
1s done by the contractors” 1Is it on
an all-India basis or on a regional
basis? .

Shri Raj Bahadur: It 1s done on the
basis of circles That means, the Post-
masters General of the various circles
concerned are responsible for the dis-
tribution of the umiforms They get
it stitched either through the Jail
Department or through certain work-
shops of displaced persons or through
co-operative societies or otherwise

¥z tfor o : oy 7ofr oft F
g a0 &4 f Sgraw A% faam
w1 g g, off &% g 7 1@
fifa ey 78 A § e agr ov |y
& IEET A faar Ay w7 § AW
ge g f& a7 & fawmr @ e @
7 Ay ®7 I g @ § Wi e
# agr W @ § T & AeAT
fe agr a% o7 & it w7 W B,
g w= T AET A ardr wd
it fo gy At W gwanT e @
o ?

ot v Ty : AT T w
wrgE AT geit fe arer gve &
wrer farlt & s fora &
waw faarr a1, frm ¥ fs &Y &
gfereet wad fagmr & wafora oY o
AT & AT wAwTiE Wy andt
¥t gfrere foreelt § Wie & wrar W
g fe, dar fs wa afafa & fawfor &
§ v qiw e @) e fdnft
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Sugarcane Growers’ Asgoclation

+
Shri Tridib Kumar
! Chaudhuri:
1024 Shri Nagl Reddy:
Shri Ramam:
Shri Halder:
Shrl Bibhuil Mishra:

Will the Minister of Food and Agri-
culture be pleased to state,

(a) whether the Sugarcane Growers’
Association has submitted a memo-
randum regarding the failure of mull-
owners to pay the additional price to
the sugarcane growers for the years
1954 to 1858 even according to experts
committee’s formula or as per the
“Sisma” formula, and

(b) if so, what steps Government
have taken to get it implemented”

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
and (b) Payment of extra cane price
under the ‘SISMA' or the Expert Com-
mittee’s formula for the seasons 1953-
54 to 1957-58 has been on a voluntary
basis The extra cane price for any
vear can be worked out only after the
entire production of that season has
been disposed of and accounts finalised
Thus the position about 1857-58 has
not yet been determined As regards
the seasons 1953-54 to 1956-57 a few
memoranda were received from the
representatives of the sugarcane
growers regarding non-payment of
extra price by some of the sugar
factories At present cases of only
2 factories viz the Nizam sugar
factory in Andhra Pradesh and Ram-
nugger Cane & Sugar Co Ltd,
Plassey in West Bengal in respect of
the sugar season 1854-55 in the case
of the former and 1954-55 & 1955-56
in the case of the la%er have not yet
been finalised A reference has been
made to the State Governments In
both these cases and they have been
requested to ensure that the claims
of the sugarcane growers are settled
as early as possible

Shri Trididb Kumar Chaudhari: Two
mil® have been mefitioned which have
not made this extrs payment. May I
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in this connection if the SISMA
formula was accepted by the Ramnug-
ger Cane & Sugar Co, Ltd, or the
Indian Sugar Mills Association to
which this company belongs, and if so,
what is the reason for their now resil.
from making this extra payment?

Minister of Food xnd Agricul-
tare (Shri A. P. Jain): I might correct
the hon. Member, It was not the
SISMA formula which was accepted
by them; it was the other formula
which was applicable to Northern
India, and it was voluntarily accepted

?E

are exercising all the moral influence
that we have.

Bhri Tridib Kumar Chaudhuri: May
I know if the Indian Sugar Millr
Association was committed to this ex-
tra payment, and what reply the Gov-
ernment has received from the Gov-
ernment of West Bengal with regard
to this particular mill?

Shri A. P Jain: I said they were
not legally committed, they were
morally committed: and we have
written to the State Government to
exercise their great influence to get
the payment made. We have not re-
ceived any reply so far.

Shri Vasudevan Nalr: May I know
whether there was difference of opin-
jon in many areas especially in the
South as far as the interpretation of
the SISMA formula was concerned,
betwaen the workers and the mill-
owners, and is if a fact that they re-
fused to accept the explanation given
by the Central Government; and may
I know what decision Government
take in such cases?

Bhri A. P. Jain: The SISMA formula
does not apply to the workers, it
applies to the canegrowers.

Shri Vasudevan Rair: I am sorry, I
meant cahegrowers
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Shri A. P. Jain: 1 just wanted to
correct it.

It was voluntarily accepted by them
and, except for one mill, the others
have made payment according to the
SISMA formula in the South.

Shri Sinhasan Singh: He says they
are persuading them to pay. In case
they do not, is the Government con-
templating stopping the grant of
licence to the company?

ot Wo Wo A : (?:HTﬂ‘TE‘I'ﬁ
wfEmre T )

Shri C. D. Pande: May 1 draw the
attention of the hon. Minister to the
fact that in certain mills in UP, in
the Terai area, there was a reduction
of two annas per maund of cane?
Later on, 1t was found that the aver-
age recovery from the cane was nor-
mal, and 1t was ordered to be paid
back, but so far it has not been paid in
spite of the orders of the Government
of India. What steps is the Govern-
ment of India going to take to see that
the order is made effective?

Shri A, P. Jain: Every seller of cane
has the right to recover the statutory
price which he is entitled to teceive.
Of course, we will also help, but ul-
timately the canegrower can flle a
suit against the mill.

Shri Basappa: The hon. Minister said
that except one mill in the South,
others have paid according to the
SISMA formula. What is the reason
given by that mill for not paying
according to the SISMA formula, and
what is the name of that mill?

Shri A. M. Thomas: It is the Nizam
Sugar Mills. For the year 1854-55
the extra price due from this factory
worked out to Re. 0-3-3. They paid
Re. 0-2.3 and onc anna per maund
remains to be paid. We have
addressed the Chief Minister, because
the Andhra Pradesh Government has
also got holdings in this factory, We
have not received any reply. It is
pending consideration with the Chief
Minister.
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Shri Hem Barua: The hon. Minister
has spoken of moral persuasion. May
w§ ¥now how far this moral persuasion
is likely to affect these non-moral
people who have deprived the sugar-
cane growers of their legitimate price?

Mr. Deputy-Bpeaker: It is a matter
of opinion, and then insinuation

Shrl Hem Barua: Let me complete
my question.

Mr. Deputy-Speaker: Why should
he have taken so long to come to the
question?

+ Shri Hem Barua: 1 was preparing
. for the dip.

May 1 know whether the State Gov-
Governmen's of West Bengal and
Andhra Pradesh, who were asked to
persuade these people have informed
the Central Government of the pro-
gress so far made in their moral
campaign?

Shri A. P, Jain: We have asked
them. So far as the Nizam factory
is concerned, the Andhra Pradesh
Government 1tself owns a large num-
ber of shares there. We have taken
up that question with them. We have
not got their reply. So far as the
other mill in West Benfal, Plassey
Mill, is concerned, we have requested
the West Bengal Government. 1
believe they have taken up the matter
with the mill, but we have not received
any reply.

Bhri Punnoose: Do Government pro-
pose to take steps to empower Gov-
ernment to take legal action to see
that the proper price is paid to avoid
disputes coming up every year?

Shri A. P. Jain: From the current
year we have made payment under
this formula statutorily campulsory
Then, it becomes a part of the price
under law, and therefore these
quarrels will not arise in the future.
- But so far as the past is concerned,
the formula was accepted on a
voluntary basis. We are trying our
best, and we hope we will succeed.
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Shri Triglb EKumar Chandheri:
want to know if the Plassey Mill
given any reasons why it has
payment though it paid in_the
year?

Shri A. P. Jain: One of their
sentatives saw me, and he was
the impression that this formula had
been voluntarily accepted only for
one year. I told him that it had been
accepted for all the years until it
became a statutory formula. Again
we have taken up the matter with the
West Bengal Government, and let us
hope that this payment will be forth-
coming

Renaming of New Delhi Roads

+
1025, { gﬂ :hkt Daxshan:

Will the Minister of Health be
pleased to state:

(a) whether the Central Government
have received a proposal from the
New Delhi Municipal Committee to
rename King Edward Road as Azad
Road and Queen Virtoria Road ar
Ra)endra Prasad Road; and

(b) if so, Government’s reactior
thereto®

The Minister of Health (Shri Kar-
markar): (a) and (b). At their meet-
mg held on 17th January, 1859, the
New Delhi Municipal Committee
resolved that King Edward Road be
named as “Maulana Azad Road” and
Queen Victoria Road as “Dr, Rajendra
Prasad Road.” This will be given
effect as soon as the approval of the
Chief Commissioner, Delhi who has
been addressed by the Committee is
received.

il

-

1
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ot wer wiw- W Ak faelht
wfafaes H3Y 7 wea Aver T
Twmwfacfen 5 os
0 KT F qIR ¥ AT ageA
¥ awF gF are 45 w7 o faaw a2
frida fr o fr fem axg wew
w1 WrEaEIer @Y KT 2, arfe 5w
IR 7 aedy & A dAar @ @ Wk
Faer Fedr Fatfam fear @ @8 ?

st FRTRT  WRATGHIr F AT
¥ afew wfgd

Mt wer ao oftw, ¥ at a®
AT W g

IR W WA gAY F
wg1 fw 3q & fau Afew arfgey =
¥ qm mit g o

¥ ffex @ f2e arerad
;N oAt § Wi 3w qfvfesfa §
w7 ¥4 AL A TR AE Ay}
w1f Afr wg av fauifa a@ &
o< wre A A, AT W7 ATET 9
may § F1§ v fifa Faita s
¥ 7 faoelt oix gt feeely 1Y Y
sfafaifrddt #1 §9 wIw a1 39
gur AR ?

ft worewr  feAft Twardr Ay
§ e ¥ aF 7 Fri w0 Wy
TR & |RA AL WA

ot waw swrer  siwq,
sft worewx i, F 9 TAT
2w g

7g 4" RN ¥ {md AD
W

Wwofem e e
q?

Shri Jaipal Singh: In view

christen a fine road here with a red
tinge?

Mr, Deputy-Speaker: I do not think
we can open out all questions about
all roads in Delhi

ot wew e feedft e fomr
7 o oF qEE &1 AW AEET WY
Ttz TaT § Wi a8 7g avw ¢ ANfe gt
A ¥ qmd A gy wT AT ¥ W gy
T AT WA a4
Tt e fr vwad v 1 A € et
wyfafaas $9dr & A s Qu
@ & w1 A AT AEwy ¥ A
W a7 A @d § #§ FaoqeA qav
LU ol

IITW APm  IF &1 e W
7z B, Ag WAA wAH NE TR
JET &1
Shri Hem Barpa rose—

Mr Deputy-Speaker: I do not think
there i1s any necessity to open out
other questions

Shri Hem Barua: It 1s an import-
ant question

Mr. Deputy-Speaker: No doubt,
when it comes from the hon Mem-
ber, st must be very important

Shri Hem Barua: May I know the
1dea belund naming a street after the
ngme of a living personality like Dr
Rajendra Prasad” Is it not detract-
Ing from the dignity of our national
heroes?

Mr. Deputy-Speaker: That would be,
of course, an opinion

Shri B. K. Galkwad: May 1 know
whether the Central Government have
received & proposal from the New
Delh# Municipal Committee to re-
name the Janpath Road as Dr.
Ambedkar Road?
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lﬁﬂmlmimormtot
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( Hesdquarter ) v fafadd
& €Y omenfy 1 figererey sy o ATETR
& agw & Frey & oY &ty @ g ¥
fear § #iMfe svow 7 A @O
&1 AT g7 K wma faren wwp w7
& wrraft )

Some Hon. Members: In English also

Shri B. S. Murthy: (a) Not yet
Elections to Nyaya Panchayats have
been completed in the whole Terr-
tory except Tehsil Churah and Sub-
Tehsil Pang1  After the elected mem-
bers select their respective Sarpanches
and Naib Sarpanches, the Nyaya
Panchayals will start functioning

(b) The following measures are pro-
postd o be taken —

(1) Gram Panchavat Secretaries.
trained in the maintenance of
records and judicial and pro-
cedwal matters will  assist
these Panchayats, and

(1) Supplv of books, stationery,
form. and regi-ters, etec to
them

() Yes, Sn It v proposed to give
5 days Uanung to all Panches
and Sarpanches of these Panchahats,
before they attuallv stait funct.ouing
The traming will be i camps held at
the headquarters of ecach Gudawar
Circle A traiming ~cheme ha- been
drawn up bv the Adninistration and
will be put into effect after the elee-
tions of Surpanches and Nab Sar-
panthes have been completed

st agw @ AmA Wi weam
A A ¥ O W 99l ¥ A
Y THRAT FT FTT T TR T
oA § 46 T ¥19 @27 §g JoM
T ATA TAAT ¥ AFT AT 47 ufaw
varad fabTr gamEr SWE own fw
ey faear # ¢

shr! B. S. Murthy:" There 15 no
proposal like that
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ot g I - aar el sl aEve
T Ao § & v & '

faw & whmeor & § w37 07 ) av9T-

Shri B, 8, Murthy; According to the
provisions of the law constituting the
Nyaya panchayats, one-fifth of the
members should be educated, <o as to
be able to take down the proceedings
and the five days’ tramming wall be
Just to give them the rudiments, and
the secretary will assist them in re-
cording and also in giving them the
necessary information that they need

Wt omtw Sfs g g9mEr ¥
W WY 37 37 ¥ W § g g
i T W A g a1 Smn ek
Y ¥y wr o wfw R § e Sw
£ w1 wAT ol weR oy A
& e o7% g & faw a1 9% e
w F fau T 39 37 A sgwran
vt wifgw g8 7T weETgar A S
wifig ?

Mr. Deputy-Speaker: He wants to
know whether there would be any

travelling allowance or other com-
pensatory allowance

Shri B. 8§ Murthy: They are the
remidents of the village
My. Deputy-Speaker; Next quoestion

She! Raghuhir Sahei: I would like
to ask one question

Mr. Deputy-Speaker: Now, let us
pasy on to the next question 1 am
sorry.

Ehrl Raghubie Sshal: 1
mberofnme'l

rese  a
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Mr. Deputy-Speaker: I am serry

then; it is my fault. Now, next
question

Reiay of ALR. Programmes oa Trains

+
Shri Naval Prabhakar:
*1028. { Bhri Shivananjappa:
| Shri P. L. Barypal:
Will the Minister of Rallways be
Pleased to state:

(a) whether 1t 15 a fact that the
Railway authorties have planned te
relay AIR programmes for the bene-
fit of passengers travelng in the
trains;

(b) 1if so, when this will be done;
and

(c) which traine will have this
amenity?

The Deputy Minister of Raliways
(Shri Shahnawaz Khan): (a) No, Sir,
We have no plans to relay AIR pro-
grammes owing to techmical difficul-
ties  But we are examining the possi-
bility of putting on through public
address system, fitted in compart-
ments, musit and news bulleting
earlier tape recorded at static points

(b) and (e} It 15 too early yet to
say whether and when such arrange-
ments will be made and on which
trains

! U T | § AR
wofY WERT ¥ 9 q%AT 7 fF oW xw
1A *7 N wETeT Wy a2 e oA
a9l et oy 7

Pt amgrerw Wt gk v i gy
o owgm wdf agy  wwwwwaw
(4]

ot www e W & ae gt
2 e o & fos Fer mfw) & o
fen fox smet aT a% apfoae ¥ -
foare &7
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oft sy Wi SEE Wt ¥ o
st wu A wgr ar wwar £

Shri Prabhat Kar: May I know
whether it is a fact that the radio sets
are alresdy installed in the vesti-
buled trams, and in spite of that, no
relay has taken place up till now,
except of certain advertisements of
the railways as to how the station
platforms are to be kept clean, why
the chain should not be pulled and
so on? .

Bhri Shahnawazs Khan: We did try
an experiment of relaying music and
other things direct from All India
Radio, but 1t did not prove a success
There was too much of interference

Shri Sampath: May I know whether
the music will be from gramaphone
records or will be speciallv prepared
for the railways®

Shri Shahnawaz Khan: The inten-
tion 15 to tape-record music and other
things from All India Radio or from
specially arranged programmes

st wern @ wren Y ¥ e

§v @ YR a9 qFT 97 T gAT 4T
IH ARG WA T7 a7 91 w7 ardr
w1 ¢ fm & ey &
7 59 frgr nar @ WY 9w A 77
R ¢ g e 37 F gy ®
AT W gd & 4T § e
wrear g e anet oY frov Sa & wr
Wrer € 397 ot %% W & e
& &t g ?

ot wgwerw ot & Wi w9 wv
w1 7 fir g e vt fen ar af

e mfwd goTe WA o gefr
waay § A oAy g

Shri Ramanathan Chettiar: May 1

know whether this will be introduced
in the jgnata tramns®

. Mr Deputy-Speaker: 1If 1t Is a
failure with de luxe, would it prove
‘& gucsess in the janata?
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W WEW YWTET W7 AT At
ofr wort ¥y v W fe o ow @
oF wrft w20 ¥ W@ ot Ay o A
T AT § O AT AT ST wE
O wmr ary wAw & &
TaHR WK FT wrEr A RIS
TR WY ATEY AT agr 97 W@ gen

e wpw Y AanT f
7 dar fer wmqy ow?

Sugar

+
[ Pandit J. P. Jyotishl:
*1029. 5 Shri Bibhut! Mishra:

Wil the M:inister of Food and Agri-
culture be pleased to state.

(a) whether 1t 1s a fact that the
cost price of sugar in our country 1s
comparatively higher than the cost
price in other sugar producing ccun-
tries,

(b) whether Government have
investigated into the causes of the
same;

(c) if so, what are their findings,
and

(d) what steps Government propose
to take to reduce the cost of produc-
tion so that we may compete well 1n
foreign markets®

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
Comparative data about the cost price
of sugar m wvarious countries 1s not
available as these are not published
and hence 1t 1s not possible to say
how the cost price of sugar in this
country compares with that of other
sugar producing countries

(b) to (d) Do not arise

Pandit J. P. Jyotishi: Is 1t a fact
that Government have found 1n
exporting our sugar to foreign coun-
tries, tnat the cost of production of
our sugqr 1s dearer thag that of other
sugur exporting countriss?
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Shri A. M. Thomas: Information
about cost of production in the foreygn
countries 1s generally treated as .on-
fidential The exporting Goua.ries
subsidise or get a subsidy on thewr
gugar exports either by raising internal
prices or through bilateral agreements
with the importing countries So 1t
1s not possible to give that information

WRITTEN ANSWERS TO
QUESTIONS

Ajr Transport Council

*1819. Pandit D N. Tiwary: Wil
the Minmster of Transport and Com-
munications be pleased to refer to
Starred Question No 602 on the 4th
December, 1958 and state

{a) whether any decision has since
been faken on the future set-up of
Air Transport Council and

(b) f not, the 1easons for the
delay?

The Deputv Mmister of Civil Avia-
tion (Shri Molmuddin) (a) and (b)
There 13 no proposal to entiust anv
new work to the Air Transport
Council and therefore it 1< not being
reconstituted Action 1is in progress
to sponsor an amendment to Section
30 of the Air Corporation Act 8o as to
enable 1t to wind up the Counal
when 1t has no work and 1econstitute
1t when necessary

woey, freeht & arferdt wY srwemy
[*t 7w soTwT .
2038, 4 oft 7w Fag :
| afe g1o a0 fomrdh -

w1 fgwrf s fagy @t oz
FATA &Y w7 A9

(%) f=fr & agare A el £
frerat & o faqea sseerdra afafy
7 s mAr afrdza d faar

(=) =afz ar, ot 13 &1 sQvy ¥

(7) wd §7 & =7 w7 Wy
FORT 7 Wavw w frar §, Wi .

(w) afx gf, @t war vl £
7g AT W qeherer & F € wrea
0 7w ?

Feramk wire firgey wsinft (it gvet) -
(%) 7 (@) wadl qgely W
wfaars wrag 77 w24 § & at fmtor,
A 517 gava gt (fafre ars
a®y, grafaa g gwr) ¥ wewaAqAr
7 S AR § g€ teys ® wg
oft wix formsr faft & amg Wi ot
TE ¥ w e ¥ aww & fod
IT FATA ¥ FTH HTT T 47 0
T2 ¥ frarZ s qoft 7 TETT w7
&Y € ¥ ot 7= ardy fawtar wmaw o
gy gy (fafrees wre asd grafan
v wATE) ¥ 99 far A whrar
727 3T % 97 @4 F7 fasv &)

() 74 qramh ¥ =5 3w
(7F) 930 71 1A ¥ 4T A o
A7 71 Sl & AT AT ¥ W AT
faarx fogr s@ar |

(%) T2 a= (37) ¥ §q
fredy m zart doreaq (foafem)
‘faq wnrr v ¥ AT TR AT Y
vE g i (A Z) AT 9
A7 TIH A FA F7 TR §
TR AIAAT T WA T7774 7 98T T
P witew A wafr . ol
AT v,800 THE ¥ f% ®7 AT ﬁ‘“’
wtT 77 G w1 ot T ¥ Fag frmd
aqt & 9zd Aare fwar J1 A |

Wi g wewn, feege

¥toge ot fawfx fm  wT
wree 71 7 TV € FO T fop

(%) wzm 7197w famtage &
team &g gos farwy oY adwor Teqr
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¥t Wity goeTT A w pene-As WK
us pexe-4e ¥ fireft uiw

(w) fofuw 5oz & §= &
Prufror & fag Wy av @ Frerdy
o dwfirdf & aw wr g, W7

(w) @ sitafyar a1 A% AT
feg gt &7

waress st (st woreeR)  (7)
g () 1 % faawo @ar =T I
fout mar ¥ 1 [Rfe@ afrier 3, wyd
g ¥E]

Family Planning

#1020, Shrimati Ila Palchoudhari:
Will the Minister of Health be pleased
to state.

(a) whether the surgical facilities
proposed to be provided for birth
control operations in connection with
famly planning campaign will  be
Lmited to urban areas’ medical nst-
tutions and health clinies only or will
thev be made available simultancously
mn the medial nstitutes and health
centres mn rural areas al<o

(b) the number of suigeon- nceded
for tnis puipose,

(¢) the total expend.ture to Dbe
mcurred annually m this connection,

{d) when this scheme will become
nperative,

ie) whether there will be any
charge for the operations, and

(1) 1f so, what”

The Minister of Health (Shri Kar-
markar): (a) and (b) A proposal s
under conmideration to provide facili-
ties both in urban and rural areas In
jratal areas where facilities may not
.be aiailable, cases will be referrcd to
{Dirtrict Hospitals

(c) and (d). The proposal will be
nalised in consuttation with the
tate Governments,

(e) and (f) The faclithes may be
provided free to low income groups.

“Trlloki Colony” in South Dethi

+1032. Shrimati Suchets Kripalani:
Will the Minister of Health be pleased
to state

(a) whether it 1s a fact that the
Delh: Improvement Trust had approv-
ed the layvout plan of a colony named
"Trilok:1 Colony’ m the South Delhs;

(b) whether this approved plan of
the colonv has been scrapped by the
Delhi Devilopment Authority, and

(¢) 1if o, what improvements are
proposed to be made in the Delht
Improvi ment Trust approved plan of
the colony?

The Minivter of Health (Shri Kar-
markar): (a)}) Yes Sir

th) Ye< Sir

te) The lavout plan of Tiilok:
Colony (now called Bapu Park) 'n
Mubaiakpur Kotla area is linhed up
with the rcdevelopment of the whole
of the Mubarakpur Kotla area A
rcdeveiopment plan of that area s
Lewng prepared by the Town Planming
Organisation

Arhar and Arhar Dal

Shri Swinhasan Singh:
. Shrl Bra) Raj Singh:
1033. 4 ghri P N. Singh:
[ Shri Jagdish Awasthi:

Wil the Mimster ot Food and Agri-
culture be pleased to state

(a) the prices of Athar and Aihar
Dal from April to June® 1958 and
their present prices’

(b) whether the UP Government
several trmes made repte-entations to
the Central Government to ban the
export of these cereals from UP but
the reguesis were every time turned
dowm;

(c) if so, the reasons therefor, and
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(d) whether 1in view of this steep
rising of prices of Arhar and Arhar
Del, the Government will ban thewr
export from UP?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) A state-
ment 1s laid on the Table of the Sabha
{See Appendix III, annexure No 50]

(b) and (c) No representations
were received from the UP Govemn-
ment requesting the Central Govern-
ment 1o ban the export of Arhar and
Arhar Dal from UP State

(d) UP produces over 40 per cent
of the total production of Arhar in
the countiy and 1t does not seem
desirable to impose restriction on the
export of Arhar from UP as that
would create difficulties for the tradi-
tional recipients of Arhar from that

State
Prices of Pulses

¢1034. Dr. Ram Subhag Singh: Will
the M nister of Food and Agriculture
be pleasced to state

(a) whether prices of pulwes and
particularly of Arhar puise have shot
up to the extent of over Rs 40 per
maund in recent week- m Edstern
UP and Bihar,

{b) if <o, the cau-es thuicof, and

{c) what efforts are be ng made In
Government to bring down the piices’

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (1) No, Sir

(bY Does not arise

(c) The following mua-urcs have
been taken to keep the prices of pulses
in check: «

{1) Commercial expu.t of pulses
has remawned banned since
February, 1958,

(ii) Forward trading tn all pulses,
including Arhar pulses, was
banned with effect from 17th
July, 2958, .

(i) ctions have been mm-

rontheadvanmof

credit by banks against siocks
of pulses.

Supply of Wagons for Movement
of Gur

Shri Jadhav:

Will the Minister of Railways be
pleased to state:

(a) whether Government are aware
of the fact that refusal of the Central
Rajlway authorities to supply more
than 30 wagon« per day to move Gur
from the production centres of
Kolhapur, Sangh, Nira and Karad 15
adversely affecung the farmers as
well as the traders in that area;

(b) whether 1t 1s a fact that while
the Southern Railway 15 willing to
supply the requisite number of wagons
the Cential Railway i~ not willing to
do so in <pite of repeated 1equosts by
the people concerned and

*1085. {Bhrl Goray:

{c) if <0 what «tps Government
propost to take to remove the bottle-
neck?

The Deputy Mimster of Railways
(Shri Shahnawax Khan): (a} It 1s not
4 fact that the Cenfial Railwav hasg
refuscd supplies exceeding 30 wagons
per day for moveanent of Gur from
Kolhapur, Sangh, Nira & Karad

(b) Til the last wevk of December
1858 the Contral Railwav was accept-
ing and transhipping all the Gur
traffic which the BSouthern Rallway
way offering at Ghorpuri It 1s only
from the 4th week of December 1958
that the Central Railway had to
regulate acceptance and transhipment
of Gur traffic from the Southern
Railway This was due to the traffic
being 1n excess of the transhipment
quota at Ghorpunnt and the junction
quota via Dadar for the Western
Railway, as the entire traffic 1s for
destinatwons on the Western Railway.

(¢) All possible steps are taken o
utilise the transhipment capacity at
Ghorpuri and the Junction capacity
at Dudar to the fullest extent.
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Abauttionment of Jabalpir Foundry
Project

Shri Subedh Hansdn:

Shri 8. C. Samanta:
*1038. Shri B. C. Majhi:

Shel 8. M. Banerjee:

Shrl Ram Shankar Lai:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether any loss has been
incurred by Government due to the
abandonment of Jahalpur fiundry
1 roject;

(b) if so, the amount thereof:

(e) what arc the reasons for
nhanduning the project; and

{d) whether the matenals and
machinery for the project have becn
dispo-ed of and how far this has n.ade
good the loss?

The Minister of State in the Mmis-
try of Transport and Communications
{Shri Raj Bahadur): (a) to (d) The
matter 1s being examined with ~cfer-
ence to the observations made by the
Public Accounts Committee 1n Pura,
23 of the 11th Report (Second Lok
Babha) and a Memorandum wil. be
placed before them 1n ronsuitation
with the Accountant General, Po.ts &
Telegraphs The required information
would become available to the Mem-
bers as soon as the Public Accounts
Committee have examined the matter.

West German Agricultural Delegation

*1037. Shri Ram Krishan Gupta:
Will the Minister of Food and Agri-

culture be pleased to refer to  the,

reply gwen to Starred Question No
589 on the 4th December, 1958 and
state:

(a) whether Government have since
received the report from the West
Ggrman Agricultural Delegation which
visited this country with a view to
assist India’s agricultural develop-
ment; and

(b) if so, whether a copy of the
ame will be lsid on the Table?

‘o2

The Misitster of Fooll and Agricul.
tyre (Bhri A. P. Jaln): (a) No, Sir.

(b) Does not arise.
firrrwm sitw & wwt @ O § whew

*tote. ot mwite: W W
w1 ghw 5 vg v Y g i

(%) w fewraw s2or & wey
str oy foslt F Awdy v sardt
T &1 waw gvw ¥ fad fage
¥t vl wfafa & o wor 4 & fAan
LA

(=) ofz =&, a1 71 & ¥
¥ 7% 977 g ?

Ty aar e Sl (s we So
W) : (%) fze farr (F9)
TA71yiT &4t [The Timber De-
mand {Lccal) Enquny Committe:]
A gfrfad g3 srad famias sye
Ao v fAar & swr e & F10
7{f Hitwa & AuTA ZH ¥ DT WA
Ty wrrm

(=) ¥ faaem safes g,
w7 7 WD o fapr sdar

American Liberty Ships

*1039. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to rafer to the 1eply
given to Starred Question No 30! on
the 41th December, 1956 and stalr the
further progress made n conuection
with the purchase of American
Liberty Ships?

The Minister of State in the Minis-
try of Transport and Communications
{Bhri Raj Bahadur): There has beer
no further progress so far. As already
stated earher, there 1s now little or
no advantage m our trying to acquue
these vessels, which are bocoming
older and older day by day and thete-
fore Yess and less Bttractive to our

shipowners.
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Selling of Mixed Flour and Wheat
in Delhi

*1040. Shri Vajpayee: Will the
Minister of, Food and Agriculture be
pleased to state:

{a) whether it is a fact that the
malpractice of sclling mixed flour and
wheat has increased considerably in
Delhij lately; and

(b) if so, the steps taken to check
this?

The Minister of Food and Agricul-
ture (Shri A. P, Jain): (a) Some
unscrupulous iraders may try io mix
imported wheat or atta with indigenous
wheat or atta but there is nothing to
indicate that this malpractice has
increased in Delhi lately.

(b) The following measures have
been taken {o prevent a mixture of
imported wheat or atta with 1ndi-
genous wheat or atta:

(1) No dealer can sell or store
imported wheat or alta unless
he is authorised hy Govern.
ment.

12} The dealers who have been
allowed to sell imported
wheat or atta rade out of
mmported wheat are not per-
mited to deal in indigenous
wheat or atta made out of
such wheat.

—

Re-orientation of Community
Development Movements

*1641, Shri Harish Chandra Mathur:
Will the Minister of Community Deve-
lopment and Co-operation be pleased
to state:

(a) whether Government have come
to any decisioneregarding the reorien-
tation of Community Development
movement: and

(b} what steps, 1f any, are proposed
to be taken in that direction during
1959-607

The Depaty Minister of Community
Development ands Co-operation <Shri
B. 8. Murthy): (a) The programme

MARCH 9, 195
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has been revised with effect from 1st
April, 1958 on the lines indicated in
the pamphlet known in the Ministry
as Green Pamphlet, copies of which
are available in the Library,

The C.D. Programme is undergoing
a shift in emphasis so as to further
help develop local leadership which
may be able to assume greater res-
ponsibility for development. This
involves building up of people's repre-
sentative jnstitutions at the willage
level, e.g. Panchayat, Co-operative,
etc., and to arrange their collabor-
ation with other voluntary organisa-
tions e.g.. Yuvak Mandals, Mahila
Mandals, ete. It would also involve
building up people's representative in-
stitutions at Block and District levels.

(b) Action is contemplated 1n the
following directions:—

(i) Progressively to bring about,
wherever necessary, a re-
organisation of the Panchayats
into compact homogeneous
social  umts  calculated to
foster the growth of com-
munity spirit for the common
welfare.

(i) Enactment of revised Pancha-
vat Lepislation in the States
with a view to delegating
adcquale power and responsi-
bilitv to the Panchayafs, and
augmenting their resources.

(ui) Broad-busing of Panchayats
by formation of Functional
Sub-Commuttees and co-opling
suitable persons willing to
sorve the community.

* (1) Tramning of Panchayat per-
sonnel at all levels,

(v) Exctcution of the local works
portion of the block schematic
budget through the
Panchayats.

(vi) Pooling of resources of the
different welfare Departments
and Boards ut the block level
and their utilisation through
the Panchayats,
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(vil) Intensification of the pro-
gramme of CGram Sahajaks’
Training in agriculture and
other subjects,

{viii) Orentation training of non-
official members of Block
Development Committees.

{ix) Study Camps of MPs and
M.L.As,

Rourkela-Barspa Railway Line

*1042. Sardar Igbal Singh: Will the
Minister of Railways be pleased to
refer to the reply given to Starred
Question No. 1075 on the 17th Decem-
ber, 1958 and state:

(a) the progress made so fa1 in the
construction of ralwav line from
Rourkela to Barcua iron mines, and

{b) the expenditure incurred there-
on so far”?

The Deputy Ministesr of Raiiways
(Shri Shahnawaz Khan): (a) An over-
all progress of 75 per cent has been
achieved to the end of February, 1859

th) Ks 336 crores upto the end of
Januaty, 1859

Calcutta Telephone Automatisation
Project

Shri Subodh Hansda:
“1043. Shri 8. C Samanta-
Shri R, C. Majhi:

Will the Minicter of Transport and
Communications be pleased (o state:

(a) the total capnal outlay of the
Calcutta Telephone Autumatisation
Pioject during the Second Five Year
Plan;

{b) total amount spent so far,

(c) total numbyr of new connections
given through the automatie exchange,

{d) whether the working expenses
have gone down as a result of auto-
matisation: and

(e) if so, by what amount as com-
pared fo pre-automatisation period?

The Minister of State in the Minis-

try of Transport and Communications

(Shri Raj Bahadur): (a) Rs. 21742
lakhs net (Estimated). .

(b) Approximately Rs. 172 lakhs
upto 31st December, 1858,

(c) 22,280 direct exchange lines and
31,000 telephones (Approx.) upto
3ist January, 1859,

(d) No, but size and ultimate capa-
city of svystem have been greatly
increased,

(e) Does not arise,

TB. in Dethi

*1044 Shri Ram Krishan Ggpia:
Wil the Minister of Health be pleased
to siate the nalure of measures taken
or proposcd to be taken to fight TR
in Delhi”

The Minster of Health (Shri Kar-
markar): A statement is iaid on the
Table of the Sabha {See Appendix
IIT annexurte No 51|

Dakotas

~1045 Sardar lgbal Singh: Will the
Minister of Transport and Communica-
tions be pleased to refer to the reply
given to Starred Question No 278 on
the 27th November, 1958 regarding re-
placehment of mveraged Dakotas fiving
on varwous routes in the country and
state the ~teps faken so far in this re-
gard”

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): The question of
selection of a suitable aircraft to re-
place the Dakota 1s still under consi-
deration

Blank Gremade on Rail¥%ay Track

Shri D. C. Sharma:
Shri Jadhav:

Will the Mimster of Rallways be
pleased to utate:

‘a2 whether it is a fact that a blank
grenade was found lymng®near the rail-
way track between Kandrori and Mir.

*1646.
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that stations en the Pathankot-Juliun.
dur section of the Northern Rallway

on the 26th February, 1959; and

(b) if s0, what efforts are being made
to trace the culprits?

Yhe Deputy Minister of
{Bhrl Shahnawaz Khan): (a) Yes. A
blank grenade was found near the
railway track between Kandror: and
Mirthal railway stations on 25-2-59 and
not on 26.2 1959,

(b) According to the opinion of the
Ammunition Expert of the Army it
was a dummy 3" grenade and did not
contain any explosive It appears that
this material was left by some army
personnel during the course of their
traiming and no foul play 1s suspect-
ed. No case, therefore, has been re-
gistered by the Government Railway

Police
Locomotives

Shri Ram Krishan Gupta:

Shri Rameshwar Tantia:
1546 < Suri D. C. Sharma:

Shri Bibhati Mishra:

Will the Minister of Rallways be
pleased to state

(a) the total number and types of
Jocomotives manufactured in TELCO,
Jamshedpur duning 1957-58 and
1958-59 30 far.

{(b) the cost of each locomotive,

{c) the total number and types of
Jocomotives manufactured 1n Chitta-
ranjan Locomotive Works during the
same penod,

(d) the comt of each locomotive;

(e) the total number and types of
locomotives 1mported from foreign
gountries, country- , during the
sime period;

(2) the cost of each locomotive; and

(g) the total amount of forfign ex-
ehange Micurrggl on their import?

N r
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The Deputy Minister of Rallways
(Bhri Shahnawas Khan): (8) 10 (g). A,
statement is laid on the Table of the
Sabha, [See Appendix III, annex-
ure No 52}

Re-Modelling of Jaipur Biation

1547. Shri Ram Krishan Gupta: Will
the Minister of Rallways be pleased to
refer to the reply given to Unstarred
Question No. 1172 on the §th Decem-
ber, 1858 and state:

{a) the amount spent up-to-date on
the re-modelhng of Jaipur Station;

(b) whether the entire project of re-
modelling has been completed; and

fc) f not, the date by which this
work will be completed?

The Deputy Minister of Rallways
(Shrl Shahnawaz Khan): (a) Approxi-
mately Rs 16.50,000, -.

(b) Over 98 pe1 cent has been com-
pletedd

tr) By about end of May 195¢

Posts and Telegraphs Offices in Punjab

Shrl Ram Krishan Gapta:
1548, Shrl D. C Sharma:
Shri AjJit Singh Sarhadi:
Wil the Minister of Transpert and
Communications be pleased to lay a
statement on the Table showing:

(a) the total number of post offices
of all categorles, telephone and tele-
graph offices, and telephone exchanges
which weie proposed to be opened in
Punjab during 1958; and

{b) the number of such offices ac-
tually opened during the said period
separately and District-wise?

The Minister of State in the Minisiry

(Shri Raj Bahadur): (a) and (b). A
statement is laid on the Table of the
Sabha. [{See Appendix III, annexure
No. 53]
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Wheat Cuitivation

1549. Shri Ram Krishan Gupta: Will
the Minster of Food and Agriculture
be plaased to state the additional area
brought under wheat cultivation dur-
ing 1858 (State-wise)?

The Minlster of Food and Agricul-
ture_ (Shrt A, P Jain): The All India
Final Estimate of Wheat for 1958-59
has not vet become available

Jute Culilvation

155¢ Shri Kam Krishan Gupta: Will
the Mimater of Food and Agriculture
be pleased 1o state the total area
under jute cultivation during 1957 and
1958 (State-wise)?

The Minister of Food and Agricul-
ture (8hri A. P Jain): A statement
giving the required information is lard
on the Table of the Sabha |[See
Appendix IIT annexure No 541

Cheque System in Post Offices in
Marathwada (Bombay)

1551. Shri Pangarkar: Will the
Minister of Transport and Communica-
tions be pleased to state the names
of post offces where cheque svstem
has been introduced in the Marath-
wada region of Bombay so far?

The Minister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur): The nformation
13 a~ follows

Nares of Head Nam < of
Offices. Sub Offices
Aurangabad Aurangabad City
Nanded Aurangabad Cantt .
Osmanapad AOC Rccords PO
Parbhani Nanded Town

Parbham Station
Sadar Adalat

Covstraction of Bridges in Bombay

tons be pleased to refer to the reply
given to Unstarred Question No 2285

on the 1Bth September, 1958 regarding
construction of bridges in  Bombay
State and state

(a) whether the information has
since been collected, and

(b) if so, whether it will be laid on
the Table*

The Minister of State in the Ministey
of Transport and Communications.
(8hri Raj Bahadur): (a) and (b). Yes
It will be laxd on the Table of the
Sabha shortly

Railway Sidings in Hazaribagh

1553. Qazi Matin: Will the Minister
of Rallways be pleased to state

(a) whether 1t 1< a fact that the
Rajlway authorities (Eastern Railway)
have entertained applications for cons-
tiuc ion of Railway sidings for a num-
b r of private collieries 1n the district
of Hazatibagh

tb) if so, whether the lessees have
objected to the construction of the
sicings at the instance of thewr sub-
lesse = working 1in  these collieries;
and

te} whether Government are aware
that the sub-lessees working in these
colliwrtes have defaulted payment of
rents and rovalties, and have thus sub-
Jected themselhves to ejectment at any
time for thiz default®

The Deputv Minister of Railways
(8hri 8 V  Ramaswamy): (a) Yes,
Sir, but the consiructions are on pri-
vate siding terms, the party bear:ng
the full cost of the provision

tbs Yes

(¢) Yes The lessees thiough ther
solicitors, intimated the Eastern Rail-
way Admimstration that they have
filed c¢jection sums ageinst some
defaulting sub-lessees and also intend
to file suits against similar other de-
fauiters

If the sub-lessees are ejected from-
the Properties, the Hailway will stop:
supply of wagons to ghe:r private sid-
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Mm Traffic at Nangal Dam
o Station

. 1!5!. Shri Daljit Singh: Will the
-, Minister of Railways be pleased to
state:

{a) the number of in-coming and
-Qut-going passengers at Nangal Dam
. Btation, Northern Railway, in 1957-58;
and

* (b) whether this line is profitable or
not?

The Deputy Minister of Railways
(Shri Shahnawaz KXhan): (a) The
.number of in-coming and out-going
Jpassengers at Nangal Dam Station in
1957-58 was 89,516 and 1,40,172 res-
;pectively.

{b) The Rupar-Nangal Dam section
s running at a loss.

Over-bridge at Kesinga Station

1555. Shri P, K. Deo: Will the Minis-
‘ter of Railways bc pleased to refer to
the reply given to Unstarred Question
No. 1703 on the 17th Dccember. 1058,
.and state the further progress since
‘made for the construction of an over-
‘bridge at Kesinga Railway Station on
‘the South-Eastern Railway?

‘The Deputy Minister of Railways
{(8hri 8. V. Ramaswamy): The State
“Government’s approval to the site is
:Still awaited.

Akbarpur-Tanda Line

1556, Shri Kalika Singh: Will the
Minister of Railways be pleased to
state: o

(a) whether the amount of Rs. 10
“lakhs out o! Rs. 32.74 lakhs, the total
-estimated gost of the Restorat:om of
Akbarpur-Tanda line on the Northern
‘Rajlway, as ineluded in the Railway
Budget of 1958-59, has been fully uti-

(b) !t_ not, the l;asons therefor;.and

maw wmm

rus

(e) tho time by wm ﬂw vm'k wm -
be completed? . . .

The Deputy m of Rallways:
{Shri S. V. Ramaswamy): (a) No, Sh' .

(b) and (c). The Project has not
been saictioned as the financial im-
plications and allocation of the costs
of restoration are still under con-
sideration of the Board.

Railway Officers

1557. Shri Onkar Lal: Will the
Minister of Rallways be pleased to
state:

(a) whether there are posis like
Establishment Inspectors, Employment
Inspector. Labour Welfare Inspectors,
Settlement Inspectors, Personnel Ins-
pectors, Co-operative Inspectors, Sports
Inspectors and Law Inspectors on Rail-
ways:

{b) the total number of such perma-
nent and temporary posts on Western
Railway in each scale of pay, in each
divisional headquarters office; and

tc) the nature of dutics and works
that these categories perform”

The Deputy Minister of Railways
(Shri Shahnawaz Khaxn): (ay. Such
posts cxist on Railway excepting posts
of Establishment Inspectors and the
designation Settlement Inspectors.

(b) and (¢) Two statements are laid
on the Table of the Sabha, {See Ap-
pendix ITI, annexure No, 55.)

Telephone Facilities in Ferozepuor
Division

1558. Shri Daljit Singh: Will the
Minister of Railways be pleased to
state:

(a) the names of the stations where
telephone facilities exist in the Feroze-
pur Division of Northern Railway; and

{b) the names of the stations where
these facilities will be provided during
1959-607
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The Dopuity Minisier of Raflways
(Ehri Shalmawsx Khan): (a) Names of
Railway Btations on Ferozepur Divi.
sion of Northern Railway where tele-

phone facihties exist on Ralway
Acount:
1 Amritsar
2. Faridkot
3 Fazilka
4 Ferozepore Cant
§ Goraya
6 Hoshiarpur
7 Jullundur Cant
8 Jullundur City
¢ Kot Kapura
10 Lehra Gaga
11 Ludhiana
12 Malerkotla
13 Pathankot Jn
14 Sangrur
15 Sunam
16 Talwanda
17 Uklana Jn
(b) Names of Railway Stations on
Ferozepore Division of the Northern
Railw av where telephone facilities are
expected to be provided on Railway
Account durning 1959-60
Abohar
Batala
Bhagtanwala
Chhehearata
Ferozepore City
Giddar Baha
Gurdaspur
Jagraon
Jandiala
10 Kapurthala
11 Malout
12 Moga Tehul
13 Nawashahr Doaba
14 Palampur Punjab
15 Patu
16 Phagwara
17 Phllaur Jn,

L - -- T - T - I

18 Qadian
18 Tarn Taran
20 Verka

Telephone Connections in Punjad

1559. Shri Daljit Singh: Will the
Minister of Transport and Communica-
tions be pleased to state:

(a) the number of apphcations still
pending for nstallation of telephones
in Amnitsar and Jullundur districts of
Punjab at each exchange as on the 31st
January, 1959,

(b) the time by which they will be
provided with telephones: and

(c) the number of new connectiong
&given at these [Exchanges during
1957 587

The Manister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadar) (a) to (¢) A
statement 1= laid on the Table of the
Sabha [See Appendix III, annexure
No 56}

Construclion of National Highways in
Punjab.

1560 Shri Daljit Singh: Will the
Minister of Transport and Communica-
tions be pleased to state

(a) the amount provided :in the
Second Five Year Plan period for the
construction of Natsnal Highwavs in
Punjab

(b) the amount spent so far and

(¢) the total mileage constructed so
far~

The Munister of State in the Ministry
of Transport and Communications
(Shri Ruj Bahadur). (a) The plan
provide~ for works the esumated ~ost
of which aggregates to Ry 366 72 lakhs
Progress of cxpenditure during the
Second Plan 1n expected to be ibout
80 per cent of the estimated comple-
tion cost 112 R« 220 lakhs The
balanee will spill ofer fo the thurd:
Plan
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(b) Rs. 33.86 lakhs (upto January
1850).

(c) Improvement of roads 87 miles

New ' Construction of roads
13 miles Bridges (Beyne and
Ghaggar).

2 Nos.

Minor Irrigation Schemes in Himachal
Pradesh

I561. Shri Daljit Singh: Will the
Minister of Food and Agricultare be
pleased to state:

(a) the amount sanctioned for minor
drrigation in the Himachal Pradesh for
the year 1958-58, and

(b) the amount utilised so far?

The Minister of Food and Agricul-
wdure (8hri A, P Jain): (a) Rs. 2000
lakhs

(b} According to the information re.
weived from the Himachal Pradesh Ad-
Trunustration a sum of Rs 4,00,400/-
had been utihsed up to January, 1959

Maximum Prices of Foodgrains

1562. Bhri Daljit Singh: Wil the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government have a
proposal to fix the maximum prices of

‘“foodgrains 1n the country to keep the
dood situation under control; and

{b) if so, the approximate prices of
the different foodgrains proposed to be
fixed?

. The Minkter of Food and Agricul-
tura (Shs A. P Jain): (a) and (b).
“The Government have already fixed
maximum controlled prices of certain
feodgrains in eleven States including
one Union territory. A statement
showinyg the prices fixed for different
“varietiec of fowdgramns in the various
states in laid on the Table of the
Sabha. (fee Apbendix III, anftexure
XNo. 37.1 "
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Unilors Prioes for Fooldgralus

1563. Shri Daifit Singh: Will the
Minister of Food and Agriculture be
Pleased be to state:

(a) whether Government propose to
fix uniform prices for foodgrains all
over the country; and

(b) if s0, al what stage this proposal
stands?

The Minister of Food and Agricml-
ture (Shri A. P, Jain): (a) No, Sir.

{(b) Does not arise

Workshop at Podanur on
Rallway

1564 Shri Nanjappa: Will the Minis.
ter of Rallways be pleased to state:

(a) the present position regarding
the signalling and tele-communication
workshop at Podanur, Sourthern Rail-
way, and

(b) when will 1t be expanded and a
research section attached”

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) The phy-
sical progress of the Signal & Tele-
communication Workshop at Podanur
as on 31st January, 1959 is as under:--

Southern

Machinery 529
Structural portion ¥6:
Electrical portion 30%

The Workshop 18 functioning at
Podanur since April, 1958 and the
monthly production of about Rs. 1}
lakhs has been achieved. Full produc.
tion of about Rs. 2 lakhs per month is
expected to be achieved early in 1800.

(b) There is no proposal under con-
sideration for further expansion anl/
or attaching Research Section

Utlization of Crnltivable Waste Land
Shri Rajendra Singh:
1565. Shri Ram Krishan Gupta:
Shri Rameshwar Tantia:
‘Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the Government of
India propose to set up a High Power
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Gommatier to go into the guestion of
utilisation of cultivable waste
Jvdand in the country;

(b) whether the terms and condi-
tions of the proposed Committee have
been decided; and

(e) if 50, what are they?

The Minister of Food and Agricul-
tare (S8hrl A P. Jain): (a) No propo-
sal to appoint such a Committee 15 al
present under consideration

(b) and (c) Do not arise

T. B Patieats.

. 1568 Shri Subodh Hansda: Will the
" Manster of Health be pleased to state

(a) The amount of grant sancticned
for Dhubulia (West Bengal) Aftercaie
and Rehabilitation TB Centre,

(b) when this centre was started,

(c) the number of TB palients
benefited by this Centre during 1957-58
and 1958-59, and

(d) how many tramned men hdave
been given rehabiitation grants and
whether all of them have been estab-
lished 1n Life”

The Minister of Health (Shri Kar-
‘markar): (a) Rs 1,12,500

tb) The centre has not yet started
“The construction work for the Cenire
13 1n progress and it 1s expectea to
be completed by the end of December,
18569

fc) and {(d) Do not arise
Research work on Cholera and Plagus

1561, Shri Ram Krishan Gupta: Will
the Minister of Health be pleasad to
state the nature of progress achieved
%0 far in reviewing the progres. of
research work on plague, cholers and
other eprdemic diseases®

The Minister of Hepith (Shri Kar-
WArkar): The progress so far made in
i the Tesearch work on plague, cholera

and other epidemic disepses Is ar
follows:

Plague:

Studies 1n Plague are bems

ed by the Indian Council of M&dlca]
Research and attention 1s being fucus-
sed on the mechantsm of persmtence
of Plague in some endemic areas and
on the chemical and endymatic make
up of the plague bacillus The Plague
Research Centre at Dehra Dun ectab-
lished by the Uttar Pradesh Govern-
ment in collaboration with the World
Health Organisation had male stud.es
about the transmussion of Plague by
rodents The mechanism of the peras-
tence of Plague and part cularly tha
part played by wild rodents have been
studied at the Plaguc Centre ot Delra
Dun

Cholera-

The Indian Council of Medical Re-
search have made an extensive juvesti-
gation 1n the Cauvery Delty which 18
one of the endemic area~ of Cholera
ip the Country This study involved
a group of 30 villages with a popu'a-~
fion of 60,000 persons The population
was kept in continuous obscivation
for a pcriod extending upta tv.0 years
The results of this study fsiled to pro-
vide a clue to the understanding of the
inter-epidemic phase of chrlera

Studies were also conduct:d on the
role of the fish especially Hilsa fish,
and other aguatic fauna in the mamn-
tenance of endemucity and the spread
of cholera Neither this nor a subse-
quent investigation nto the posubili-
ty of mutaton of cholera sibrio
occurring in fish provide any clear pic-
ture yet of publhc hulth s.gnuficance,
though the need for contmmng the
studies has become apparent Further
studies have also been ro, ducted by
the Indian Council of Medical Research
on the bio-chemcal ard i1rmunoche.
mucal aspects of cholera vichio and it
15 hoped that some of these studics
may lead to the preparation of cholera
vaccmne* with greatd immuris.ng
power than the e:mun_s one
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The Haffkine Iagtitute, in 1957, in-
vestigated into the evaluation of drugs
aguinst Cholera and they found that
“Neomycin” one of the recently dis-
covered antibiotics could prevent the
death of infant rabbits sutfer;ng from
Cholera, it the drug is given orally at
8 fairly early stage of intection,

The Pasteur Institute, Coonoor,
undertook the following studies m
Cholera during the year 1957:--

(i) The minimum dosage of vib-
rious with which an infection
could be produced 1n guinea-
pigs (1) the effect of serial
passage of V. Cholerae in
guinea-pigs and \1i) Yne pe-
haviour of strains of V. Cho-
lerae freshly isolaled from an
epidemic

Influenza:

Since 1952 the Indian Council of
Medical Research has heen making
studies at the Influenza Centre at Cno-
noor aimed at analysing the antigenic
features of the Indian strains of In-
fluenza The first type ‘A’ prime virus
strain of Influenza 1solated 11 Coonoor
in August 1950, was fourd 1o buvlong
to Liverpool sub-type Subsequent
studies at the Coonoor Rasearen Centre
showed that all cutbreakr of Influenza
from 1950 to 1954 have been cau~ed
by strains closely related to Liverpool
type. Besides this, extensive serologi-
cal investigations have been  carred
out by the Influenza Ceatr. 1in various
parts of India and from these investi-
gations 1t was found that type "A”
virus 15 1n evidence in the ctes cf
Madras, Palamcottah, Bombay, Visha-
kapatnam, Bangalore and in some
parts of Assam, Mysore and Kerala:
while ‘B’ type virus 1s 1n evidence in
Bombay, Jamshedpur und Coimbatore,
The Coonoor Centre woarks 1n  close
collaboration with the Worla Influenza
Centre at London set up by the World
Health Organisation This Centre also
conducted the following studies on tbe
Influenza virus;—

(1) Serological;
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(2) the action of formaldehyde on
the haemagglutination tltres of In-
fluenza virus straing; e

(3) studies on mutation and recom-
bination of Indians strains of influenza
virus; and

(4) studies on bacteria isolated from
the cases of influenza.

Poliomylitis:

The Indian Council of Medical Re-
search established in Bombay a Polio-
myelitis Research Unit in the Patho-
logy Department of the Grant Medical
College, with the object of studying
the epidemiology of the disease in and
around Bombay., As a result of the
studies, the Indian Council of Medica¥
Research published a review of the
existing knowledge of pohomyelits in
India and this knowledge was analysed
with particular reference to the deve-
lopment of Salk vaccine and its utili-
sation in India as a measure of mass
prophylaxis

Encephalitis:

The experts at the Virus Rescarch
Centres, Poona, Cooncor and Lucknow
set up by the Indian Council of Medi-
cal Resparch have solated a large
number of viruses from stools of the
patients «uffering from the disease.
Studies 1n connection with the jdenti-
fication of these viruses are in pro-
gress,

Railway Lands

1568, Pandit P N. Tiwary: Will the
Minister of Railways be pleased to
refer to the reply given to Unstarred
Question No 1155 on the 9th Decem-~
ber, 1958 and state:

(a) the reasons for not settling
40.000 acres of cultivable lands with
the agriculturists; and

(b) the estimated loss to the Rail-
way due to non-settlement of these
lands?

The Deputy Minister of Rallways
{Shri S, V. Ramaswamy): (a) The sur-
plus cultivable railway land is licens-
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for cultivatioh to the

not be possible to estimate the income
that would have been derived had all
the surplus railway land been brought
under cultivation, as the rate of re-

realised, very much differs in different
Btates as well as in different localities
within the same State.

Falr Price Shops in Dehra Dun

1589. Sh-i S. M. Banerjee: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether fair price shops exist
in all the Central Government under-
takings in Dehra Dun;

(b) if so, whether employees resid-
ng in villages are also entitled to
get foodgrains from such shops; and

(e) if not, the reason for their
exclusion?

The Minister of Food and Agricul-
tare (Shri A, P, Jain): (a) and (b). It
1s not the policy of the Government
to open fair price shops exclusively
for the employees of a Central Gov-
ernment undertaking or institution
When a fair price shop is opened in &
particular locality, the benefit is de-
rived by the entire population of that
locality.

Dun City and in other parts of
Dehra Dun District and the resi-
dents, including employees

Ceniral Tracior Orpaninstien
Employss

Bhri 8. M. Banerjes:

Shri Tangamani; -
m.-flhrln.l.omhm

Bhri Ram Krishan:

| Shri Vajpayee:
Will the Minister of Food aad
Agriculture be pleased to state:
(s) whether 150 technical personnel
under Central Tractor Organisation
have ben declared surplus to the re-
quirement; and

(b) whether they are being pro-
vided with alternative jobs?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b).
113 out of 65T persons whoss posts
had become surplus because of re-
duction in the number of workable
tractors left with the CTO, wers
finally declared surplus on 31-12-
1958. The rest were all given alter-
native employment. Since then, 18
more persons have been provided
alternative jobs and efforts are con-
tinuing to find alternative jobs for the
remaining 95 persons also.
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Nagarjusa Sagur Project

Bhri Roddy:
. Bhri i:ﬁ-:

Will the Minister of Irrigation and
Power be pleased to state:

(=) the amount of foreign exchange
that is essential for the construction

of Nagarjuna Sagar Project;

(b) the amount agked for the years
1958-58 and 1059-80; and

(c) the amount sanctioned so far?
The Deputy Minister of Irrigation

and Power (Shri Hathi): (a) About
Rs. 280 lakhs.

{b) 1958-59
1888-80

About Rs. 30 lakhs
About Rs. 50 lakhs.

(c) Release of foreign exchange
squivalent to about Rs. 45:-59 lakhs
has so far been sanctioned.

Late Running of Trains

1573, Shri 8. M. Banetjee: Will the
Minister of Rallways be pleased to
state:

(a) whether it is a fact that a
number of trains reached and started
1ate on the 31st December, 1038 at
Delhi Junction Station;

(b) it so, the names of those trains
and the period of late arrival and de-
parture; and

(c) the reasons for the same?

The Deputy Minister of Rallways
(8hri Shahnawaz Khan): (a) Ves.

{(b) A statement is laid on the
Table of the Sabha. [See Appendix
1, annexure No. 38.]

{¢) (i) On 31-12-58, dense fog on
several sectiong of the Northern Rail-
way created conditions under which
trains could not keep time.

(ii) As Dglhashtion i deahng
with a large number of trdins, the

running of one incoming train out of
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Vending Licence at Bhxinl Junction
Siatien

1576. Bhri Biskwansth Rey: Will
the Minister of Rallways be
to state: .

(a) whether the policy of Rallway
Administration regarding the De-
partmental Catering at important
Railway Btations has been changed;

(b) if not, whether it is a fact that
the Railway Department has acted
recently against this policy at Bhatni
Junction Station in North Eastern
Railway;

(c) whether it is a fact that while
Railway Departmenta]l vending was
running at profit at that important
station, a vending licence has been
given to some firm which has no
existence at that place; and

(d) if so, the reasons therefor?

The Deputy Minister of
{Shri Shahnawas Khan): (a) No.

(b) No.

(¢) and (d). Departmental vending
was runming at a profit.

The previous cantract for the vend-

ing at Bhatn: station had to be ter-
minated. The work was then taken
over tentatively for departmentsl
operation pending appointment of a
switable contractor so as to  provide
Uninterrupted service to public.

The contract has since been award-
ed to a swtable contractor.

‘Travelling on Footbourds of Traima

1577. Shri D. C. Sharma: Will the
Minister of Rallways be pleased to
State the number of persons who,
while travellng on footboards of
trains, fell down and died during
195859 so far?

The Deputy Minister of Rallways
(lhﬂ!hhamnq):ﬁl



e e dwemey  MANCH 00N Wekte Amber sl

Ceniral Honith Service Schome

Shri D. €., Sharma:
198 < aari 3. B, 8. Bist:

Will the Minister of Health be
pleased to refer to the reply given
to Unstarred Question No. 130§ on
the 2nd September, 1958, and state
the further progress made in the
constitution of the Central Health
Service?

The Minister of Health (Shri Ear-
markar): The Cadre strength of the
Bervice at the initial constitution has
since been fixed. The Ministry of
Law hag now advised that the Cen-
tral Health Service Rules should be
framed before the Service 1s formal-
ly constituted. These rules are under
examination at present. The Service
will be constituted as soon as the
rules are pubhlished.

Fruit Preservation Units in  Orissa

1579. Shri Panigrahi: Will the
Minister of Food ang Agricnlture be
pleased to refer to the reply given to
Unstarred Question No 105 on the
12th February, 1958 and state:

(a) whether the 4 small scale fruit
preservation units proposed to be
established in Orissa have been estab-
lished;

(b) whether the sanctioned amount
for this purpose during the year
1957-58 haz been spent; and

(¢) where the proposed units have
been situated”

The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) and (b):
Yes, Sir.

(¢), Two Units are located at Cut-
tack, and one each at Angul and
Paralakhemundi

Epidemic Diseases in Delhi

1580. Shri Ram Krishan Gupta:
Wil] the Minister of Health be pleas-
ed to state the nature of measures
adopted or proposed to be adopted to
fight epidemic disesses In the capital
of India?

The Miisier of Health (Shri Kar-
mwrkar): Measures adopted or pro-
posed to be adopted to fight epidemic
diseases in Delhi are as follows:

1. Chlorination of water supply in
urban areas and drinking water welis
in rural areas.

2. Proper supervision as regards
removal of refuse and filth and use of
DDT. and gammaxine as insecticides
for strict fly control.

3. Intensification of small-pox
vaccination/revaccmation and cholera
inoculation on mass scale and immu-
ruzation of children below 10 years of
age through Maternity and Child
Welfare Centregs and Schools.

4. Promulgation of emergency regu-
lations under the Epidemic Diseases
Act, 1897 within the Union Territory
of Delhi to enforce:—

(a) Strict control on the sale of
articles of food and drink;

(b) Removal of all infectious
cases to the Infectious Dis-
eases Hospital, Delhi; and

(c) Disinfection of infected pre-
mises

5 Adequate arrangements of medi-
cal facilities in the Infectious Diseas-
es Hospital, Delhi, and at the site for
proper treatment and isolation of all
infectious cases,

6 Intensification of Health Educa-
tion measures and requesting the
public to take boiled water and hot
food and to avoid the use of common
utensils and the attendence of public
places.

7. Special watch is kept to immun-
ize the floating population such as
domestic servants and labourers
working at brick kilns and glue fac-
tories.

8. Additional vaccinators/inoculators
are appointed as and when necessity
arises

9. Adequate arrangements are
made to supply vaccine lymph to the



s03p Written Answers PHALGUNA 18, 1880 (SAKA) Written Answers 35030

g Sl detailed for vaccination pur-
Poses.

10 Anti-epidemic drugs are stored

11 The services of matermty staf?
are also utilised for carrying out
vaccination, and infants and toddlers
attending the M & CW Centres are
immunised agairist small-pox

12 The area of Delhi Muncipal
Corporation has been divided into
zones and to each zone has been
attached a team of municipal doctors
for carrying out anti-diptheria inocu-
lations on a mass scale

13 The contacts below 10 years are
given prophylactic diptheria inocu-
lation In addition the contacts are
al,0 examined for carrier factor 1in
the Corporation Health Laboratory,
Nuw Delln and suitable action 18
iaken by the health authorities con-
cerned to prevent them from attend-
ing schools or offices till theiwr throat
swab; are reported negative for dip-
theria

Re-Modelling of Bolpur Railway
Station

1581 Shri BSubiman Ghose: Will
the Minister of Railways be pleased
to state

(a) the amount spent on re-model-

ling the Belpur Station (Shant:

. Niketan) on Eastern Ralway during
' 1858-59 so far, and

(b) whether any change has been
effected 1n the third class waiting
shed at the time of re-modellng?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) No
expenditure was booked during the
year 1058-59 The total expenditure
Incurred on thiy work s0 far is

169 lakhs

(b) No

Issus of Licences for Sugir Facteries

1582 Shri M R Krishas: Will the
Minister of Food and Agricuiture be
pleased to state

(a) whether Government has given
any licences to new sugar factones;

{b) if so, how many co-operative
sugar factories have received licences
during 1857-58, and

(¢) how many of the co-operative
sugar factories in Andhra Pradesh
have requested for licences and how
many have been actually given licen-
ce, and other assistance?

The Minister of Food and Agricnl-
ture (Shri A. P Jain): (a) and (b)
Yes, Sir 54 licences have been
granted since the coming mnto force
of the Industries (Development &
Regulation) Act, 1851 In 1057-58, 7
licences were granted, of which 6
were for establishment of co-opera-
tive sugar factories

(¢) In all, 10 applications were re-
ceived Licences were granted to 8
applhicants One of these was subse-
quently revoked as the society con-
cerned failed to take effective steps
to establhish the factory within the
specified time hmit The remauning
four applications were rejected on
grounds of non-availability of spare
capacity for further hcensing

Chittaranjan Locomotive Workahop

1583, Shri Aurobindo Ghosal: Will
the Minister of ERailways be pleased

o state

(a) what 15 the lorel.gn exchange
spent for importing component
parts of locomotives m.lnu!nctund in
Chattaranjan Locomotive Works smince
1853-54, and

(b) what ia the percentage of com-
ponents manufactured in India smce
1953-547

mmm.i Raflways

{Shr{ Shallnawax Khan): (a) and (b)
A statement iz lmd on Table of
the House [See III, an-

nexure No 60}
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Wharfage and Demmrrage Charges
1584 Shri Aurebindo Ghosal: Wil

the Minister of Railways be pleased
to state;

{a) whether any amount is due to
Railways from private firms on ac-
count of wharfage and demurrage
since 1054-55;

(b) if so, what is the amount due;
and

(c) the names of the firms from
whom it is due?

The Deputy Minister of Rallways
(8hri 8. V. Ramaswamy): (a) Yes.

(o) Rs. 130 ukns  LApproximarely
upto 31-12-1958).

{c) A statement is laid on the
Table of the Sabha. {[See Appendix
III, annexure No. 61.]

Hawkers in Delhi

1585. Shri Vajpayee: Wili the Min-
ister of Health be pleased to state:

(a) the steps taken so far or pro-
posed to be taken to check the nuis-
ance of unlicenced hawkers in the
limits of the New Delhi Municipal
Committee;

(b) whether it 13 a fact that rules
for hawkers were framed in 1930 and
they have never been strictly observ-
ed; and

(e) whether there is a proposal to
construct community service tene-

(b) The rules for control of haw-
kérs wereg framed in 1930 and are
being enforced as far as possible.

(c) There is no such proposal under
consideration of the New Delhi Muni-
cipal Committee.

Misming Powers and Telegraphs files

Shri Subodh Hansda:
1388 { Shri 8, C. Samanta:
{ Shrimati Mafida Ahmed:

Wl the Yinisian oL Tranapest and
communications be pleased to state:

(a) whether it is a fact that about
3000 important files from the Office
of the Chief Controller of Telegraph
stores, Calcutta are missing;

(b) if so, how these flles went out
of office; and

(c) what steps have been taken in
the matter?

The Minister of Biate In the Minis-
try of Transport and Communica-
tdons (8hri Raj Bahadur): (a) A loss
of about 4300 files from the office of
the Chief Controller of Telegraph
stores, Calcutta was reported in
November, 1958. Of these 1170 were
duye for destruction and the rest were
old records.

(b) The loss was discovered on
g5th November when certain files
were found missing. Enquiries made
revealed that a large number of files
hpd been removed from the rack.

(c) Departmental and Police in-

vestigations are in progress and the
results of these inquiries are awaited.

Tripura Municipal Act
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The Minister of Health (Shri Kar-
markar): (a) Yes.

(b) and (c). A Bill repealing the
existing Tripura State Municipal Act

legislation will be undertaken shortly.
figvrverer wivwr 3 engery s wrfinferart
tyee. ot qw v wranpofee
fawme ot wgwTe TR g7 @A N
w1 oW fe
(%) forras Ry § @ o
fipady agerly = wfafoqt w7 w0
Wi
(=) & afafadt &Y teus #
feart g ot mrfy g€ ot ; o
(w) A=A & qqeT Qexs §
o sfafadt w1 AR oo feeh
ggraar &t af ? B
wmyafoe feere  awr agery
Rt (ot wo wo ) : (%) %ss
pfe Wk w3 @l xw afafer 2o
A Y AK |
(@)

(v =it &)
wTEgY B g7 T aw it we foar
T E

duqft afcew  qait

qoft  Fordvorm

vfe oo
whafot

Tl e
whifirat

. .Y ¥y.ed B, R

R.Re V. R .30

() texe-xs & v whrfyd
w1 wrf wifar agqw wff € ook

tion and Power of the Cemtral Gov-
ernment held at Hyderabad regard-
ing the switch-over to minor
tion programmes from major irrigm-
tion projects; and

(b) it so, the detals thereof?

The Depuly Minisier of
and Power (Shri Hathl): (a) No such
meeting of Irrigation Ministers of all
States was held by this Ministry.
However, a Regional Minor Irriga-
tion Conference of the Agriculture

]

Agriculture at Hyderabad in July,

maintenance etc.
garding the switch-over to minor
wrrigation programmes from major
irrigation projects was discussed.

(b) Does not arise.

Rallway Saloons at Bolpur Statiea

1500. Shri Subiman Ghose: Will the
Minister of Railways be pleased to
state how many saloons came to Bol-
pur railway station, Eastern Railway
between 22nd to 24th December,
19587

The Deputy Minister of Rallways
(Shri Shahnawax Kban): On 28rd
and 24th December, 1858, one West
Bengal! State Saloon, occupled by the
Govergor of West Bepgal, was af
Bolpur station of the Eastern Rall-
WaY.
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1801, Shrl M. R, Krishna: Will the

(d) what will be the minimum
price fixed for each generator?

The Minister of Food and Agricul-

" tave (Shri A. P. Jaln): A design of
the Village Model of Cow Dung Gas
Phant, that is simple in  construction
and operation and suitable for a unity
family of a farmer in  villages, was
evolved at the Indian Agricultural Re-
search Institute in 1953 and tested for
actual operation in  the homes of
farmers in 12 villages around Delhi.
After its successful working for
2 years steps were taken to popularise
the plant in the country. A leaflet
describing the installation and opera-
tion of the plant has been prepared
‘which is distributed freely in response

. to numerous inquiries that are being
received from farmers all over the

" country. Popular articles in verna-

Facilitiea for training in installa-
tion of the plant have been provided
at Indisn Agricultursl Research Ins-
titute for State Development and
- Agiteaitaral Departments as well as
private Institutions and farmers. An
_ sctua] working model of the plant is
muintained at Indien Agricultural
Rassarch Institute for demonsiration
. and tralping .purposes. Facilities are
'ilhomﬁd.d;r:h%emviuo! a

mmmammm-'
mum&wmm w'
State whensver needad. o

The gas plant has been m

trated at two Exhibitiuns of the

Farmers’ Forum conventions in 1658 -
and 1957 and in the India-1988 Exhi-
biton.

Goverament Scliemes for popular-
ising gas plants are in operation in
Bombay, Rajasthan and. Uttar Pra-
desh States. It has been suggested
to the State Governments that they
should have at least one such plant in
each  Community Development
Block.

No loss of the manurial constitu-
ents present in dung takes place in
the process. The removal of only
the heat constituents in the form of
gas, makes the residue, actually a
richer manure than the original
dung. This has been proved by
practical tests on crop growth con-
ducted in the Indian Agricultural
Research Institute.

The cost of the Cow Dung Gas
Plant is estimated at Rs. 350.

Impert of Wheat

1592. Shri Mohan Swarup: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the ingredients of any
sample of the imported wheat are
examined and analysed in any Gov-
ernment Laboratory; and

(b) if so, with what results?

The Minister of Feod and Agricul-
ture (Shri A. P. Jain): (a) Samples
of each consignment of imported
wheat are analysed in the Govern-
ment laboratories at the ports and in
Delhi.

(b) Wheat has generally conform-
ed to the specifications laid down n
the contracts.
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Ohaim)y agutust N, E. Baflway

1593. Shri Mohan Swarup: Will the
Minister of Railways be pleased 1o
;::anthu'hbhashtuunt show-

fa) the steps tsken by the Adminis-
tration of North Eastern Railway to
weitle legitimate claims for compen-
mtion prior to the institution of suits
in order to avoid paying costs of
suits for compensation and of costs
of defending suits; and

(b) in how many suits for compen-
sation flled during the years 1958-
56, 1956-57 and 1957-58 did the
Administration of North Eastern
Railway apply for adjournments?

The Deputy Minister of Rallways
(8hrli 8§ V. Ramaswamy): (a) The
steps taken are as under:

(i) Every effort is made to dis-
pose of all cases of claims for
compensation expeditiously.

(if) Claims for compensation are
not repudiated unless there
are adequate grounds for re-
pudiation which can be sus-
tained in a court of Law.

(iii) Appeals against repudiation
are normally dealt with by
officers at a level hugher than
that at which the claims
wel¢ originally repudiated.

(iv) Claims cases, where disposal

Written Answers $0:8

lect such statistics now without
spending undus time and labour.

Howaver, it is true that adjourn-
ments have had to be obtained in
many cases, as the time allowed by
Courts for flling written statements
or for arranging evidence is often
short, particularly having regard to
the fact that in qQuite a number of
cases, instructions have to be obtain-
ed and witnesses arranged from
other Rallways, which takes time.

Claims Cases on N. E. Railway

1594, Sbri Mohan Swarup: Will the
Minister of Raillways be pleased to
refer to the reply given to Unstarred
Questions Nos. 109 and 110 on the
12th August, 1958 and state:

(a) the reasons because of which
the North Eastern Railway does not
maintain any account of the costs
incurred by it in the depending suits
for compensation in the civil courts
and of costs allowed against it for
adjournment of hearings in civil,
courts, and of costs awarded aganst
the Railway in civil cases;

(b) whether the administration of
North Eastern Railway take any steps
to settle claims for compensation aftex
the receipt of notice of claums under
Section 77 of the Indian  Railways
Act and legal notice under Section
80 CPC; and

{c) if so, the nature of those steps?

The Deputy Minister for Rallways
(Shri Shahnawas Khan): (a) The
rules do not require eeparate statis-
tics to be maintained for these item
costs, which are booked merged with
certain other appropriatg items of
expenditure,

(b) Yes.

(c) On receipt of notices of claim
under section 77 of the Indian Rall-
ways Act IX of 1880 efforts are
made to dispose of the claims ex-
pelitiously. Delayed cases are sep-
arately Watched. *

As soon as further n under

Section 80 of the Civil +Procedure
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Code are received, the onses are
specially reviewed to ensure that a
final decision is quickly reached and
that room is not given for the cases
to be unnecessarily taken to court

Tralning for Co-operative Secretaries
( Shri Aurcbindo Ghosal:
1598, Shri 5. C Samanta:
Shri Subodh Hanads:
lsmmmom=
Will the Minister of Community
Deveiopment and  Co-operation  be
pleased to state:

{a) whether a tralmng course has
been started for Co-operative secre-
taries; and

(b) if s0, when and where?

The Deputy Minister of Community
Development and Co-operation (Shri
B, S, Murthy): (a) and (b) A state-
ment 1s laid on the Table of the
Sabha [See Appendix III, anexure
No. 62].

Chambal Project

1596. Shri Pangarkar: Will the
Mimster of Irrigation and Power be
pleased to state whether the recom-
mendations of the Irmgation and
Power tearn on Chambal Project have
smce been 1mplemented?

The Deputy Minister of Irrigation
and Power (Shrli Hathf): A state-
ment % laid on the Table of the
Sabha, ([See Appendix III, annexure
No. 63.]

Removal from Service of Rallway
Employees

1597, Shri Vajpayee: Will the Min-
ister of Rallvays be pleased to state
employees
{category-wise) removed from ser-
vice under Rule 143 of Indian Ra'l-
way [Fastablishment Code since 1947
upto date?

(St Soammgwna Kbany:  Railway
Sopikyeos ar¢ not remaved fhom ser-
vice under 148 of the Indian
Railwmy Code but

the 12 years, from 1047 to 31.1.59 on
Indian Railways except South Eastern
and Eastern is as follows:
Class 1. Nii
Class II 1
Class III 102
Clasg IV, 21,
Information in respect two

1598 Bhri Vajpayee: Will the Min-
1ster of Railways be pleased to state.

(a) the steps taken to ensure secur-
ity of Life and property of the way-
side stations staff;

(b) whether Government have ru-
ceived a suggestion from the wayside
stations staff that railway quarters on
wayside stations be brought under the
Railway Protection Force instead of
the State Police, and

(c) if so, Government's
thereto? '

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) Safety
of the raillway employees posted to
the wayside stations 15 primarily the
responsibility of the State Govern-
ments who arrange for gdequate pro-
tection through the Civil Police con-
cerned In order, however, to create
confidence amongst the staff Armed
detachments of the Rauilway Protec-
tion Force are sent to vulnerable
places and police requested to take
adequate action

(b) and (c)
posting of Railway Protection Force
staff were received from the Railway

reaction
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are, however, immediately atended to
and brought to the notice of the
District Police concerned.

Bridges on National Highway No. 26.

1599. Pandit J. P. Joytishi: Wil
the Minister of Transport and Com-
munications be pleased to state:

(a) the progress made so far to
construct the bridge across the niver
Narmada on National Highway No.
28 near Burmanghat; and

(b) the details about the two other
bridges proposed to be constructed on
the nivers Dehar and Derma on the
Jmme Mighweyr ar  hatwaar  SRagaar
and Burmanghat?

The Minisier of State in the Minls-
try of Transport and Communications
(Bhri Raj Bahaduor): (a) Tenders for
construction of a bridge across the
river Narbada at Burmanghat were
mmvited twice but the responst was
not satisfactory, the tendered rates
being very high. On imwiting further
quotations from several firms of re-
pute one quotation was received
which is more favourable The
State Government have been advised
on the 8th February 1858, to finalhse
the contract after obtaining elucida-
tion from the tenderer on certain
points brought out during scrutiny

(b) As regards, the bridge over the
river Dehar, sanction has been accord-
ed to the estimate amounting to
Rs 5,01,900 on the 16th February,
1859 for the work. ’

There is no proposal for the con-
struction of a bridge over Deima
river on Saugar-Narsinghpur Road.
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D.V.C. Canal

L]
1601 Shri Sublman Ghose: Will
Minister of Irrigation and Power
Plpgsed to state:

(a) whether it is a fact that
Fegulators at chain Nos. 83, 20, 1
D.y.C. Canal, orignally Eden
bragnch No 1 passing through several
Vilidges of District "Burdwan, West
Béngal, have been removed oy D.V.C.
Stithorities;

F gf¥

B
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{b) it so, the quantum of the lands
which became fallow due to uon-
supply of canal waters;

{¢) whether there iz any propcsal
to construct a regulator at chamn No.
105; and

(d) if so, the details thereof?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The old
regulators at chamn Nos 83 and 105
have been dismantled. There 15 no
regulator at chain No. 20.

{b) No lands have become fallow
due to the dismantling of the Regu-
lator at Chain No 83 as the Canal
hag been so'designed at this  point
that the level of water will be high
thus ensuring supply of canal water
to the areas served by that Regu-
lator. The position in respect of the
Regulator at Chain No 105 1s being
ascertained.

{c) Yes.

(d) Information in this respect is
being collected and will be laid on the
table of the House as enarly as possi-
ble.

CD. and NES in Punjab

1862. Bhri Daljit Singh: Wil the
Minister of Community Develnpment
and Cooperation be pleased tn state
the total amount given to the Pumjab
State during 1958-59 so far under the
following heads:

(i) the Commumty Projects, and

(if) the National Extension Ser-
vice?

Tha Deputy Minister of Community
Development and Cooperation (Shri
B. 8. Murthy): The amount al'ocatad
to the QGovernment of Puniah on
account of Central share of expen-
diture on the CD Programme for
1958-50 is Rs. 128:10 lakhs, including
Rs. 55:16 lakhg as loan.

The distinction ‘between CD ‘and
NES Blocks has abolished with
effect from 1

MARCH §, 1950
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Railway Coolle Sabayeg Samiti

J Shri P. G. Ben:
1603, 3 sbri Bholanath Biswas:
Will the Mimister of Railways be

pleased to state:

(a) whether Raillway Coolie Gahayog
Samitt at Katihar, North East Fron-
tier Railway, has been formed;

(b) when 1t was registered;

(c) the date of ternunation of the
first contract given to the Assam
Roadways, Katihar; and

(d) the date on which the handling
labour contract to the Assam Road-
ways, Katihar, was extended for three
yerrs?

The Deputy Minister of Railways
(S8hri Shahnawaz Khan): (a) Yes,

(b) It 15 understood to have been
registered 1n July, 1958

(c) 31-8-60

(d) Does not arise in view of the
first contract expiring only on 31-8-60

Posts and Telegraphs Building at
Pithorgarh

1604. Shri J. B 8. Bist: Wil the
Mruster of Transport and Communi-
cations be pleased to refer to the
reply given to Unstarred Question
No 1539 on the 11th Septembcr, 1957
and state:

(a) whether the construction of
Posts and Telegraphs Building at
Pithorgarh has since been completed;

(b) if not, the reasons therefor; and
(c) when 1t will be completed?

The Minister of State in the Minis-
try of Transport and Communications
(Shrd Raj Bahadur): (a) Not yet.

(b) The construction has not been
resumed on account of certain difM-
culties, The CP.W.D. had to call for
tenders thrice, a8 no suitable tender
on the basis of estimated cost was
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roceived. The conittactor has  now
besn selected finally in @ November,
1658,

{c) The work js expected to be
completed within the financial year
1959-80.

Pandu-Garo Hills Rail Line

1605. Shri Basumatar}: Wil the
Minister of Rallways be pleased to
state:

(a) whether there is any proposal
to construct a Railway hine from Pandu
to Garo Hills v.a Goalpara; and

(b) if so, the details therenf”

The Deputy Minisier of Rallways
(Skrl S. V. Ramaswamy): (a) No, Sir
The proposal is not mncluded #: the
ratlway's Second Five Year Plan

(b) Does not arise
Shifting of a2 Railway Line

1608, Shri Basumatarl: Will tne
Minister of Railways be pleased to
state

(a) whether the Governmert of
Assam have submitted any proposal
to shift the Railway Ime running
through centre of Gauhat: to south-
ward from Kamakhya to Narangi,
and

{b) 1f so, what action has been taken
so far?

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): (a) Ye-,
Sir

(b) The proposal 15 under examina-
tion and the Government of Asszam
will be required to bear the cosws of
any deted investigations

Multi-Purpose Irrigation  Projects

1807, Shri L Achaw Singh: Will
the Minister of Irrigation and Power
be pleased to state

(a) whether it is a fact that a large
amount of money is going to be

surrendered during the current finan-
cial year under multh-purpose Irri-
gatiop Projects; and

(b) it so, lhe amount thereof?

The Deputy Minister of Irrigation
and Power (Shri Hathl): (a) The
reply 18 m the negative.

(b) Does not arise.

wifyrew Wi aver Yo sffrfiv-siew

teoc. st Mygw wwew : wT
Ta T 77 AT o v F

(7) sar gz A § f 97
X IR WNER, =y, . iR, o,
fagr 4% ¥ fadr agmar @ wR
¥ FAT ATt S

(@) afz a7, dY gowT s w
2,

(7) @F gftmerey  faady
frefyr werar fawd Ay o §;

(=) fofra gror 7 & wvivr TR
¥ fA Faf ¥ fag e wrafa &
qa@Fa ¢, 7

(%) v &% 9 g9rm ¥ Fag
ferdt T1-ufs ) agrar fam qf
a-?

v iRt (W e wt) -
(%) &8 a qar o1 s T Y

(&) Wz (W) ware adt 9z )

(9) 7@@ qwrfiy Fem
Yy ¥ fro 2030 w e e fratfa
fied 7 1 faeft wa-fafrww o
36y FOT TF @¥ ® H{AH ¢ |

(%) = as faelt @ o Wk
FEg ¥ ®CF (Yo et FAT WE
fer 95 & 1



367 Written Anewers  MARCH 5300 Wrihe Awwen soid

i firvefireoe

teot. ot sigw W wr
wre aer pie ot g R W wo
i fe

(%) war woee wRw § §fT 6
sivgmgT 1 % fog v Ffw fawafaarsa
wurfee w3 w faare we ot @

(w) w o ¥ & fed wfw
wiw § , W

() et fararewr war & ot o
i gr T st @ & ?

wrrowr glesit (st w0 wo
W) (¥) W@ FOR T |
7 ow ¥fy fawfaawg #7 s &
fad s wdw g ) faor agran
W R st g

(w) W (7) us faacm @
vew X T fear war § [fwd g
3, WA & ]

Master Plan for Flood Control in
Kashmir

1610. Shri Siddamanjappa ©+ Will
the Mzuster of Irrigation and Power
be pleased to state

{a) whether 1t 15 a fact that the
Government of Jammu and Eashmir
has sent a Master Plan for ¥lood
Control in Kashmur to the Central
Flood Control Board, and

(b) if so, the broad outlines of the
plan?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
Government of Jammu and Kashmr
have sent to the Central Water and
Power Commussion & master plan for
fivod control and drainage n the
Kashmir Valley

{b) The broad outlines of the plan
are s follows'— -

(1) For ths veach of the
Jhetum its

of Rs 449 24 lakhs

(2) For the reach of the nver
Jhelum from Padshahibag to
Wular Lake*

some nallas, strengthening of
embankments and miscella-
neous works on the niver
Jhelum’s tributaries ko
Sindh, Dodghganga, Sukhnagh
and Ferozepore Nellas at an
estimated cost of Rs 27362
lakhs

(3) For the reach of the rwver
Jhelum from Wular Lake to
Khadnavar

Improvement of outfall chaunnel,
diversion of the Pohru into
the Wular Lake, diversion of
Ningli nallsh mto Haigum
sheel and soil convervation
measures in the catechments of
the Pohru, Ningh and otner
hill torrents at an estimated
cost of Rs 1332 38 lakhs

Wheels and Axles

1611 Shri Morarka: Will the Mmn-
1ster of Railways be pleased {o state

(a) the number of wheels and axler
purchased from Tata Iron and Steel
Company, Limted, Jamshedpur,
every year since 1932-53,

(b) the price at which they have
been purchased,

(c) whether they are purchased
from any other source, and

(d) how do these prices compare
unth the import prices?
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1he Dopuly Minister of Raliways
{§hrl Shahnawaz Xkan): (2), (b) snd
(@). A statement is laid on the Table
of the Sabhs. ([See Appendix I,
annexure No. 85.]

(e) Yes; from abroad,

(a) the gross receipt of  Airlines
Corporstion during 1957-88 and 1958-
59; and

(b) the amounts paid or book-
sdjusted by the Central and1 State
Governments for travel undertaken at
Government cost?

The Deputy Minister of Civil
Aviation (Shri Mohiuddin): (a)
1987-58 Rs. 926.07 lakhs.
1958-50 (upto 30th November, 1838)
Rs 604.590 lakhs.

(b) The Indian Airlines Corporation
do not compile separately figures of
receipts in respect of travels under-
taken &t the cost of the Central and
State Governments.

Contributions to Farmers Conventions

1613. Shri N. B, Munisamy: Will
the Minster of Food and Agricuiture
be pleased to state:

(a) the amounts of contribution
State-wise given to the Farmers
Conventions held annusily at Tal-
katora Gardens, New Delhi; and

(b) whether the accounts sf Con-
ventions are submitted to Govern-
ment and audited by Government
auditors?

The Minister of Food and Agricul-
ture (Bhri A. P. Jain): (a) The
following grants were sanctioned by
the Government of India to the
Farmers' Forum, Indis, for some of
their activities including the holding

of All-India and Regional Conven-
tions:

Yeor Amount
1, 1857-88. Rs. 80,000,
2. 1958-80. ‘Rs. 70,000,

(b) The accounts of the ¥orum are
required to be furnished to Govern-
ment duly audited by a firm of
Chartered Accountants in accordance

with the terms governing the grant
of financial assistance.
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Promotion of Non.Gasetled Staff

1615, Shri Onkar Lal: Will the
Minister of Rallways be pleased to
refer to the reply given to Unstarred
Question No. 1557 on the 2Tth April,
1056 and state:

(a) @vhether the selection procedure

on of non-gazetted staff

ce been amended m consuitation
labour; and

(b].i’!n.whathq:ehust pro-



o5t -

(Shsl Bhakpawss Khan): (a) Yes

(b) A statement I8 laid on the
Table of the Sabha. {See Appendix
TH, annexire No. §6.]

Casest Rogisiered under Bection 379
: 1r.C.

1616, Shri Onkar Lal: Will the
Minister of Rallways be pleased to
state:

(a) the number of casez registered
under Section 37 LP.C. on all Rail-
ways in the year 1055-59 so far:

(b) number of cases closed as un-
traced; and

(c¢) what gteps Government propose
to take to bring down the nuinber
specially after giving powers to Rail-
way -Protection Force personnel?

The Deputy Minister of Railways
(Shri Shahpawas Khan): (a) and (b).
Figures are not available with Rail-
ways and have been called for from
State Governments.

(c¢) The Railway Protection Force
have been given limited powers in
regard to search and arrest under the
Act. However they keep liaison with
the State and Railway Police for
prevention and detection of crime.

Re-emplioyment of refired Raiiway
Empioyees

1617. Shri Omkar Lal: Will the
Minister of Eaflways be pleased to
state:

(a) the number of Class I, II, HI
and IV staff re-employed after retire-
ment together with the category and
scale of pay jn the year 1958-59 so

: mol

: (b) the reason for the
suitable staff for promotion in
- categories; and go
. {c) the steps proposed to be ti#ken

"to remove the shoriage other than
o0l retired pergonnel?

cal Training Schools have also been
opened on Railwaye for training of
fresh recruits for technical posts.

Air-Conditioned Trains

1618. Shri Onkar Lal: Will the Min-
ister of Rallways be pleased to state:

(a) whether it iz a fact that full
capacity of firet class air-conditioned
accommodation in Frontier Mail and
deluxe tramns is not utilized in  the
greater part of the year except in busy
SEeAson;

(b)Y the capacity of first class air-
conditioned accommodation in
Frontier Mail and deluxe trains on
Bombay-Delhi section;

(c) the extent to which it was
utilized since January, 1858 to Jan-
uary, 1838; and

(d) the reasons because of which
unavailed accommodation is not re-
placed during slack season by third
class?

The Deputy Minister of Raiiways

* (Shri Shabhnawax Khan): (a) Yes.

(b) 28 berths daily by the Frontier
Mail and 20 berths bi-weekly by the
Air-conditioned Expreus train.

(c) A statement is laid on the Table
of the Sabha. [See Appendix III,
annexure No. 68.]

(d) The overall average occupation
of the air-conditioned class accom-
modation works out to 61 per cenmt.
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on Frontier Mail and 40 per cent. on
the Air-conditioned Express train

The occupation on Individual days
will be substantially higher than the
average.

The Frontier Mail is well patromz-
ed throughout the year and there i~
no slack season as such

As the Air-conditioned Express
train has only one first class air-
conditioned coagh, it is not possible
to replace the unavailed air-condition-
ed class accommodation by third class
Further, even the non-air-conditioned
third class accommodation already
provided on the tram is not fully
utilised during the slack season.

Use of Hindi on Rallways

1619, Shri Onkar Lal: Wil the
Minister of Rallways be pleased to
state*

(a) whether there 1s any Advisory
Board for suggesting ways and means
for the progressive use of Hindt on
Railways; and

{b) if not, whether Government
propose to set up any Advisorv Board
for the purpose”

The Deputy Minister of Railways
(Shri 8hahnawaz Khan): (a) No Sir

fb) There s no such proposal &t
present

Diversion of Jamuna River

1620, 8hri Ram Krishan Gupta: Wili
the Minister of Health be pleased to
state-

(b) if so, the nature of the steps
taken or proposed to be taken for
384 LSD-4

The Minister of Health (Shri Kar-
markar): () and (b), Since’ 1955, the
summer stream in the Yamuna has
often been receding to the left bank
away from the intake works after
monsoons In order to train the stream

toﬂowtothenzhthanko!ﬂnﬂver

Bhatinda-Moga and Harike Railway

1621 Sardar Igbal Singh: Will the
Minister of Rallways be pleased to
<tate

1a) whether Government have taken
any decision in regard to the  con-
struction of the proposed railway line
to link Bhatinda-Moga and  Harike
Stations on the Northern Railway;
and

tb) 1f so. at what stage the matter
rests at present?

The Deputy Minister of Railways
(Shrt S. V. Ramaswamy): (a) No such
oroposal is under consideration of
the Government

(b) Does not arse

Deruithuwenty of Goodls Trains

1622, Sardar Igbal Singh: Will the
Minister of Rallways be pleased to
state:

{a) the number of deraulments of
goods trains which have occurred dur-
mg 1958 and 1939 a0 far on  the
Northern Railway, month.wise;

(b) the loss sustmined by the Rail-
way thereby; and

. )
{c) the causes for such derailments?
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fhe Bty MASNY of  Naliwiye
(Skri 8. V. Ramaswamy): (a) Piguies
are as undar:—

* No. of
Month Gioods train
Derail-

. _ meath.
Jatsoury 1993 [
Mbreiry 1958 . 1
MaRéd rget 14
APkl 195% 31
May 1958 . n
June 1958 14
July 1958 18
August 1958 16
September 1958 12
Oocmber 1958 22
Nevember ypsR »
December 1958 10
Jenuary 1959 1T

ToraL (for 13 months) 79

(b) The approximate cost of dam-
ag¢ tb Rdeitwny propérty wes
Rs. 2,11,111,

{e) A cause-wise analysis i1s given

(i) Failure of Rulway staff 140
(N Pallure of squdpiment. 14
(i) Accidennl (¥ ¢ for which

adne 5 held responsible) 12

(iv) Cause not yet finalimed 13
— 1o

Altornate Assam Rail Link

1623, Sardar Iqbal Bingh: Wi!l the
Miiishir of Ratfayy be pleased to
refer % fhe repty given to Starred
Question No. 728 on the Sth Decem-
ber. 1958 and state:

(o) whether the repoert of the sur-
vey of the alternate Assam Rarl Link
has since beernr Analised;

{b) estimates of costs for the
coligfieticd ¢f the pioject; md

(c) the names of places , where
stationd Sve proposed to be located?

The Bopity' Miminter ¢ Rativhow
(BRe¥ 8. V. Bibiddwhiny): (9 Niy Siv

(b} and (e). Po not mrise.
Procurement of Rity fivm Pusihy

1624. Sardar Igbal Singh: Will the
Minister of Food dxd ApHtilioré be
pleased to state:

(2) whether Government have re-
caved any representation from the
Government of Punjab regarding the
procuring of rice by the Central Gov-
ernment agencies in the State;

(b) it so, what is the nstire of the
r~presentation; snd

{e) what artion Goverrimert propese
to take on the representation®

The Minisier of Food and Agricul-
ture (Shri A. P Jain): (a) The
Central Government have not set up
an organization of their own for pur-
chase of rice in Punjab. The Govern-
ment of Punjab have been purchas-
ing rice on behalf of the Centre.
Hence, the question of a representa-
tion by the Government of Punjab
regarding the procurement of rice
by the Central Government agencies
in that State does not arise

(b) and (c) Do not srise
Nurtes in Eallwey Hospitak =

1625. Sardar Igbal Singh: Will the
Minrter of Raitways be pleased to
state:

(a) whether 1t is a fact that the
number of nurses in the Rallway
Hospitals 1n Northern Railway is not

adequate;
(b) i so, the reasons therefor;
(c) the nuviber of vacdaticies in the
nursiitg depirtityent of the Northerh

Railwey Hopitdly for the Tast dfe
months; and

(@) the realiorty finr not Alng
theve vacansled oo Pat? g



P9y Withs Andee PHALGUNA 38, 3000 (SARAY Wiliten- Auswers  goq8i

The Daguiy Ministor of Balbways
(Shrl Shaibmawaz Khan): (z) Sanc-
toned strength is adequate.

(b) Does not arise.
(e} 28,

162¢. Sarliar Iqbal Singh: Will the
Minister of Drrigation and FPower be
pleased to state:

(n) whether Government have re-
ctived the Master Plan for exploita-
tion of Water Raesources 1n Punjab;
and

(b) if so, the action taken there-
on?

The Deputy Minisier of Irrigation
and Power (Shri Hathi): (a) The
angwer s 1n the affirmative

{b) Comments of the Central Water
and Power Commission have been
forwarded to the Chuef Engineer,
Punjab, for further consideratmon bv
the Punjab Government

The object of preparation of Master

:
5
§
i
g

;
il
i

spent on: prowiding exiva: snedities to
certain important stations on North-
ern Railway;

(b) what is the smeunt ¢ spaet
for the current year and the nature
of the amenities; and

{¢) how much is to be spent on tha
Northern Railway and namees of
stations provided with extra amenit-
teg?

The Deputy Minister of Raliways
(Shri Shahnmawas Kkan): (a) The
allocation of priorities and screening
of needs is regulsted thwough the
BulmUmCMﬂm
endeavour is made to securs

ju&mmw.m
of funds available as is prachcable

(b) A provision of Rs. 271 croces
has been made in the Budget for
1958-50 A statement showimg the
nature of the various amenities works
13 laid on the Table of the  Sabha.
[See Appendix II1, annexure Na. 08).

(c) Out of the sbove provision. a
sum of Re. 30 lakhs has beenr allotted
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Grataity to Ex-empioyees of Cash

Contractors of Northern and Western
Rallways

1633. Shrimati Sucheta Kripalani:
Will the Minister of Rallways be
pleased to state:

(a) whether it 1s a fact that Gov-
ernment have sancuoned payment of
gratuity to all ex-employees of Cash
Contractors taken by the Northern and
Western Railways;

(b) whether all the concerned em-
ployees have been paid the gratuity
admpessible to them; and

(c) f not, how long will it take to
disburse their dues?

The Deputy Minister of Rallways
(8hri Shahnawazx EKhan): (a) In
deciding eligibility for special contn-
bution/gratuity, the service rendered
under the coniractor by the staff of
the Cash and Pay Departments of the
ex-NW. and ex-BB. & C.l. Ralways
15 reckoned, but for calculating the
amount of special contribution/
gratwty, only the service rendered
after they were taken over by the
Railway 1s counted.

{b) No.

{c) Steps are being taken to finalise
their cases and pay their dues as early
ss possible.
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Over-bridge at Katlhar Caunal
Croming

L]
Shri P. G. Sea:
[shuscm
1635 { Shri Jhulan Siaba:
Shri Bibhuti Mishra:
| Shri Bholanath Biswas:

Will the Minister of Rallways be
pleased to state: .
(a) whether his attention has been

drawn to the dire ty of eon-
structing an over-bridge at Eatihar
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asual cramsing on  Purses-Katihar
Road;

«b) if an, how far it has matermbised;
and

{c) when the actual work iz ex-
pected to commence?

The Deputy Minisier of Rallwzys
(Shri 8. V. Ramaswamy): (a) to (¢)

referring to the -proposal for cun-
strudtion of an over-bridge at Katihar
level crossing on Purnea-Katihar
Road. A road over-bridge in re-
gilagement of the existing level cross-
ing had been foreseen but in view of
the anficipated diversion of most of
the vehicular traffic along the re-
aligned State highway, the question
ol proviting u Yoot-over-bridge instead
o a read-over-brifige is under won-
sidaration in consultation with the
State Government.

Musriors for Railwey Empleoyees

1888. 5hri T. B. Vittal Rao: Wil
the '‘Minuster tf Ballways be pleased
o sute:

(a) whether it is a fact that on
fhe eve of wegrouping of the Rall-
ways, some of the staf who were
traniferred to Northern Railway, ex-
ercised their option that they were
prepaved to be transferred wnthout
The provision of quarters for some
firee to moom;

W 2 »0, thelr »umber; and

{c) how mhny of them have been
provided with guarters?

The Deputy Minister of Ralways
(Shri Shitmnwsx Khan): (a) Yes,

&) The number of amployees who
mwmmmm
quarters is 48,

(c) 119 agre Doem provifed with
quaries. ©

Siribe ai Ghasinbed

Shri Warfor:
Shri Eodiyan:
Shri 5. M, Banerfee:

Will the Minster of Rallways be
pleased to state:

(a) whether it s a fact that the
railway traffic at Ghaziabad was dis-
located on the 31st January sud the
1st February, 1858; and

(b) whether any action has been
taken agamnst sny of the raillway staff
at Ghaziabad in this connection.

The Deputy Minisher of Railwags
(Shri Shahnawazx EKhan): (a) Ves.

(b) No.

Soit Weod for Maich Indusicy

1638 Sbri V. P. Nayar: Wil the
Minuster of Food and Agriculture be
pleased to state-

(a) whether the Forest Research In.
stitute, Dehra Dun, which conflucted
extengive research in regard to the
sustability of different varieties of soft
wood for match mmdustry recommen-
ded the use of about 100 different
species of soft wood for the purpoee;
and

(b) o so, the steps taken by Gov-

dustry for box veneers and splints?

The Ministeyr of Food and Agricul-
ture (Bhri A. P. Jain): (a) Yes, Sir.
Information has been collected on the

(b The information s
published as a bulletin for the
fit of the industry. The Institute
deals with all enquiries on she sub-
ject from the industry and gives tech-
nical afdvice whenever required.
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2 k.

MOTION FOR ADIDURNMENT
Barsmoarwer Levy an Puwoas

My, Deputy-Speakor: I have receiv-
-«d notice of an adjournment motion
from Bhrimati Renu Chakrovarty It
reads:

“The situation arising out of the
smposition of betterment levy by
the Punjeb Government—on the
suggestion and insistence of the
Central Government and Plan-
ning Commission—resulting in a
astate-wide mass movement against
the levy and widespread repres-
mons, police finngs and death of
many people”. v

Apparently it cannot be sdmitted v
If the situation relates, as it .-
It
It 1t s o

here.
appears to be, to law and order,
would be = Btate subject.
imposition of betterment levy, that
also is a State subject There are &
few words put in “on the nsistence
of the Central Government and Plan-
ning Commussion”

Shrimati Renu Chakravartty (Basi. -
hat): Actually, the amount that has
been capitalised has been insisted
upon hy the Central Government to
be paid back immediately Therefore,
the betterment levy has been iuststed
upon. It 15 the method of capitalisa-
tion on which a difference of opimion
has arisen, not & question of whetber
they can pay it back or not ‘The
betterment levy 15 being put upon
everybody, whether he actually uses
the water or not ‘That is the reason
we say that this can only be changed -
by Parlisment. It cannot be changed
by the State Government and, there-
fore, the question does come up here

Shri P, B. Daulta ( ar): One
word about the betterment levy.

Mr. Deputy-Speaker: Should be
continue while I am addressing the
House® 1 do not think there j5 any



Sb67  Busingss of the House  MARCH b, 108 Appropriation (Rail- sc68
tways) No. 2 Bill

Shri Panigrahi (Puri): Are we to respect of the General Budget. On

understand that the responsibility of the basis of time allocation approved ..

the Centre is to receive money from by this House on 6th March, I am

the State and the responsibility of also 1n a position to indicate broadly

the State 18 to realise money as they the schedule of dates on which the

like? Demands are expected to come up.
Mr. Deputy-Speaker: That would Any changes 1n this schedule neces-
perhaps be for the Law Minister to sitated by unforeseen circumstances
ay. will be duly intimated to the House.
— The order and dates are—
12,08 hrs. Department of Atomic F.mrgv March 16
PAPERS LAID ON THE TABLE Hxternal Affairs March 16
BupcET ESTIMATES OF DAMODAR VaALLEY Mazch 17
CORPORATION Ed“um uon March ::
The Minister of Irrigation and Macch 39
Power (Hafix Mohammad Ibrahim): Home Affaurs March 19
1 beg to lay on the Table, under March 20
sub-section (3) of Section 44 of the Irngauon & Power March 23
Damodar Valley Corporation  Act, Yealth March 26
1948, a copy of the Budget Estimates
of the Valley Corporation lnformation and Broadcasung March :g
for the year 1056-60. [Placed in Lib- hteel, Mincs & Fuel March 30
.rary, See No. LT-1268/59. March 31
AMENDMENT TO MoOTOR VEHICLES Works. Housing & Suppls March 31
RuLES FOR MaNTPUR Scientific  Rescarch & Cultural
The Minister of Bate n the Minis- . AT - A
try u:“nmt al;d Communications ransport & C-ommunications AE:J 2
(8hri Bahadur): I beg to lay «n 1 , :
the Table, under sub-section (3) of - rour and Employmert a2
‘ Section 133 of the Motor Vehicles Lk 1 A 5
-Act, 1939, a copy of Notification No ord & Agriculiure prai i
B.H1|67|54-56/S(H)AS(L), dated 17th Rehabilitation Apnl 7
February 1059 making certain amend Apnl B8
ment to the Motor Vehicles Rule. Defence April 38
for Manipur, 1951, published in Mam- Aprl 9
pur Gazette. [Placed in Library, See Community Developmem & Co-
No. LT-1269/59.] uperation April 9
Apnl 11
- Apnl 14
1287 hrs. Commerce & Industry Apnl 14
BUSINESS OF THE HOUSE _— Apni »
ALLocaTroN or TIME. roR DEMANDS mnance April :s
FOR GRANTE —
The Minister of Parliamentary 12,09 hrs.
m Shri N Sinha
(Shri Satys Narayan ): PRIATION  (RAILWAYS)

With your permission, Sir, I should
like the ler of dis- NO. 2 BILL®, 1950

and voting of Demands for The Minister of Rallways (8hri
Granis for the various Ministries in Yagjivan Ram): I beg to move for

LI ey —

*Published 1n the Gazette of India
Yxtraordinary Part Il—Section 2,
%ated the 9th March, 1959.
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(Railways) Bill

payment and appropriation of cer-
tain further sums from and out of the
Consolidated Fund of India for the
service of the financial year 1958-59
for the purpose of Railways.

Mr. Deputy-Speaker: The question
is:

“That leave be granted to in-
troduce & Bill to authorise pay-
ment and appropriation of cer-
tain further sumg from and out
of the Consohdated Fund of
Indin for the service of the finan-
cial yvear 1958-59 for the purpose
of Railways".

The motwn was adopted

Shri Jagjivan Ram: I introduce® the
Bill

INDIAN LIGHTHOUSE
MENT) BILLY

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): On bchalf of th
Minister of Transport and Communi-
cations. 1 beg to move for leave 1o
introduce a Bill further to amend the
Indian Laghthousze Aect, 1927

Mr. Deputy-Speaker: The questiou

{AMEND-

“That leave be granted to intro-
duce & Bill further to amend the
Indian Laghthouse Act, 1927

The motion was adopted

Shri Raj Bahadur: I introduce the
Bill.

P—

APPROPRIATION (RAILWAYS)
BILL, 1959

The Minister of Rallways (Shri
Jagjivan Ram): I beg to movei

“That the Bill to authorise pay-
ment and appropriation of certain

General 500
eneral
Discussion

sums from and out of the Con-

solidated Fund of India for the

service of the financial year

1959-60 for the purpose of Rail-

ways, be taken into consideration”.

Mr, Deputy-Speaker: The gquestion
is.

“That the Bill to authorise pay-
ment and appropriation of certain
«wums from and out of the Con-
~olidated Fund of India for the
service of the financial year
1859-60 for the purpose of Rail-
wav.. be taken into consideration”.

The motion was adonted.
Mr. Deputy-Speaker: The guestion

“That clauses 2, 3, the Schedule,
clause 1, the Enacting Formula
and the Long Title stand part of
the Bill”

The motion was adopted.
fuu es 2, 3, the Schedule, Clause 1,
the Enacting Formula and the Long
T.tie werc added to the Bill.
Shri Jagjivan Ram: 1 beg to move:
*That the Bill be passed”. »
Mr. Deputy-Speaker: The question

i~
“That the Bill be passed” /"
The motim was adopted

12.02 hrs.

GENERAL BUDGET-—-GENERAL

DISCUSSION

Mr. Deputy-Speaker: The House
will now proceed with general dis-
cussion of the Gencral Budget for
which 20 hours have sleen allotted
excluding the time for Government's
reply 1 would like to draw the atten-
tion of hon Members to Rule 207(1)
which lays down the scope of the dis-
cussion of the budget as distinguished
from the discussion of the Finance

*Introduced with the recommenda t;orl oi-tile President.
tPublished in the Gazette of India Extracrdinary Part II-2Section

dated the 9th March, 1059.

$Moved with the recommendation of the President.
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Bill. Under Rule 207(3), I fix that 15
minutes will be the time ordinarily
allowed for every hon. Member except
for leaders of Groups who would be
allowed up to 30 minutes, if necessary.

Shri S. A. Dange (Bombay City—
Central): At the very beginning I
wish to make it clear that I would not
like to go into the details of all the
figure work that is presented in the
Budget for the simple reason that,
as you might remember, when the
Budget was presented, unlike last
time—or I mean before that—there
were not many sighs and groans in
this House. It was received in a sort
of stolid calm way and, perhaps, in a
way which would lull the country and
the Hcuse into a sort of expectation
of a smooth-sailing economy. There-
fore, instead of going into the figures
as such, I would like to analyse some
of the policies that find a place in the
Budget.

Paragraph 3 of the Budget speech
gives you, according to the Finance
Minister, the characteristics of the
economy. The characteristics are cre-
sented in a way which should do pre-
dit to the Finance Minister if they
were really true. I do not say they
are altogether untrue; but I do not
think the picture is realistic and cor-
rect.

What are the characteristics? He
says, first we were confronted with a
drop in agricultural production. There
was slowing down of industrial pro-
duction; then, there was a rise in
prices and a very serious rise and
there was pressure of payments; four
characteristics which are quite serious
for any economy—Iet alone an under-
developed economy like ours. If agri-
cultural production goes down, prices
shoot up, industrial production slows
down and there is a crisis in foreign
exchange, certainly, it is a very seri-
ous affair.

Later on, the Finance Minister tells
us that he was quick enough or that
the Government was quick enough to
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take corrective steps. And, as soon
as the corrective measures were
taken, the picture changed. The
kharif crops were good. I do not know
whether that was due to the correc-
tive measures taken by the Finance
Minister or by the Government. 1t
may be a corrective measure by
natural agency or somebody. But,
in any case, he puts it as his correc-
tive measure. Perhaps so. He says,
the kharif crops were good and so the
prices started coming down siowly.
There was a slight fall in prices. The
pressure on foreign exchange was also
reduced. There was, of course, a cor-
rective measure: the Bankers’ meeting
in Delhi and the Minister’s visit to
New York. Certainly, these could be
taken as corrective measures and the
vressure on foreign exchange was
reduced. So, he says, now the situa-
tiorn is not serious.

He wants, perhaps, to give us a pic-
ture of calmness and smugness,
though he warns against complacency
in his speech at the latter end of his
speech. Yet, more or less, what he
says is, now you can think calmly and
z0 ahead. It is a picture more or less
of complacency. ¥

Now, is it real!ly true when actual-
ly we are today finding that whatever
little fall there is in prices here and
there, people are still running short
of food? What the kharif crops are
doing is to stimulate the activities of
the speculative markets. And, even
as late as December or January the
Reserve Bank Director was asking the
banks: Gentlemen, speculative acti-
vity is on the increase; advances for
speculation are going on too many
and, therefore, once again, we would
ask you to exercise caution and limit
the advances.

It is not an o'd picture. This pic-
ture given by the Reserve Bank was
given, perhaps, at a time when the
Finance Minister himself was writing
his speech and telling us that things
are under control and the situation is
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Budget had told us the truth that
there was no socialism in the Budget
We must congratulate the Finance
Minister for not bandying words about
socialism when really 1t does not exist
mn the Budget, 1 should say that it 15
a very clear cut statement and no-
where does 1t create an illusion that
this Budget 1s going forward with
socialism (Interruptions )

Shri Feroze Gandhi (Ra1 Bareh):
The socialist pattern 1s there

Shri 5. A. Dange: About the pat-
tern, we should ask the textile indus-
try what 1t 15 What 15 the policy n
the Budget” The Industmal Policy
and the objectives of the Plan are to
direct the cconomy towards socaalism
and everybody knows that unless the
State sector increases 1ts  field and
strength, socialism 15 1mpossible
Therefore, for the last two years and
especially in the last year, there was
quite a keen controversy about the
relations between the State Sector and
the private sector Unless the State
sector succecds in taking hold of the
major fields of industrial production,
there could not be any planning, deve-
lopment o1 115¢ 1n the standard of the
people bccause private industry 1s not
interested erther 1n planning or deve-
lopment or 1n raizing the standard of
living of the people but only mn
private profit, true to ils nature If
private  profit  makmg ndirectly
coincides with social good, there is no
difficulty but if 1t conflicts with socal
good, then private industry will rather
go after the profits than after social
good That 1s the experience of his-
tory. There 15 no question here of
Indian capitalist or any other capital-
1st. That is the very law of capital-
1sm  Therefore, f we are striving
towards socialism through the Plan,
1t is axiomatic that the State sector
must overwheéim the private 8ector; it
must become the major factor in
industrial pgeduction to begin  with
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and later on 1n agricultural production '
aso after a certain stage.

Therce 1s a very good summng up of
figures 1in the Budget and the accom-
panying documents are also there. I
want to pose a question to our Finance
Minister and he may answer it later
on i may not be done in the speech
here In the last ten years, how has
1t developed—the relation between the
State sector and the private sector, in
the matter of nvestments, production
capacity. etc? What is the relation
between these two? We can  then
analyse how the economy 1s develop-
tng What 1s the volume of produc-
tion. how many thousands of crores,
controlled by the State sector whose
profits go to the trcasury? How much
1s controlled by the private sector?
Which one 1s increasing and which
one, decieasing? O, are they advane-
Ing on equal levels® According to our
policy towards socialism, the State
sector ought to increase absolutely.
But 1f you go into the figures as they
are given, 1 thnk the race is sull
being won by the private sector, as
cven a  supeificial reading of the
figures would show. Nowhcre mn the
Government recurds do I find an ans-
wer to such a question pethaps because
the, have not yet posell such a
question <ermously for  the  eco-
nomi t- 1 the Government circles.

For mstance, this gquestion was
Fowd in the First Plan An attempt
wa- made to assess the result—the
relation between the State sector and
the private scctor at the end of the
Fu-t Plan But as far as 1 know, we
have oot given a digest of the thing
at th  «nd of the third year of the
Sedon | Plan, which has been a crucial
‘tut Therefore, 1 would like to know
from the Finance Minister the policy
Is 1t the State sector overwhelming
the private sector> We want the pri-
vate scctor to continue True, for
somelime, 1 do want that the private
sector should continue because it has
to continue So, while 1t continues,
what 18 the rati0? That 15 the essen-
tia] point that is going to decide the
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fate of our country, the development
of our economy. If you see the import
figures for several years as given in

*me Economic Survey for a single
item, ¥mport of “capital goods,” fur the
private importers and the Government,
you will find that the race is still
being won by the private sector. Only
in the first half of 1958-58, the pri-
vate capital goods import amounted to
Rs. 74 crores while the figure for the
Government was Rs. 123 crores. Only
here it scems the ratio is changing.
But I do not kpow what has hap-
pened in the next six months or what
is going to happen in the next year.
Therefore, the question is very rele-
vant from the point of view of the
development of our economy and I
hope the position will be cleared by
the Finance Minister while he answers
us.

I want to mention onc more point
about the State sector. I say that there
is yet a terrific bundle of contradic-
tions in Government policies. There is
the question of capital in the fixed sec-
tion and then again in the circulation
section Whe holds the key to
circulating Capital in our country
or, to put it in simple terms.
trading capital® What is the
policy in the trading section with
the wvolume of liquid capital
which is held by these private trad-
ers? What is happening in that sphere?
Then, vou will find that the question
of nationalisation of wholesale trade
is belng avoided?” WNothing is being
done in order to clinch the issue. Only
a slogan is let loose but letting it loose
without a proper plan of action iz to
warn the fellow who is going to suffer
from that wholesale trade nationali-
sation to enable him to hide himself
and to go underground and foil Gov-
ernmental policies. Now, that is
exactly what is happening. In the
matter of the policy of our relation-
ship to private capital, we have not
vet come to definite conclusions in
important fields: development of the
State sector, the question of trading
policy ete,

Only yesterday, we had certain
expression of sentiments from the

trading world that met in Delhi. Now,
they have come to realise that some
compromise must be made and they
have suggested a very happy compro-
mise. 1 wonder if it was the wise
tactics of the Finance Minister himself
suggesting to them not to go with a
frontal attack on the State sector and
the Governmental policy but to go in
a sort of a guerilla way in order to
defeat those forces which want to take
hold of private capital . ..

The Minister of Finance (Shri
Morarji Desai): I thought that it was
vour speciality--guerilia activity.

Shri 8. A. Dange: There is a little
mispronunciation 1 follow guerilla
tacties and you follow gorilla tactics;
there s difference between the two.

So, they are now saying this. If you
want to do State trading with socialist
countries, let the State do it but if you
want to trade with the private capi-
talist countries then let that be left
to the private sector—a very fine divi-
sion of labour so that nobody knows
what trade is done and what profits
are made If controls are established,
they can be defeated; that is  the
experience with regard (o private
trade with United Kingdom, America
and other capitalist countries. The
major vo'ume of trade is still with
them. So, now thev say: “Gentlemen,
traders of the State sector, you trade
with the State sector in the socialist
countries. and we of the private sec-
tor trade with the private capitalists
nf the capitalist countries”. If this
dwvision is accepted by the Govern-
ment, what we will have 15 an escape
of the rral crcam of trade from the
control of State and from the control
of the State over investment in State
sector of capital. Therefdre, what I
would suggest to the hon. Finance
Minister is to make clear his policies
with regard to the next year, with
regard to the import-export trade.
with regard to the wholesale trade in
grains and so on, and the development
of State sector, because it is a continu-
ous pressupe that foreign srivate capi-
tal should be allowed to be invested
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in private industry. They do not say,
only import foreign capital. They say,
import and allow us to capture it and
invest it in private industry. If that
line were to succeed in governmental
policies, then there is an end of deve-
lopment of real industry in our coun-
try. So for the sake of development
of industries I would suggest that
State sector be emphasised. Take
foreign capital, but on our own con-
ditions. Take it in the State Sector,
and if the State sector wants a part
of it to be given to the private sector,
then let it go there on certain condi-
tions. But let not the private sector
have the anarchic liberty of dealing
with foreign countries on import,
export and investment as they like.

Now, coming to the second point of
policy, what is the policy on land?
He speaks about agriculture, about
prices being brought down, production
going up and so on. I would like to
know from the Government what is
the land policy now, because continu-
ously we are hearing that ceilings on
land have to be imposed and co-opera-
tives have to be encouraged if we are
to solve the food problem. According
to the Finance Minister, for the pre-
sent at least, the solution of the food
problem is PL 480 wheat; that is, they
will grow wheat for us in America and
we shall import it here, then, later on
see what can be done. Our proposal
is that the ceiling on land be imposed
and that question of policy be vigor-
ously pursued and carried. If it is not
carried out vigorously but left to the
sweet will of State legislatures with-
out a forceful directive, then the policy
wou'd be foiled. It is already being
foiled, and if land ceiling do not come
in and land is not being properly uti-
lised, in that case we are not going to
solve the food problem. Everybody
knows that. The Congress benches
admit it. What I would plead with
them is not to allow certain ministerial
circles to play with the policy. Cer-
tainly the policy is accepted, but mere
acceptance without execution has no
meaning. Therefore, on land policy 1
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would like to press upon the attention
of the House that they should demand
that it be carried out in practice very
quickly.

Then, this question of banks advanc-
ing loans for speculation is a perpetual
question, and I do not think as long
as our Finance Minister holds to his
fundamental morality of support to
stock market and private capital this
question of banks advancing loans to
speculation will ever be resolved. The
only solution would be the nationali-
sation of big banks and no other solu-
tion, and perpetually you will have
this question of bank directors being
asked not to advance loans and expres-
sing pious wishes about speculation
not being encouraged.

Then there is the question of better-
ment levy. Even before betterment
has taken place levy is coming in. It
is a strange policy. Just hecause a
canal has been built or a dam has
gone up, the peasant is supposed to
feel better. In Punjab we are having
that picture. Canals are built. In
some places more land is getting
water-logged than land is getting bet-
tered, and yet the policy is being
followed of imposing a levy which
does not even take into consideration
the fact that some of the costs ought
to go over to industry. Even about
that there has been a lot of contro-
versy and a solution is not being
found out, because they have not yet
decided how much the peasant is
bettered. An imaginary figure is ac-
cepted and it is imposed on the pea-
sant. With the existing taxes it be-
comes a heavy burden. They have to
protest and they are protesting.

Shri Morarji Desai: May I know
how betterment levy is relevant to
the Budget. It is not a part of the
Budget at all.

Shri Bimal Ghose (Barrackpore):
Everything is relevant to the Budget.

'Shri Morarji Desai:
of it.

It is not part
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Shri S. A, Dange: If he had not
spoken about food situation, I
- would not have brought in betterment
| levy. He may check it up. If food
is not a problem of the Budget, then
whose is it? If betterment is not the
problem of finance and of the loans
given by the Central Government to
State Governments and to companies,
whose i3 it? I wonder why he should
raise that.

Then, on the fourth question of co-
operatives, there has been a lot of
controversy. I should make my posi-
Yion clear on this. I first want priority
for ceilings. Once the peasant has
got lands then, slowly, along side, let
us raise the guestion of co-operatives.
But if you raise the question of co-
operatives, as the single main ques-
tion today, then ceilings will be defeat-
ed, the landlords will mobilise the
peasants against the Government and
both co-operatives and land ceilings
will be defeated. So I would propose
taking a cautious step in this direc-
tion, though there can be no objection
in principle to co-operatives. But if
the Government starts something like
State farms, demonstrative good State
farms, where landless labourers col-
lectively can work it out and produce
in a better way, get a better wage and
better income, that would be an exam-
ple to the peasants to draw them into
co-operatives by the sheer economic
example and sheer economic law. But,
unless that is done, if it is forced in
the way in which we are just doing
by mere propaganda—of course, it is
still in the stage of propaganda—what
we will have is a defeat of good policy.
Sometimes good policies can be
adopted, but they can be defeat-
ed by wrong moves in the
execution. So, in this question also,
I would say that there should be land
ceilings first. Speculative trading in
foodgrains should be stopped altoge-
ther, Wholesale trading in foodgrains
must be taken over. After ceilings
and the question of distribution of
land is decided, we can take up the
question of co-operatives. If in that
way a land policy is evolved, through
budgetary methods also—taxation and
!

so on—I think we wil have a better
future.

I now come to the next question of
taxation. Well, as usual the taxation
in this Budget has increased, and the
policy is the same as before. What is
that? Tax people’s consumer goods
and let the monopolies scot-free. This
is the keysnote of all the budgets for
the last ten years, and this Budget
does not change that policy at all
Now, the Finance Minister might say,
look :into the budget, there are so many
taxes like wealth tax, expenditure tax,
death duty and so on. But I am talk-
ing of the major taxation.

What should be the taxation policy
of a We'fare State? If that question
is posed, I would say, profits of State
sector industries and taxes on mono-
polies, these two should be the prime
sources of revenue for a State which
calls itself a welfare State. But here
the welfare State is going in such a
way that the people’s consumer goods
are taxed, and taxed in such a way
that it leads to irritation and starva-
tion, and, ultimately, fall in the real
income of the mass of people. If that
sort of taxation policy is fol-
lowed, in that case our fin-
ances are bound to go wrong.
Even in the Budget the main question
that should have been posed is' not
how to impose more taxation. The
dominant question today in the coun-
try is, or one of the dominant ques-
tions in the matter of taxation is to
realise what is taxed. Ewasion of
taxation is the main question in our
finances today. Rs. 300 crores of
evasion of taxes is the computation of
certain people—it may be Rs. 200
crores even. What is the total addi-
tional amount of taxes put in here?
About Rs. 20 crores to Rs. 30 crores.
Here there is taxation already imposed
but avoided by the monopolists to the
extent of Rs. 200 crores to Rs. 300
crores. Why is that not being realis-
ed? Is it only the fault of the admin-
istrative machinery? It is not only
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the fault of the administrutive machi-
nery, 1t 18 the fault of the policy 1tself
Prosecuting one mullionaire for sample
13 not enoygh As agamnst the prose-
cution of one, hundred go scot-free
In one case the officials of a trade
uon with which I am connected got
hold of papers wheren taxes wcre
bemmg evaded by manufacture of false
accounts I do not want to name the
firm but that 13 one of the
most pious, religious firms which
makes pious  donations to trusts,
which trusts are very doubtful

Here, what happens’ Whwn my
trade union workers put in those
papers, order, were passed that those
papers wire stolen and the trade union
offictals be arrested Those trade
union officials instead of argumg the
case mn a tribunal, have had to appear
before a c¢rimnal prosecution for
stealing papeis  When people com
plain about corrupt on in the adminis-
tration,—not that the whole admunis-
tration 15 corrupt nor do we want to
suggest that all officcis are bad—you
cannot find out those people, wher
ever they are bad The approach 1
“nothing doing with them™ We are
not gong to encourage any such thing
The question of evasion of taxation 1
raised even from the Congress benches
I know there are protests about eva-
sion but they dare not touch some of
their own patrons because the patrons
m monopoly capital are too powerful
even for some of the Ministers There-
fore, the strength of the monowolsts
ought to be broken by mass action
and the Government should be com-
pelled to realize the taxes 1n the
oroper way from these monoobolhsts
It 's not a question of additional taxa-
tron Additional taxation can be
avorded if the evaded taxes can be
obtamed from the bg wmonopohsts
Anl who arc they* Woell they are
0 much friendly with the Ministers'
circles, that thev should know them
I? thev cannot use force let them use
tHefr «p nitual force at least to met
thase evaded taxes Unfartunatelv
eniritusl] foreé does not Fet anv monev
What it gets 19 blessings for them and

taxes an the people So, I hope that
on the question of taxation, the policy
will be changed

Coming next to the fifth pomnt on
policy, what 1s the policy in regard to
the funds foreign exchange and the
difficulties of foreign exchange?

Mr Deputy-Speaker. Has the hon.
Mumbir many othcr pomnts to men-
tion”

Shr1 8 A. Dange. 1 shall finish soon.
Therc 1» also the guestion of exports
One of the Ministers has made a dan-
gerous stetement, and I read :t in the
piess  He said that we must increase
mternal prices in order to finance the
export at low.r prices  If this 1s the
ceonom ¢ policy thit s go.ng to govern
the financial policy of the Govern-
ment next vear, please do not blame
us If there are proto.ts demonstra-
tons and strikes against the high
prices in the future They are already
theie but they will b« more This
1dea of <ubsidising exports at the cost
of the nternal consumer s dangercus
Subsidising them at the cost of the
internal con umer nsfead of subs dis-
mg them at the cost of the profit of
the big monopolists 1s a dangerous
attack on the people of this country
If certamn mnisters have not under-
stood the implications of it it is h gh
time that they did

For example tht sugm magnates
want to cxport sugar Thevy have
heen asked tn They say they will
suffer about Rs 2 crores of loss So
ot the Government bear 1t let the
treasurv bear it, or let the ‘nternal
prices bear it T said no let the profits
bear t If the workerg are to sacrifice
for the countrvy let the monopolists
also sacrifire and send out the exports
and cut out the rate of profit But
thev would not do 1t I do not know
whether the excise dutvy on khandsari
g tmposed 1n order to make up the
lneses In the sugar mille in the matter
of exports T would like to Y¥now
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about it, because this khandsari excise
duty is not & very happy thing It s
going to lead to a lot of corruption
nndl less of realization of the duty
itselt

On the question of exports, I would
hke the Government to be very cau-
tious, because 1t is going to lead to
certamn evils In the name of exports,
the internal prices are being raised,
and exportg are of course encouraging
the speculative markets Therefore,
on the bams of the law of unequival-
ent exchange with markets abroad,
we will lose more than we can gam
So, 1n the name of exports, people are
bemng attacked, aufomation s bemg
introduced, automation is leading to
unemployment On the one side, that
1s the case, and on the other side, the
Government says, “we are trymg to
control uncmplovment”, when the
introduction of sutomatic looms 1s
alreadv leadng to unemplovment
When 1t comes to that we are told
that unemplovment can be cured by
familv planning When those people
arc thnty years old who were alreadv
employed and when thev become
unemnloied how can their unemploy-
ment 2¢ cured by family plannmg” I
do nit know 1 do not know how a
man who 1, alrcadv 30 ycear, old can
take up to his own planned parent-
hood in such wucumstances I can-
not understand the Government when
they sav ~o All sorts of irrelevant
statements and policies are la d down
that unemployment can be cured by
familv planning If vou do not want
« person or an employed worker to be
unemploved do not introduce ration-
alisation But they would not do 1t
They would not accept that poliev
They will bring in automation, thev
will bring 1n unemployment and then
sav famly planmng s the cure I
think the Finance Mmister might be
an expert in that So, let us have
some knowledge about it from him

With regard to the question of
exports of 1ron ore, coal, etc, all these
quest ons are getting linked up with
costs, and thin question of costs 1s
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making difficultie; for the working
classes For example, safety in munes
1s neglected The muning question 1is
neglected Accidents ke the China-
kur: disaster are neglected A feverish
heat 13 shown i order to produce
profits and somehow or other exports
are pushed up with care Therefore, 1
would plead with the Government,
and say that on the question of
expoits, let there be a proper rational
level of principles I am afreid of cne
thing I do not want to be impudent,
but I am afraid that some of the
Mirusters do not understand the rela-
tion between the internal prices and
exports, and their proposal of raising
internal piices would be a very dis-
astrous proposal

1 shall now come to one or two
po nis which are remaming In this
budget, what 1s the provision for
public welfare® I do not know what
it 15 Nothing much 15 visible. On
the question of housing, there is stil}
the same stalemate I am told that the
LIC 15 going to allot funds as loans
to State Governments for housing
But 1 am still doubtful about the effi-
cacy of that method, unless the LIC
funds are strictly earmarked, first, for
the State sector and secondly, for
investment in such  activities  like
housing and so on But my hon
fricnd the Finance Minister, has a
quarrcl with me He insists on  the
LIC funds being made available for
speculation 1n the stock exchange, and
that s a perpetual quarrel between
hvm anc me I do not know when it
will be resolved I am sure however,
that 1t will be resolved in our favour
some time

Then there 1s the question of the
wage boards, and of the guestion of
adm nistrative costs and economy In
that That 15 perhaps gomng to spite
our demands before the Pay Commis-
sion and the question of wages revi-
<ion through the wage boards which
affcct several industries Iy Govern-
ment gomg to move m this matter
vety quickly and properly in favour
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[Shri 8. A, Dange}
of the workers or not? If they do
not, effiiency in the administration
will suffer The admunistration 1s
already geared to governmental one-
party policy They blame the Kerala
Government for it. But now the Law
Commission 1s on record as showing
how even judges are being appo'nted
in the interest of the ruling party.
But I do not want to go into that
charge which is sought to be made
against our Kerala Government. Even
the policies of the Central Govern-
ment here are enough proof as to how
the admimmistration 15 geared to Con-
gress party interests

Mr. Depuiv-Speaker: The hon.
Member's time s up

Shri 8. A. Dange: Lastly, I come to
the question of co-operation At pre-
sent, lot of words are bandied about
co-operation, and I want to make a
few pointe clear about 11 We want
certainly co-operation We want to
co-operate with all the forces includ-
ing the Congressmen and the Congress
organization cven, but on certan
policies

Acharya
Village level

Bhri 8. A Dange: But on certan
policies we are not out for co-opera-
tion. The first demand to be made in
that behalf, for co-operation, was m
the form of national government At
present, who is going to co-operate in
all the grabbery and all these peculiar
financial polices and the police policies
that are being followed? 1 should not
like to be on that Bench carrving
these policies out, and then call my-
self a part of the national government
It anybody wants that happy situa-
tion of sitting alongside the police
minkters and financial mimisters fol-
lowing poliries like that. they can do
sv. But so far as we are concerned,
no. At the same time, we do want to
co-aperate and we will co-ovperate,
whether thev like it or not. Bpt then
they say, “Yes; we also want co-
operalion,” but “co-operation at the

Kripalani (Sitamarhi):

Village level, and non-co-operation at
the other levels”,

Shrimati Renu Chakravartiy (Basir-
hat): At willage level, they do not
Want it.

Shri D. C. Sharma (Gurdaspur):
What about betterment levy? (Inter-
Tuptions),

Shri S. A. Dange: Purpose? Motive?

Mr. Deputy-Speaker: Order, order.
Here we get co-operation from all
Sides just at present!

Shri S. A Dange: At the village
lpve) pp-pperation wil) be given for
Jmposition of land ceiling, carrying
Qul the policy of land cetlings, the
Masscs and the peasantry will  be
Toved and land will be taken 'n order
v cairy out the 1esolution 1 hope my
fiiends on the other s:ide wha have
4doptcd that resolution at that time
Will not stand on the side of landlords
and against the peasants We will
Eive co-operatton at the village level
h order to impose land ce'lings and
to defend the peasantry, irrespectve
of party affihation, irrespective of
lvadership or anything I want to give
Co-operation at factory Igvel in order
to have good production in exchange
for good wages and defence of the
State cector and defence of the work-
frz aganst the monopolists In car-
Fying out these policies, we are going
o give and we are giving co-operation

You mav ask what we are doing in
the State-sector factories It is in
fact some gentlemen on the other side
Who are obstructing the establishment
of State-sector plants for manufacture
of trucks and engines in the defence
hdustry You could see the other day
how many protests there were against
the Defence Mimster for the decision
fo manufacture trucks in the State
Seclor

At Governmental level, is there
Co-operation? Yes, Sir; there is co-
Operation at the Government level
and that will be for the State sector
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against corruption, for the develop-
ment of the State sector against pri-
vate monopolists. If they go on that
line, we will give co-operation to
Government policies. We will give
co-operation for protecting democratic
rights and for spik ng dictators who
would like to kill democracy

You have been indulgent and
given me more time

Mr. Deputy-Speaker: 1 expect your
co-operation now,

Shri B. A. Dange: 1 am already
giving my co-operation at the Gov-
ernmenta] level and at yvour level also,
it you like. What I want (o suggest
is that certainly some of the policies
arc good But I want to say that mere
talk of co-operaton will not help
Padayatras by leaders for land ceiling
will not help; it should be a yatra of
mass movement of the peasantry;
along with that, padayarras may be
good. PBut mere padayutras are not
going to solve the problem

The last sentence of the Finance
Minister’y, sprech contains a  small
word which 1% jarring to me He
says “w th confidente in our hgh
destiny” 1 do not know much of
English, but I think that destiny is
alwavs pre-ordained and depends on
dictators and astrologers, because our
destiny cannot be found out except by
astrologers 1 believe 1n goals; | can
behieve in human goals being fixed by
the masses of the prople to be atta'n-
ed through a financial poliey, through
successful implementation of the Plan.
I hop the Finance Minister would
alter this word ‘destiny’: it generally
comes from dictators. Napolean and
Hitler talked of destiny; Avub Khan
talks of destiny. Small people, good
democratic people, should talk about
goals: Th'g is the ideal we have laid
down and we shall fulfil it: and not
a pre-ordained destinv in the hands of
some unnatural or natural forces
romehow or other dumping itself on
-he nation and on the Finance Minis-
irr  So. I hope we will change that
word—destiny.

Shri M. R. Masan! (Ranchi—Fast):
Mr Deputv-Speaker, S'r, having the

highcest esteem for the hon, Finance
Minister and having watched as a
vitizen of Bombay the able adminis-
tration which he provided t{o our State
for many years as our Chief Minister,
I would be very hes.tant to be crifical
of a budget introduced by him. I,
however, 1 sound a note of criticism
today, 1t 1s because I feel that it iz &
duty from which one cannot escape.

In order io evaluate the taxation
piopusals .0 this budget, which 1 shall
bricfly do, t 1§ necessary to look at
the background of this budget, against
what background this budget 1s intro-
dured The background I refer to is
that of the taxation proposals for the
lust few  years When the second
Plan was framed, the Planning Com-
mission made an estimate that Ry 800
c1ores of additional taxation could be
sevied during the period of five years
of the Plan Of this. Rs 450 crores
was to come from new taxation. Of
this KRs 450 crores, half was to be
1aised by the Union Government and
kalf by the State Governments, thus
giving the Umon Government an ave-
rage of new taxation of Rs 45 crores
per vear. Mr C D Deshmukh in his
budget levied new taxation to the
extent of Rs 30 crores; Mr. T T
Krishnamachari added another Rs 90
crores  Thue 'n two years, Rs 120
crores were levied as against Rs. 80
crore< which the Planning Commission
themselves had felt was a safe ceiling
to further taxation. The Economic
Survev attached to this budget now
gives us the figure that the additional
taxation at the Centre and the States
for the five-vear per'od at the present
Jeve] wil! aggregate to Rs 800 crores.
So, as against the safe ljmit of Rs. 800
crores wh'ch the Plannine Commis-
sion  estimated thr Explanatory
Memorandum tells us that even at the
present level. the tax-paver will be
surdened with Rs 900 crores of addi-
ional taxation Tt i< aga'nst this
sackeround wiz that the targete of
he Plan have hoen F.XI“'PN'IN! bv Re
100 crdres. that this budget needs
to he judeed
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1 bad hoped that the Finance Minis-
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expansion of our industrial sector It
is, therefore, that I feel a measure of

November 1957 that the law of dim-
nish ng returns had already set in and
disincentives were n operation

We are now faced with additional
taxation to the extent of R+ 23 crores
Of this, not less than Rs 18 08 crores
1alls on the shoulders of the common
people of thig country Rs 18 crores
15 the burden of addit.onal new excise
duties When two years ago, a series
of new excise duties were sought te
be imposed, I remember 1 took the
opportunity to divide the House te
show our strength of feehng what
some of us felt about this imposition
of further burdens on the poor people
of our countiy and on theirr daly
needs 1 regret that these present
proposals further aggravate; the
situation Whether 1t 15 tea, sugar or
cigaréttes the common man s sought
4o be further burdened beyond the
lmit wheh he 1s able to bear

The excise duty on diesel ml will
again fall on the poorest people The
farmer who tses diesel oil for his
»ump and the common man who 15 &
pestenger on road transport and whe
sehds h's goods to the market by road
will équally be penalised by this fur-
ther imposition on road transport To
fthis I will not refer m detail

The other feason why thc new
excise duties need to be combated is
that ghey 'will aggravate the inflation

that 13 already prévalent The figures
given in the budget are that wholesale
prices rose drom 105 to 1145 during
the past year and the working cluss
cost of living index went up from 118
19

us served It was after a great deal
of discussion and rather in the nature
of an agreement between different
groups and pomnts of wiew, which
actually were ratified at Cabinet level,
that certan compromises were arrived
at, for instance, the compromise that
the expenditure tax should not apply
to any man whose net income after
paying tax d d not exceed Rs 36,000 1n
a year A very unfortunate amend-
ment 15 sought to be made in the
Expendifure tax, by which the income
of a man, his wife and his dependent
children are all to be grossed and if
that income exceeds Rs 36,000 the
whole family becomes | able to expen-
diture tax 1 cannot help feel ng that
thig change 1if 1t 1s desired to be made,
should have been made by an Expen-
diture Tax (Amendment) Bill, which
could be referred again to Select
Committee where the whole pros and
cons tould be argued out agamn I
think :t 1s not proper that these funda-
mental changes in measures  which
were considered m Select Committee
and accepted as compromise measures
should be sought to be made by an
odd clause i1n the Finance Bill, and
even now I would request the Finance
Mimister to cons'der whether the
Finance Bl in this case cannot be
referred to the Select Committee
Some of us will press at the proper
time, for reference to the Select Com-
mttee for these reasons This com-
bination of man his wife and depen-
dants also comes as a thm end of a
wedge for income-tax purposes. So
far we have been saved from this
suggestion that the entire mncome of



Shri M. R. Masani: I need not put
anything into their heads They are
ful]l of ideas.

Now 1 come to taxation of com-
panies and income-tax. I was very
amused when, on the publication of
the hon. Finance Minister's speech an
the budget, the stock exchanges went
up and lots of our big industralists
who shouid have known better, rushed
to express their jubilation at this very
good budget I was reminded then of
the saying of a great British statesman
“They are the nnging bells now; they
will be wringing their hands soon™.
That stage did not take long to arrive
and within three days second and
better thoughts prevailed end now
thoze who had rejoiced are beginning
to wonder whether they were wise in
doing so.

It 13 difficult, 1n the few days that
have passed, to examine the implica-
tions of the so-called simplification of
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a statement in kis budget speech where
he said:

“sonung to income-tax, I pro-
pose to make no change in the
present rates and structure of
personal income-tax,”

I am sure that when he
meant it. He could not ha
mislead the whole
Nouse. That is the
would expect of him. I
with the view that he
ks tongue 1n his chee)
shough he was probably
she real position 1In process
simphification, additional burdeng
mdirect taxation, of income-tax
®eing imposed 1 hope that
evidence will be placed both in
Mouse and outside, at the time of
Finance Bill, he will try and carry
eut the spirit of his assurance. I am
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and super-tax in the hands of share-
holders, on the capital that they hold
in their hands, he will rectify it. And
T would appeal to hum to give an
assurance to the House that, if that is
80, he will see to it that there is
meither a gain nor a loss in income-
tax and super-tax.

The point 18 broadly this. As
agamnst relief that ig given to the com-
panies, the capital in the hands of
shareholders wall suffer additional
saxation i the nature of income-tax,
exceeding the relief given to the com-
parues, s0 that apart from being a
sumplification there is a round-about
addition to the direct taxation, unin-
tended evidently by the Finance Min-

point. I reserve detailed comment
when we shall be able to give exam-
ples and financial statements in  the
NMouse at the time of the Finance Bill
when we move our smendments to
these proposale.

Now* the question arises: why should
the Finance Minister, who is na
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unfamiliar with the implications of
these proposals whether on business
er on agriculture, who is not ignorant
of the ways and operations of busi-
ness, come before us with a budget
that will inflict further disincentives
both to agricultural and industrial
production, when they are so badly
in need of new incentives? I think
the Finance Minister answers the
question himself. On page 26 of his
speech he says:

“In a sense, therefore, the stage
that has been reached in the
implementation of the Plan con-
ditions this budget. So far asthe
Plan is concerned, I think it is
accepted by everyone that subject
to such minor adjustments as may
be necessary and were made‘at the
time of the recent reappraisal by
the National Development Coun-
cil, we have to go forward with
the Plan. For me, as for my pre-
decessors in this place, this has
been the major factor round
which the budget has to be built.”

Sir, 1 entirely agree with the fact to
wh'ch the Finance Minister draws
attention, that the budget is in a way
the very reflection, the very ‘shadow,
the very echo of the Plan. Two years
ago I referred to the then Finance
Minister as Sinbad the Sailor and the
Plan as the Old Man of the Sea who
would not get off his back. Sir,
Sinbad has changed, but the Old Man
of the Sea still dominates and rides
on his shoulders.

But I have to disagree with tiwo
ideas in this quotation I gave from
the Finance Minister’s speech. It is
not necessary that the Finance Min-
ister should have budgeted for no less
than Rs. 1121 crores on Plan expendi-
ture during this wyear. Since the
Second Plan is framed now for Rs.
4500 crores, of which Rs. 2,450
crores have been spent already during
the first three years, Rs. 2,050 crores
remains. Why, Sir, was it necessary for
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the Finance Minister to impose a bur-
den of Rs. 1,121 crores this year, leav-
ing only Rs. 929 crores next year?
According to the Plan itself, every
year the burden was to accelerate in
a certain progression. Why has this
progression been disturbed? Why
have we gone out of turn trying to
get this year more than we hope to
get next year? In other words, there
was no necessity even under the Plan
for this particular burden to be
accepted in the current year.

The other point where I must res-
pectfully disagree with the = Finance
Minister is when he says that every-
one in the country agrees that, sub-
jeet .to- minor modifications in the

. National Development Council, the
Plan must be carried out.

. Shri Dasappa (Bangalore): May we
know-frem where he got these figures?

Shri M. R. Masani: I am sure the
Finance Minister 'would not question
the figures—I see him nodding—that
out of Rs. 4,500 crores, Rs. 2,450 crores
have already been incurred and out of
the remaining Rs. 2,050 crores,
Rs. 1,121 crores are expected this year.

« L.was about to say that a remark
Which, I_ cannot agree with is that
everyone in the country agrees that
the Plan, at any cost, must be carried
.out. I know that thousands of think-
ing and learned people emphatically
disagree with it. They do not z2gree
that the country’s finances and its
budget must be made a hand-maiden
‘of the Plan. They believe that the
Plan must be shaped and re-shaped
in such a way as to conform to the
requirements of sound finance.

Shri Morarji Desai: May I say that
a few thousands is a very small num-
ber when compared to many crores?

Shri M. R. Masani: 1 said thousands
and thousands 'of thinking people,
and the number of thinking people in
this country unfortunately, owing to
illiteracy and retarded education, is
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fimited; a few lakhs I believe, But I
do not want to say that thousands
and thousands of unthinking people
also, who are not hiterate and who do
not possess education, are not unaware
increasingly of the dangers of this
pattern of planning.

It may be argued by the Finance
Minister that all Opposition parties,
rather the two main Opposition parties
in this House. accept the Plan But
with all respect to them, I may .ay
that those Opposition parties are not
fundamentally in opposition to the
government of the day The balance
of our party system 1s such that we
have threc or four socialist parties
and not a single non-Socialist, Liberal
or Conservative partv  The Socialist
and Communist parties are by then
nature more in the nature of satellites
of the 1uling partv than a rcal Oppu-
sition  But there 1s real opposition n
tht  countrv Unfortunately.  that
opposition 15 av yet weak o this
Houuw  But all those who can judge
the signs of the times are aware that
thero 1~ a growing opposition to the
Stutt Capitabist pattern of plannmg, mn
whith we¢ arc indulging and the col-
leetivist pattetn of agriulture  not
onlv from those who are m busmess
and mdustry —¢ven though they are
most vocal on this subjeet, they are a
small «lass—but also fiom ma-ses of
our prasaniry  And 1t 1~ becauw of
th s that Mr Rajagopalachari onc of
our finest «lder ~tatesman  has ~ad
that no' on's 1s there a great need for
a Counservative Partv in this countmy
but also that such a partv would fnd
wide 1esponse when it 1« foomed Now.
T am not & Conservative I happtn 1o
bt a Laberal

You mav notice, S how much time
» bpeing lo t through inteiruptions

Mr. Deputy-Speaker: But he would
apprec.ate thay that 1= & part of the
game,

Shri M R. Masani: Ye<, Sir. I am
mentioning it for future use 1 Cast
vou ring the bell after u few munutes

I was saying that I am not a con-
servative, but I do agree with Shri
Rajagopalachari on this question that
there is need for a Liberal.party or a
middle-of-the-road party in this coun-
try which would be opposed to the
pattern of planning as preached by
the Government and supported by the
Sociahist and Communist parties In
no sector of our Life is this gulf bet-
ween governmental policies and public
opinion wider than in the field of our
agricultural hfe Agriculture is the
basts of our financial hfe and our
budget  The policies that the Gov-
ernment are now thinking of carrymng
out will hit the financial stability of
this country more than anything else
one knows

We know that the Nagpur Resolu-
tion has three prongs to which the
hon leader of the Communist Party
ha~ referredr ceillings, State-trading
and co-operatives Time does not per-
mit of a detailed discussion of all
three but I would hike to say some-
thing on the subject of co-operative
farm:ng on which this House had the
opportunity  of listening to a long
speech by the Prime Minister, a
speech, if 1 may say so, which was 9
masterprece of evasion

An Hon. Member: What about
cething®

Shri M R. Masani: There are three
real 1ssues aboutl joint  co-operative
farmng one 1s whether 1t 1 produc-
tive, whether 1t will rawse food pro-
duction [ gave a mass of statistics
from every part of the world I could
get 10 show that, wherever collective
ot o operative farming has been
tried 1t has been a faldure i o0 far
as« foodgrams and agricultura! vield
were concerned  The Pnime Minister
referring to that said:  “1 can give
Mr Masan instances  where it has
bern known to be a success But
jvave that out™ Having made this
profound remark. he went on to say
somethyng clse Whys leave it owt?
This is exactly what the country wants
to know will 1t help our production?
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Bvidently the Prime Minister did In the Soviet Union, there are two
pot have any facts or figures with kinds of farms, the Sovkhoz, which ls s
which to contradict those which I had State farm, and the Kolkhoz, which is
supplied "Two days ago, somebody a collective farm. The Sovkhoz is
toid him that there was collective or very abnormal, it is an experimental
to-operative farming in Canada, and or demonstration farming, but the
80 in a public speech, he said: After Kolkhoz 15 a normal collective farm.
oll, Canada practises collective farm- It i1s the Kolkhoz which prevails over
Ing. Are they communist? 1 took the the larger portion or the bulk of the
trouble in the forty-eight hours that Soviet Union. The Kolkhoz by Soviet
remained to find out what kind of law is an artel. Artel is the word for
collective or co-operative farming goes a co-operative. In other words, Soviet
on in Canada. As it happens, that collective farmung also masquerades as
kind of co-operative farming-——there is co-operation, The members of the
no collective farmmg, but 1t 15 the collective farm hold the land in per-
same thing--goes on in Saskatchewan, petuity from the State. The farm

the State of Saskatchewan, and havmg
read the report what I find 15 this. The
Prime Minister's words were “was
practised on a fair scale m Canada”™,
from which I gathered that about
three-fourths of the farms must be
co-operative or collective farms The
facts are that even in this one State
where co-operation 18 practised, there
are only 27 co-operating farms out of
103,000 farms in that one State which

The second issue is: is joint co-ope-
retive farmung any different from col-
lective farming? The Prime Munister
says the two are completely different;
he is aganst collective farming, he is
for joint co-operative farming; the
§dentification arises out of a confusion
e Prime Minister took

cannot be taken away from the col-
lective farmers. It i1s their joint pro-
perty leased to them in perpetuity by

have to pay the State anything for
this farm because they have poocled
their land n this farm. Half the
capital of the farm that is thus con-
tributed by the contribution of land
and animals 18 indivisible till the
collective farm 1s dissolved. The other
half can be taken away by a man;
his own share can be taken away
when he wants to leave the collective
farm The farmer thus has the right
to opt out of the Soviet collective
farm. He may recover his share in
cash or he may ask for Another farm
somewhere else His own farm s
naturally not given to him because
boundaries have been removed and ijt
cannot be found any more There-
fore, some farm, probably in Siberia,
will be given to him as compensation.
This 15 the essence of joint co-opera-
tive farming of the Soviet Union
which the Prime Minister says he does
not like, and which I agree with him
he should not like.

Another festure of the Kolkhoz ix
that there is complete self-govern-
ment. The code or charter of 1935
which prescribes the way in which
the co-operative or collective farm
will be run lays down that there will
be no interference from the Govemn-
ment, that the co-operative farms will
elect their own president, manager
and executive committee which wilh

. -
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collective farming. But there are two
differences. One difference is that
the Soviet collective farmer....

Shri 8. A. Dange: Will the hon
Member yield for a minute?

Member may answer later.

Shri 8. A. Dange: My point 13 that
in a sense in Soviet farming, the
independent peasant has no property
right; 1n joint farming his property in
the land remains. That is what he 1s
missing.

Shri M. R. Masani: 1 do not agree
with the hon. Member I pointed out
that the statutes of the Soviet Union
on collective farming lay down that
the Soviet collective farm is the joint
lease given in perpetuity and cannot
be taken away by the State without
compensation.

Shri 5. A. Dange: Land was
nationalised in 1917.

Shri M. R, Mamanl;: Therefore, the
land is given in perpetuity and as one

goss away, he can take out half of
his capital. That iz not Government
property, it is his property for all
practical purposes.

Shrl Moerarfi Desal: Surely Shri
Dange knows more than you about
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Shri M. R. Masani: No, Sir. Thare
are two differences, however, betwesn

Shri M. R. Masani: There are two-
differences: one, which is 1n favour of
Soviet collective farming, and that is
that when the peasants refused to-
co-operate, when food production went
down, when Russia had famine which
I hope our country will not share as.
a result of this kind of misguided
policy, even Stalin retreated and he
allowed the collective farmers to own
family kitchen plots, family kitchen
plots that range from half an acre to
as much as 2} acres per collective
farmer. On that private kitchen plot,
the Soviet collective farmer today
grows vegetables and fruits. He owns
his own Lvestock and he takes his
dairy and vegetables and fruits to the
markets 1n the big cities where he
sells it to the richer people, the new
capitalist class in the Soviet Union, in
the black market which is there call-
ed “the free market”. These are facts,
This 15 onc difference between our
farming and Soviet farming which is
in favour of Soviet collective farming,
because 1t has given a concession
against jomnt farming to the peasant.

The other difference is that we have
a democracy and they do not possess
one. That will be the answer of those
who argue: why should you think that
we will do the same? I am sure the
Prime Minister certainly means that
he will not distort this mternal
aulonomy and other provisions of the
Soviet collective system,as those in
Russia have done, but there, il I may
say 50, he is being thoroughly urrea-
listic. I suggest that when you herd
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ithese joint co-operative farms, may
not be the same brutal regmented
Jneasures, but you wiil have to destroy
their autonomy; you will have to
reduce them to collective tarms as
in Russia: you will have to reduce the
«ollective farmer or the co-operztive
farmer to a landless labourer, depr:v-
ved for ever of his farm.

In the lhight of this, we can undei-
:stand Shri Dange's sugpgested tacties
to Government Those taclics were
tried by Rakosi :n Hungaiv  They
are called “Salam tactics” He sad’
why are you fighting so man) pcople
at the same time® First, you should
carty aul calwogs. therehy guttng, the
small landowner against the big tand-
owner Having got the by lard-
owner out, vou should thin have turn-
«d the landless peoplc against the
small landed peasant  Why wie jou
trying to fight too many puoople® Thoy
will join hands and your cuimgs
would not go through W understand
in the hght of the nature of thix
essent'al wdentity of Sovict collcetive
farming and the Nagpur pa'te'n whe
there 1s this welcome. with 'us v
much superior strategv. {rom Shr
8. A Dange

Shri Vasudevan Nair (Thiruvella):
‘Why does the hon Member not say
anything about ceiling”

Shri M R. Masani: I shall talk on
it on another occasion. because tmr
does not permit me 1o do so now !
shall move a cut motion on cuilngs,
and give satisfaction to the hon Mem-
ber 1 promise

There are®*people who say ‘Why
are you worried® Nothing 15 guing to
happen. The Nagpur resolution, vou
are guite right, cannot be carrted cut
without bloodshed, and. thcictore, it
will remain on paper You do nat
‘have to take 1t s0 seriously’.

An Hon. Mgmber: Bloodshed

Shri M. R. Masani: Yes, bloodshed:
<aid bloodshed; you cannol carry out

the Nagpur resolution by putting all
the farmers into co-operative farms
without resistance, which will come to
bloodshed, whether you like it or not.

Shri Punnoose (Ambalapuzha):
Unfortunate

Shri Morarji Desai: May I say that
this is a wrong representation of what
is sought to be done. Therc¢ is no
question of putling people into co-ope-
ratives, The people will be tuking 1o
co-operatives &8s they understand it
There 15 no question of putting ¢ham
into it

Shri M R Masani: The Nagpur
estittron Wwayvs ‘hed fon *hins ynedres,
the goal will be joint co-opcrative
farming

An Hon, Member: It 15 not compul-
sorv

Shrimati Renu Chakravartty: What
ahout cethings?

Shri M. R. Masanl: I do not say
sompulsory but thore will be ponling
of land

People say  “Why are you worried?
This will 1¢mam on papgr’ 1 do not
think that 1 & wise attitude  Thepe
Atu thive ver) precise redsons wha
ont should deprecate even the ‘atk of
jomt co-operatne farming at a ume
when the country wants  more iood
produrtion There are  thiee  dis--
pdvantages which will happen through
mere talk and not through implomon-
tation The first 15 that the primar
pbhgation of Government  ty supply
water and urigation to supp.y fert-
jisers to give better adv ee and tools,
and to give ciedit 1% sought to by over-
jooked; attention 1 diverted from
these primars tasks of Government to
pelp the cultivator by this talk about
omt co-operative farming threc years
from now It 1x a disincentive to
Government to do the right thing.

Sbri K. D, Malaviya: I am sorry
¢he hon. Member does not understand
t
1
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Shri M. R. Masani: The second dis-
advantage 13 that by creating insccu-
rity in the minds of thousands of
small and middle peasants, you are
going to give a disincentive to
incressed food production May I
know whether, since In threc years
his farm 15 going to be taken away
from him, he can now be cxpccied to
cultivater it with that zest in his neast
-which he would do if he thought that
his enthusiastic work on his land will
come back to him m fruits flve or ten
years from now?

The third harm that 1s done by this
kind of talk 1s that it givezs aid and
comfort and prepares the ground fur
the communist propaganda to tuk
advantage of later on In this way, 1t
acts as a kind of Sappers and Mincis
of the Communi~t Partv of India

It 5. theicfore. that peoph nke
M1 Rajagopalachar: and others have
warned that you are destreving the
agricultural <tabibitv of thix countiy,
which v bascd over a thousand »enr
on pedasan! proprietorship

I happened to be m Bolpaum in the
State of My~ onls a  fuw davs
hack, and I asked the pea ints tnere
how far back o therr histor. the <y»-
tem of rvotwart the ownershio of the
land by the actual tillet went  Ther
suid that they could not raromber,
some people ~said five hundrd cars
and others said a thousand vems  la
the end 1t was estabhshed that nover
1 ther memoiv had thero been a
time when there was anvthang e 2
ramindan or the absenoe o peasaant
pioprictorship

§I|rl S. A Dange: Bogus

Shri M R. Masani: Thercfore, the
difftacnce 1~ this  In Bihar and o
Uttar Pradesh, from which the advo-
cater of co-operative farming  have
bien coming—though there are alwo
stout champions against it—th« kisan
the peasant proprietor is a wew pheno-
menon He has been there only for
three or four or five or ten yrars Bul,
in the South, by and large, und s Un

West of India, in my State of Boinbay,
and in the South as a whole, prasant
proprietorship is part of our way of
life. It is part of our civihsation. And
to try to uproot it in three year: or
even in five years is playing with fire.
I do besecch the Government not to
pursue this dangerous path.

1 am glad there 1s a very good dis-
cussion going on in this country on
the subject 1 am only sorry that the
Prime Mimster seeks to import an
element of passion into this debate
He said that there was no passion like
the passion of a vested 1aterest I
cannot help feeling that the passion
with which the Prime Minister spuke
in this House a few days back and
elsewhere shows that there 1s nothmg
like the paszsion of a doctiinaire who
1~ thwarted in  the pursu:! of his
dogmit  And when the people of Inda
de not go along with that dogma, an
attempt 1» made to create a chimate of
mumdat.on, to -av ‘How darc vou gut
up and sprak agamnst us> [ can
aswre the Prime Minister  that he
mat have suceeedad in thiust.ang these
muasures down the throat of his own
party at Nagpui, but that he will not
b able to do 1t in this House, and
that thy people of India will stop these
measuie~ from gomng through

Shri Bimal Ghose: Although we
havt 'stened to an interesting and
impassioned  discourse on cu-opela-
tives, T think 1t 18 time that I brought
the House back to the buagrl and the
Plan I would agree with the Fuance
Ministe1 that the budget s ot a mer»
simple account  of  Government s
house-keep'ng hut  a study s the
uniolding and fulfilment of the Plan
In  thic sense, the pomn: that  was
sought to b made by Shf1 § A Dange
that the Budget contains no relerence
to socialism 1~ not quite rehovant

We have to exanune the Budget to
the extent to which 1t succeeds 1n fui-
filling the Plan, because the Plan has
bovn  accepted—not  that we  have
accepted n toto but she Heuse has
accepted the Plan: and our task 1s to
(ind out to what extent that Plan has
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succeded, and at what stage we B&re
now,

It one exammes the position, 1
think one has to examne 1t from two
points of veew, namely, esssessment of
the present economic situation, and the
future prospects, 1 feel that the
situation 15 not very good Try as
much as one may, it is difficult to feel
enthusiastic about the siage mn which
the Plan ig and as to what 13 going to
happen in the future. It that should
be considered to be unfair, let us
indicators and

Now, let us take production It is
stated, and it has been agreed, that
production during the last two years

At the beginming of the
Plan period, it has to be stated, that
production had ncreased at the rate
of six or seven per cent; but during
the last two years, it has fallen off to
bout 35 to 4 per cent. It is also
surprising that 1n the budget estmates,
have been gwen as to what
production 18 mn the diffzrent indus-
tries. not as to how far we have
progressed towards the targets that
we have set for ourselves We should
like to have an indication as to what
has been happening in regard to the
Plan, how far we have succeeded mn
achieving the targets that we had set
for ourselves, not as to whether 1n
relabon to 1887-58 production in
regard to particular commodihes has
jnereased by three or four per cent or
five per cent

{

Then agam, take prices. Prices are
still mflationary. Last December, it
was 105; noW it is 112 or 113 Take
also the cost of living ndex. It was
100 previously, and now 1t 1s 118

Take our balance of payments posi-
tion. Imports have been restricted,
mnd exports are falling. In 1856-57, it
was about 833; in 1957-58 it was less
than 600, and in 1938-59 probably it
wil} be even less.

If you take the basic excises, you will
find that they have been varymng over

not show any resilience
nomy had been expanding. then the
excises would also have been expand-
ing, even though there might have
been some decreases in certan
excises If you take the additional
excises, the revenues are the same
These are not indications that the
economy 15 expanding

Then, take small savings Why are
small savings declining” Even though
industry has not been progressing, yet
market borrowings have increased, but
small savings have not expanded So,
that also 15 an indication that the
progress 15 not being mamntained

If that 15 the condition, is there any
Justification for thus conclusion in the
Economic Survey that on the whole
the picture that emerges from the
foregoing paragraphs is “one of an
economy that has moved over the last
twelve months or more towards but
not yet sufficiently near the goal of
achieving a balance both internally
and externally”? Let us examine
how the economy has moved to a
position of balance internslly or
externally. Let us take the external
position first. The economy has not
moved to & position of balance. What
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has happened is that by import res-
trictions, we have obtained a position
of a better balance in our foreign
exchange position. But so far as the
economy is concerned, it is still in a
$ad way because our exports are not
expanding. We have curtailed our
imports because our exports are not
improving. The economy has not
improved, but the balance of payments
position might have improved. But
that is different from saying that the
economy has moved towards balance.

Then, take the internal position.
Prices have been rising and produc-
tion is falling—producticn 1s not
increasing at the same rate at which
it was increasing formerly. Is that
an indication of balance? Are we¢
going forward? It 1s said that in a
developing economy, inflation is a
necessary concommitant. Agreed. But
are we having the symptoms of a deve-
loping economy? A developing eco-
nomy should expand and there should
not be any falling off in the rate of
expansion But that 1s not what is
happening So, 1t is not quite true to
say that internally or externally, the
economy 1s such as is moving towards
balance. The economy as such has
not moved towards balance, but it has
receded from the position which it
had attained three or fou: years ago

Now, let us come to the Plan. What
1s happening to the Plan? If we take
the resources, we will see that the
position 1s very serious If we take
the position that when the Plan will
be fimished, 1t will be of the order of
the Rs 4,500 crores, deficit financing
would aceount for, let us say, Rs, 1,400
crores; it cannot be limited to Rs 1,200
crores because we will have reached
4almost Rs. 1,200 crores by the end of
the fourth year. That means, deficit
financing will amount to 31 per cent.
Foreign assmistance and scaling down
of sterling balances will account for
about 44 per cent. So deficit financing,
foreign assistance and scaling down of
sterling balances will account for 75
per cent. So that it will mean that
only 25 per cent will have been

more of foreign assistance in the
financing of the Plan is good for the
country or not. Do we not by accept-
ing such a large portion of foreign
assistance, to a certain extent, mort-
B8ge our policies in other matters? It
1s not quite true to say that one may
take loans and maintain one’s inde-
pendence. One can maintain one's

our policies must also fmove in a
direction which will not court the
displeasure of those countries. That
1s not a happy position.

So whether you take the Plan
the present state of the econamy,
position does not loek to be very
satisfactory. Ome should take note of
this fact, and not say that we have
turned the corner. As a matter of
fact, 1t 1s very sad that so far as the
Economic Survey is concerned, this
year it has tried to gloss over the
difficulties, to slur over our difficulties,
to touch up the shades, so to say. As
a matter of fact, the position is very
much worse than 1t was two years ago.
We have to realise that. There is no
reference 1n the budget statement or
in the Economic Survey to deficit
financing, to the extent to which we
have resorted to it. What is our tar-
get for deficit financing? Why should
we be afraid to say plainly that this
1s What we intend to do®

58

If this 1s the position, one might
ask, what has to be done. Could it
be our intention that the Plan should
be scaled down? Nobody would 3ug-
gest such a course. Whatever Shri
M. R. Masani might say, nobody would
like the,Plan to be scaled down. But
the gquestion arises: how can we
finance a Plan of this magnitude? .
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Then comes the question of resourc-
es, and what has to be done In that
sopnection, two or three suggestions
cen be offered The first 18 that we
must solve our food problem Not that
the remedies are not known 1 am
sure that these have been so much
discussed that people outside as well
as mnside Government know what has
to be done So the first i1s that the
food problem must be solved That
is necessary both for our internal and
external position It 1s nol merely
food enough to say that we have nad
a good crop this year and prices are
falling We seem to depend upon
nature mn respect of everything We
must get rid of this habit We must
set for ourselves a target of 100 mil-
liong of foodgrains and sce how we
can achieve that If we cannot
achieve 1t, we must sav that we ;hall
fail to implement the Plan

The second question is about re-
sources and their utilisation As Shn
Masam: was saying, we have raised
a lot of resources by way of taxation
But where have those resources gone?
They have not gone to finance the
Plan Therefore, a check has to be
kept upon the implementation of the
Plan and how the resources are used
In the Economic Survey, 1t 1s stated
that wnvestment now 1s about 10-11
per cent of our national income That
s a very good figure If we can
echueve 10-11 per cent of the national
incothe for invesment, we have
arhieved a Jot But then the Economic
Survey does not go on to say as to
how 10-11 per cent investment has
been achieved That has been achiev-
ed primarily by wav of foreign assist-
ance and, to a certain extent, by defi-
cit financing® Therefore, the savings
are not matching investment That 1s
the mamn problem We have to find
out as to how we can match invest-
ment with savings When the Plany
were elaborated, & certain projection
was given In the Plans, namely, that
saviigs should incremse from 5 to 7
per ¢ent, durieg the First Plan, then
they will reach 11 per cent at the end
of the Second Plan To what extent

have we achieved that projection? ¥
do not think that savings have in-
creased by more than 8 per cent of
the national income now We have
to examine as to why 18 1t that sav-
ings have not increased more thaa 8
per cent of the national income,
whereas they should be by now $-10
per cent of the national income

The main factor—and that 15 the
last point I want to make out—is that
when we think of savings, we are
thinking of them as a percentage of
the national income We have to
realise that 45 per cent of the national
income is contributed by agriculture
Now how far 1s the agricultural sec-
tor contnibuting to our national sav-
ings and to the implementation of the
Plan® That 1< the most i1mportant
thing If we feel that agriculture
cannot contribute to the implementa-
tion of the Plan or to the raising of
1esources, how ar; we going to get 11
per cent of national ncome 1N sav-
ings from out of the othu1 sector
which 15 onlv 1esponsible for 55 per
cent of the national income” There-
fore 1t comes to this that unless we
can devise ways and means of raising
1esources from the agricultural sec-
tor, not just a little bit more than we
ar« aoing—but rather substantially—
we shall not be able to raise th¢ re-
sources necessary for the Plan That
1s a tactor which, I am afraid, no
political party 1s willing to face,
because nobody wants to place any
burdens upon the agricultuial sector
because the agriculturists from the
largest portion of voters Therefore,
the position 1s that the agriculturisis
are left out Hence the resources will
be all the time less than what would
be needed for financing ow  Plan
Therefore, we shall have to depend
on foreign assistance always

If the position 15 hke this in the
Second Plan, and we say that the
Third Plan should be of the magni-
tude of Rs 9,000 crores—and 1if we
take into account the inflation that ¥
weking place, 1t should be mow owver
Rs 11,000 crores, we are to maintaln
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the momentum that the economy
should have in order to achieve a
awblmhld&gmﬂmlme by
1971,

Now, are we in a position to do that?
If we cannot do that, let us face the
facts and say what we can achieve
because then we shall be forced to
come to the decision to which Mr,
Masani has come that we are not m
a position to raise resources, that we
are not in & position to tax the agri-
cultural sector, and therefore, unless
we get continued foreign assistance,
this Plan will not be a success.

Other countries have shown that
there can be a larger savings, a larger
investment In European countrics
and in China there have been large
savings and large investments but
it so happens that we have not been
able to extract that amount of savings
from our economy. Unless we are
m a position to do that, unless we de-
vise ways and measures or have a
policy which will enable us to obtain
that amount of savings from the
economy, I do not thmk that we
shall be able to implement the Plan
of this magnitude although mn the
interests of the country it 1s essential
that the Plan should be bigger and
bigger. Merely by saying that we
must have a bigger Plan will not help
anybody or will not take us any
nearer the the Plan. And merely by
saying that the cconomy 1s better and
that we must excrt ourselves to the
utmost will not also take us any
ncarer the goal Therefore, 1 think,
the Budget statement this year has
not given a correct picture of the
economy nor as to at what stage we
are with regard to the plans.

If the Finance Minister were honest,
he should have put the picture in a
more corréct perspective. 1 am not
saying anything with regard to . ..

_ Buri C. D. Pande (Naini Tal): He
is transparently honest.

Sbhri Bimal Ghose: There i3 no
doubt that he has tried to make out a

picture which is not a true represenia--
tion of the economy at the moment.
And if he feels that is so, I am ure
he is labouring under a delusion, be-
cause the facts are speaking out and’
the economlc indicators are against.
what he has stated. Therefore, un-
less he takes note of that and corrects
the policy, merely by saying that we
must exert ourselves and the Plan
must be fulfilled will not take us any
nearer the goal.

Shrimati Renuka Ray (Malda): Mr,
Deputy-Speaker, Sir, with due regard
to the difficulties of our transitional
times, the assessment of our achieve-
ments will not be based on the poli-
cies that we enunciate, however good
they may be, or the objectives we
hold dear to our hearts, or the finances
that we cxpected but on the actual
achievement of physical targets, their
soundness 1n bringing about the re-
quired changes in the lhiving standards
of the people.

1 am glad that the Finance Minister
has made onc great change in the
presentation of the Budget this year
i gwving us separatc booklels re-
garding the Demands for Grants and
cxpenditure on the different Minis-
tries as well as Plan and non-Plan
expenditure  Separately, however, 1
hope that next year the performance
type of Budget will be placed for our
consideration for the annual stock-
taking

1 have spoken, the cnunciation of
objectives, however good. I want to
speak about some particular matters
i this context. We talk a great deal
about State trading in food, It is a
good 1dea. We want the, cooperative
system for our agrarian reforms which
any reasonable person will naturally
support and should support. We want
family planning in this country. True.
All these things we enunciate. But,
1 would like to ask the Finance Minis-
ter and his Government why is it
that when we enunciate their objec-
tives we* are not with our
details of work as to what is to be-
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done The criticism in regard to trad-
ing in foodgramns that detail plans are
.ot ready 1s quite true. We allow a
lot of fruitless speculation and con-
froversy because we are not ready
with detailed plans It 15 not, as I
said, that by our objectives, however
good they may be, or by our inten-
tions that we shall be judged, but by
how we carry out our work in detail

Ttake the question of cooperative
farming Mr Minoo Masani said that
the Prime Minister was trying to draw
.a red herring but he has actually tried
to draw the red herring himself, It
is quite true that so far as the Nagpur
Hesolution of the Congress stands, 1t
should be quite clear to people what
1t stands for It 1s said clearly that
in 3 years’ time we want service co-
operatives both for farming and for
cottage industries And, naturally,
this should have some productive work
.and then cooperative farming will
follaw

Now, we who have any experience
of cooperatives 1mn  the past—and 1
claim no experience of farming
cooperatives but I do claim
some experience n  the setting
up of cottage industry cooperatives
for women at least——feel that our
work, if ®t 15 to be worthwhule, should
be concentrated on the focussing of
‘the talent in this country on the build-
ing up of these service cooperatives
without any delay We should not
allow ourselves to be detracted by
these worthless contiuversies which
«<loud the 1ssues and which are trymng
to set before the country that coope-
rative farming 1s the same as collec-
tivisation or' so to say, as Mr. Masan
s1d just now, and his atttude ‘vas,
that cooperatives were to be introduc-
ed by compulsion That 18 coutradic-
tory to the word ‘cooperation’ if he
ever understood it 1 am placng all
these things before the House because
1 {eel that we are allowing ourselves
to be divertéd by argumenis which
are not necessary I am quite sure
that once we are successful with ser-

Vice cooperatives on a nation-wide
Rasis 1t would be impossible for Mr.

ani or any other, person to draw
Ted herrings, for the cultivator, the
farmer will come forward themselves
to cultivate in common through co-
Operative endeavour For this we
Will have to organise from now a very
large number of service cooperatives
With  productive capacity ten co-
Qperatives per day, If 50, our energies
&nd our talents should not be ewept
iway by useless debate because, we
have to do this in 3 years' ime Once
the results of these service co-ope-
ratives are perceptible the farmers
Will take to cultivation in common
Wrough coapecacrves

Then, I come to famuly planning

atever prejudices there may be m
Some places, the countrv as a whole
has accepted the fact that family plan-
Ting 1% essential

Shri Hem Barua (Gauhati) Family
Planning must come

Shrimati Renuka Ray: It must
Come, 1t 1s essential  Our develop-
™ent 1s, In fact retarded because we
do not know what the numbers are
to be What 1n 1t that we are doing
to bring this about” We have con-
ferences  wt have committees, we
have boaids, we have resolutions and
dil that We have 400 familv plan~
Mng centres of new setup  In this
Country there 1s prejudice and people
Mill not come easily to separat. {ami-
Iy planning centres Instead of integ-
Fating things we talk about 1t We
Kave not yet integrated the «ystem
4f farmulv planning nto our health
Services, into our hospitals, health
Chintes and all types of medical clinics
but 11 15 thc onlv way to go ahead
With this work more rapidly It would
he a good thing if we desist from talk-
Ing of thungs but put a lttle more
orce into action, in the realisation
af the physical targets There is much
Toom for improvement in this matter
though wt have gone ahead on many
'natters and have no desire to bebftle
What has been done
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Coming to the Budget, I feel that
the Finsnce Minister's speech Is a
realistic one. It has not tried to hide
mything from any one. It is not also
A counsel of despair or frustration. It
sthows that he has been cautious about
matters which needs caution; although
we must go in for deficit financing,
it has to be done with caution. It
cannot be avoided in a country lLike
purs where development has to go on.
As a consequence of the deficit financ-
g we are faced with the inflationary
wpiral of prices. He has been cautious
because he has made some attempt to
reduce the gap. It may be wery little
but at least it 18 a move in the right
direction and Jet us hope there should
be some check on this alarming rise
in prices that goes on still,

To come to the actual taxation
measures, I do not want to reiterate
what other people have said. But is
there any justification to increase the
context of indwrect taxation and ex-
cise duties to such an extent as has
been done this year, on the plea that
we have introduced an integral sys-
wem of direct taxation last year? 1
would ask him this question The in-
cidence falls on those who have the
Jeast ability to shoulder 1t It 1s true
so far as the taxes on vegetable oils,
khandsar:, bir1 and diesel oils are
eoncerned, in regard to the firs: three,
it must also be remembered that in
many places, these are carried on as
a cottage mdustry and so 1t will have
a bad effect on the small producer.
I have myself received wires from
Murshidabad and other places where
the power-driven ghamis are bemng
utili ed on a cottage industry basis.
The exemption of merely hand-worked
ones does not apply to these cottage
industries 1 hope he will consider
this matter.

1 am disappointed, in regard to this
wonderful idea of a broad-basced tax
structure that came in last year, that
he has not made any change. The
lowest slab <tarts from Rs 3000 a
year. We cannot avoid inflation in
prices but surely we can avoid putting
this further burden on this man whom

384 (Al) LSD—8.

1 would not Iike to call ‘comimon’ man,
We are all in favour of common man.
But he is a very “uncommon man™-—
he belongs to the poorer middle class
and is trying to keep up without the
assistance of the State that very
standard of living which we are trying
to bring about through our develop-
ment plans. Surely, unsided by the
State he is giving his child ~ducation.
Whatever we have done, in the post-
primary stages, no education is given
free to the children. I know the
cases of these “uncommon man"
struggling aganst the greatest odds.
Their daughters have been prevented
from going to school bccause the
amount of money, may be very small,
for the school fee is denied to them
when you put the tax upon that man
earning Rs 3,000 a year, not to speak
of those who are earning much less.
We have a Central Pay Commission
to increase the pay of these people
but we must also think simultaneous-
ly of those who are paid les; in the
State Sector and m the local boards.
Yet, we are putting indirect tax
after indirect tax upon him. How is
he to bear the burden of this tax!
He 15 strugghing hard so that he may
not succumb to sub human conditions;
he s doing so on his own without our
ad through the development plans

The Finance Minister has with-
drawn the tax on companies and plac-
ed 1t on the shareholders, I know
that he has said that the small share-
holders are to be exempted I must
confess that I am not quite clear on
this point 1 want to knnw whether
this exemption includes that lowest
income slab group....

Mr. Deputy-Speaker: The hom.
Member's time 1s up *

Shrimati Renuka Eay: Please give
some more time I have noi got much
time at my disposal and before I go
on to the other subject, 1 will agamn
plead with lum that when he brings
the Finance Bill he may withdraw
these thpee excise duties and also con-
sider the question of withdrawing the
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broad-based tax at so far as the low-
est slab of Rs 3,000 is concerned

Shri Morarjl Desal: Why not with-
draw all the taxes?

Shrimati Renuka Ray: I say that
#he loas mvolved can be met if we
stop the loop-holes of evasmon and f
we can apply the direct taxes on the
higher, wealthier groups in a prompt
manner 1 know there are complica-
tions involved. I would suggest that
he nmught have a citizens’ committee
to help the income-tax collectors 1n
this matter. Perhaps some citizens
may be able to know more than the
eollector of the income-tax

Shri Hem Barua: That will make
matters worse

Shrimati Renuka Ray: I do not
know if 1t would, I am ask'ng him to
examine this matter or there may be
some new method Poss.bly they can
get help from the citizens who natu-
rally come to know gquickly matters
which are sometimes kept secret from
the tncome-tax collectors

Mr Deputy-Speaker: They would
surely come to know very easily, but
would they be prepared to tell so
eanly?

Shrli Hem Barua: That would bring
in corruption again

Shrimati Renuka Ray: It i{s a mat-
fer to be consmdered what type of
citizens there should be and so on

8hri C. D Pande: That would lead
% blackmail

Shrimat! Kenuka Ray: Then there
is the question of the best utilisation
of the resources of our country, I
know that Government 18 making
some attempts towards this and the
Finance Minister in particular is keen
on avolding wastage But there is a
tremendous lack of co-ordination
whethier in rurfal areas or in the cities
ke Pelhi. Lat me give one example,

fn Delhi thers is this new medieal
yesearch mstitution. It 1s to bulld &
nospital for its practice work There
1a the Irwin hospital Two agencies
of Government using the tax-payers’
money cannot come together and ae
there 13 a proposal to start 3 new
pospital If this is the exampley of
Pethy, what can you expect of the
gtate  Governments? (Interrup-
pons) 1 would request him to look
shto this I know he is trying to do
pis best to avoid wastage but there
gre many things got to be done in this
direction and lack of time prevents
me from going into further details

Now, Sir, there are two points that
T wanld Lke ta hong, un wery krisafly,
gnd I hope you will give me soms
pme One s m regard to the
¥arrakha Barrage Year after year
we have been asking for thus 1 wnll
pot go into the reaons as to whv it
15 of importance to the port of Cal-
cutta, which 15 a port of national im=
portance It 1s of even more import-
ance to the people who lLive in the
ninterland  Crores and crores ef
rupees have to spent on relief to save
people from starvation y-ar after year
because of flood, drought famine ete.
1 am sorry to find that in the Plan
tnere 1s no special provision allocated
gor starting thuz work But I do hope
that it 1s going to be taken up, and
the Mmnister in charge of irmgation
will make an announcement to the
effect that 1t will be cxpedited,

14 hm,

Lastly, 8Sir, there is one point which
1 would hike to mention 1 feel that
General Budget 15 something under
which one can speak on any subject—
at least that 13 the convention. I want
to make an appeal to the Prime Minus~
ter, who is not at present in the
House It is m regard to our relations
and our pacts with Pakistan 8ir,
historical instances of pacts have
shown that we have unilaterally im-
plemented the pacts which Pakistan
has flouted every time. Recently we
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have had a Iarge number of border
wialations, and even today in the enst-
ern border, particularly in Assam,
conditions have been very bad. Only
today I saw in one of the newspapers
that there is an attempt at negotiations
again. Every time negotiations take
place, but what happens in the end?
We keep our side of the pact and they
do not keep it. It is not on the ques-
tion of legal points glone. 1 know
that the proposed legislation for trans-
fer of territories is not coming now
because it is being examined. 1 would
request the Prime Minister and his
Government to withdraw this legisla-
tion, because I think the time is not
yet appropriate for it. I do feel that
until such time as there is some indi-
cation on the side of Pakistan that
she too intends to honour such pacts
we should not go headlong into those
things,

Sir, I support this Budget, but I
would like the Finance Minister to
please give consideration to the needs
of that “uncommon man” who is
struggling against the greatest odds to
keep that marginal level of living
which we are endeavouring to estab-
lish for all citizens.

Shri C. D. Pande: Mr. Deputy-
Speaker, Sir, at the outset I extend
my heartiest congratulations to the
Finance Minister for the very fine
Budget that he has prepared....

An Hon. Member: Why!

Shri C. D. Pande: I will say what I
feel, I won't say what you feel. He
has presented the Budget in the cir-
cumstances as we are (Interruption).

Mr, Deputy-Speaker: Order, order.
Bouquets should not be unwholesome.

Skhri ©. D. Pande: Tais does not
imply that 1 am fully satisfled wilth
the working, not only of the Finance
Department but all other departments.
After all, when we criticise the
Finance Ministry, when we say some-
thing, it applies to the Government as
8 whole. I would request the Finance
Minister to consider in that light what-
ever I say. There are many instances
wherg things are not as they ought

to be. Whatever I am going to say
here today is based on the feelings
of the common man, what questions
the common public put to us and how
we reply to them. .

Let us examine the background in
which this Budget has been presented,
and what are the implications of the
financial policy or the economic policy
that we have followed for the lash
seven years. The question is, how
has the public rcacted? Again, what
iz the situation prevailing in the coun-
try? ‘There are four fundamental
necessities of public or the masses,
The people ask us, what have you
done with regard to food? We expect-
ed that there should be at least 08
million tons of foodgrains in the
country, and today we are getting
less than 58 million tons In fect,
even 70 million tons are not enough,
because we are importing almost 4
million tons of fodgramns from out-
side, and even that makes us stint in
our consumption of food. Therefore,
the primary nccessity of the masses
has not been met. For the last 17
years since war began they have been
hoping year after year that things
will improve In one year there wasa
shight improvement and there was a
sigh of rehef But again things are
going worse and the most gloomy
situation was reached last year when
the price level reached as high as
Rs 30 a maund for wheat—in certain
places perhaps it was even more
Now it has come down a little. Let
us hope that it will still go further
dowm.

But we must consider what is the
reason for this. After working hard
and after doing everything that is
possible to incrcase production, what
is the reason for this? Of course, the
population is increasing’ But popula-
tion is not increasing at the rate at
which food production is going down.
Had we kept the level of production
we would have said that even though
the population is rising we have kept
the level of production and we are
trying to raise it. But we have failed
to keep.up even that 1avel of produc-
tion.
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Next to food comes cloth. In respect
of cloth the hon. Finance Minister
and the Treasury Benches are as
much mterested as the common man
who wears it and the millowners who
produce 1t. For every yard of cloth
produced in the mills of India you
are a shareholder The year 1987
was not a particularly good year, but
that year we produced 5,800 mullion
yards of cloth In the preceding year
the figure went down to 4,900 million
yards We do not seem to be concern-
ed about it. We only think of the
funeral of the rich man It 1s not only
he who makes huge profits, but the

also receives a good amount.
I have got here figures with me On
the superfine cloth we get as much
as 40 nP or 6 annas per yard In fact,
we have lost that production m the
higher counts Therefore, if we cal-
culate on an average 5 annas per yard
as loss to the treasury, out of these
8500 mallion yards we have lost Rs 130
rmllion We have lost this much due
to reduction in produ-tion Therefore,
apart from fulfiling the targets laid
down m the Plan, we have been los-
ing money m excise apart from ali
round lose to the national economy

There are other things Take the
case of sugar We were expecting that
sugar wil! go at least up to 22 lakh
tons It was 2550,000 tons m the year
1957, and 1t 15 not going to be even
18 lakh tons this vear Had we kept
up the level of 20,50000 tons at the
rate of Rs 400 per ton we wou'd not
have lost Rs 8 crores in two lakh tons
whuch is the fall in productmon

Then, we Mave slowed down the
production of cement There are many
fields of industries where production
has been slowed down That means
even the mstalled caparity m all these
industries like textile, cement—ex-
eept paper—power, alcohol and other
fungs is not bemng utilised What
could bave been produced .without
sny ndditional investment of foreign

is the reason? Why is it that psople
are putting on less cloth today? Why
is it that there is lees demand for
cloth today than it was two yeare
back? Are we going ahead er back-
ward® Sir, these are some of the
questions which people ask us, these

i
58

Again, take the guestion of housing
One of the greatest problems in this
country 15 housing Whether you go
to Lucknow, Haldwami br Nami Tal,
allotment 1s the most important pro-
blem So, if within the last seven
years of planning we have not fulfill-
ed our targels or have not even re-
duced the difficulties in getting houses
to live m, then we cannot be satisfied
by saying that our Plan has succeed-
ed Of course, I am also coming to
the tributes, where the Plan has
succeeded

Then there 1s the question of em-
p'oyment After all you may have all
the planming 1in this countrv but if
there 15 no employment, then where is
the purchasing capa~ity” In point of
emplovment I think we have lagged
for behind These are the problems
which we should consider and find
out the solution After all, an appeal
1s made by our leaders to tighten the
belts Whenever 1 go to my consti-
tuency, the same appea' 15 repeated,
“tighten vour belts” Everybody ap-
peals for sacrifices so that the country
may become great in the future The
example of Russra is quoted, saying
how it had tightened its belt since
forty years past and how it is now
a powerful State. But there must be
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some sort of co-ordination and adjust-
ment between today's sacrifice and
the future satisfaction. If our pecple
do not get food, if they do not get a
house to live in, if there is no suffici-
ent cloth and if there is no employ-
ment for our young men, whatever
you might do may not be of avail. The
8Sindri fertilizer factory may produce
more. The steel plants are there and
they will progress, but all these things
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co-ordination between such items
! . you

wenue and which will give you
satisfaction and satisfaction to

public as well. Therefore, do not have
the satisfaction of saying that after
all we are engaged in big things
There are the steel plants; they should
continue; There are four or flve big

multi-purpose projects which are

FF7evw

satisfaction and to that extent our
planning has sucreeded. We hope and
we do make better efforts and there
will still be greater and greater need
for bigger and a larger number of
these plants and projects. At the same
time, we cannot ignore the most abso-
lute necessity, the lack of which
hitz the man from day to day and
which cannot be neglected for long.

Then there is the question az to
what we are doing. Of course we do
not have many taxes this year. In
fact, the Finance Minister has been
kind enough not to have taxes fur-
ther. The taxes now imposed are
Rs, 23 crores, compared to the taxes

spending in 19587 Rs. 168 crores om
civil administration. This year you
have provided for Rs. 222 crores in
the place of estimated amount of
Rs, 197 crores in the current year.
According to the ectual estimates for
the current year, we have increased
it by Rs. 25 crores. So, from what
it was two years back, it is almost
increased now by Rs. 55 crores. 1 do
not understand how civil expenditure
should have swelled up? Where is the
effort to reduce civil expenditure?
What is the result of making an eco-
nomy? Last year, this House from all
sides made an appeal for making eco-
nomy in the administration. The
appeal seemed to be 30 effective that
the Finance Minister replied that he
would try to do his best. I understand
that they have done gomething and
have reduced the expenditure by
Rs. 22 crores. But what they mean by
cconomy is, cutting out the item of
construction or some scheme. This is
not what is meant by economy at
least according to me. What 1 mean
by economy is, the same amount of
work should be done wunder strict
supervision and control so that tho
expenditure may be reduced. If you
do not make or build a certain build-
ing and save Rs. 2 lakhs, that is not
economy, What 1 say is, construct
that building and if you have pro-
vided Rs. 2 lakhs for that, my con-
tention is that it should be possible
for doing that within Rs. 1,80,000. 1
may be mistaken, but I feel there is
room for at least a ten per cent re-
duction in civil expenses. Even tak-
ing one item of administrative ex-
penditure, namely, civil administra-
tion, while exactly two years ago,
yYou were spending Rs. 168 crores,
this year the demand is for Rs. 222
crores, There is no ithprint of any
economy anywhere. It is likely that
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{Shr: C. D. Pande)

There as one demand made by
Shrimati Benuka Ray. The Finance
Minister did not seem to be pleased
with that plea, But, at the nsk of
incurring his dwspleasure, I again
plead—

Bhri Morarjl Desal: There ia no dis-
pleasure.

Bhri C. D. Pande: I plead that the
middle-class people deserve our great-
est consideration. I do not mean
that our labourers are leading a
better Iife. But I can say that when
comparing a cousin of mine who be-
longs to the muddle-classes and my
own mali ;n my house. At times [
feel that my mals 1s slightly better
off than my cousin who 1s Lving in
the same house

Bhrt Morarfl Desal:
change places?

Why not ex-

Shri O, D. Pande: It things go on
like that a time wiall come for that
But that will not be a right or fitng
answer The fitting answer would be
by way of an increase in the exem-
ption Immit for income-tax purposes
Not that you are not airming at doing
something for him. You have ap-
pointed a Pay Commission, and last
you gave an interim relief of
5, to an employee who earns Ra

of it—that big things are going ahead
He is contribfiting to the coffers of
the nation almost Rs. 15 a month out
of his pay of Rs 250 a month, So, if

people who absolutely need it. As
far as the financial implications are
concerncd, you are maintaing 400,000
dossiers or books for assemsment and
the incomc from this slab 1s almost
Rs. 4 crores. It is likely that the ex-
penditure ovn this item may be al-
most 25 or 30 per cent. So, the ac-
tual loss will be about Rs 2} crores.
If you lcave a gap ultimately of Ra
48 crores or so, and provide for such
an exemption, it will be better and
you will earn the gratitude of thou-
sands of these people.

Further, there is another point in-
volved in this There may be four
lakhs of people in respect of whom
probably there may be an income-
tax probe, The income-tax probe
goes further down, and it 1s difficult
to say whether a man is making Rs
2,900 or Rs 3,000, when he is engag-
ed n busmess, Thercfore, the fleld
of exploration for the income-tax
department becomes immensely wide
and when its orbit gets larger, na-
turally, there may be greater work,
and at the same time, there 11 a pos-
sibiity—I only say posub lity—of
greater corruption, for, though the
mcome-tax officer a< a iule is all
right the income-tax mspector can-
not be expected to be the same be-
cause of his assoclation his salary,
etc. which cannotl enable him to have
that much honesty as 1s expected of
him Therefore, 1 agaln strongly
plead that the Finance Minister may
be pleased to see that this exemption
limit is raised from
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Minister intervened. Had he not in-

ude’
of income-tax, you will be doing him
and to that sector of society of the
greatest service and earnest grati-

Shri P. B. Bamskrishran (Polla-
chi): At the outset, permit me, Sir,
to congratulate the hon, Finance
Minister for the robust common sense
and the economic realism he has
brought to the economic scene, W
are living in a very significant time,
an eventful time and shall 1 say, we
are living in an interesting time in
the economic history of India. It s
given to any Finance Minister at this
period not only to accelerate the econo-
mic development of this country, but
also quicken the “take-off period” in
the economic development of the
country. The task is by no means an
easy one; it presents a challenge to
which our present Finance Minister
has risen. 1 congratulate him again
on the bold and positive step he has
taken in the abblition of the wealth
tax on companies and the excess divi-
dends tax

I have said it is a bold step, because
it is a tax on which there was so
much of controversy and especially
the private sector was unnerved.
there was so much criticism and also
u sort of uneasineas in the whole eco-
nomic climate. The Finsnce Minis-
ter hag been bold enough to take away
the excess dividends tax and also the
wealth tax on companies and instead
he has introduced a novel feature by
the abolition of grossing in the com-
pany taxation. There are srguments
whether this has benefited the share-
holder or the company. Even though
28 someone has said, it has more or

less complicated company taxation
which was already complicated. Even
though the shareholder may not be
benefited to the extent as in the pre-
vious company taxation, T certainly
feel that ultimately he wiil stand to
gain. I say this because ag a result
of the removal of the wealth tax on
companies, more dividends would be
possible. Thus a psychological cli-
mate has been created for the in-
vestor to invest more money in com-
panies. This psychological effect, I am
sure will result in not only more
money flowing into companies and
easy capital formation, but it would
also strengthen the economic position
of the companies. So far the com-
panies were not ready to spend money
on modernisation; they were afraid
that if they raise the capital struc-
ture of the company, the burden by
way of wealth tax would be much
more. Now because of the removal
of the wealth tax on companies, they
will not hesitate to modernise the in-
dustry to make it competitive. So, I
feel that ultimately the shareholder
will stand to gain.

There is another question as to how
the removal of wealth tax would
benefit the bigger companies in rela-
tion to smaller companies. The share
market is a barometer; it is an in-
dicator of the trend of the sharehol-
ders’ view. When the budget pro-
posals were announced, at first
thought the share market became
bullish, Immediately, after a few
days, on second thinking, it became
bearish. Then, after sometime, it
again became bullish 1n certain selec-
tive scrips. The reason is that com-
panies with accumulated reserves,
which are now on a sound footing,
will stand to gain. What would hap-
pen to companies that %re now being
formed, the companiex that are to
come and companies which have been
functioning for the last few years
only? 1 feel that as a result of the
removal of the wealth tax on com-
panies, the flow of capital would be
more to the large companies than to
the smaller companies In this con-
text, 1 would request the hon. Fin-
ance Minister to see that some con-

cessions are given to newey companies
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very clear that if the company de-
elares dividend from thesc reserves,
30 per cent. of i1t would be detected at
source as a result of the present tax
Proposal. According to the old sys-
fem, they have already paxd tax on
reserves ] would request the hon
Munster to clanfy ths position 1n hus
Teply.

We have been told and 1t 1s stated
i the e~onomuc survey also that pro-
duction has gone down in the coun-
try, even though the over-all pro-
duction this year has registered an
increase of 2 3 per cent, compared
to 3 5 per cent of last year and B8 5
per cent of the previous year It 1s
stated that the textules have contn-
buted as much as 26 per cent to the
declne 1n production This 13 so
because we have lost the competitive
nature of the textile industry OQur
textile :ndustry 18 the oldest industry
in the country It has become obso-
lete. Because of the unwillingness on
the part of Government to allow
rationahisation in the industrv, moder-
nisation has no net effect So, 1t has
lost its compet tive nature m relation
to the industries existing in other
parts of the world So, 1 would urge
upon the hon Finance Minister to see
that this competitive nature 1s restor-
ed not only tmthe textile industry, but
to all other industries that have to
compets Wwith smmlar industries that
exist in other parts of the world We
should not feel that we are throwing
sene people out of employment as a
of rationalisation and moderni-

It ls only a temporary phase
with the qyickening of the econo-
development of the country, I
sure these people would De easily

ERRR1

something very distressing 1 would
very much like soma thought to be
given to this problem

Regard ng the commodity taxes that
have been levied, I have no specific
complaint, but I would request the

southern part of the country where I
come from, even people owning 3 or
5 atres resort to Lift irrigation using
diesel pumps We have very hitle
water and we have to Lift water from
150 or 160 feet So, if the agricultur sts
are not given any concession, they will
be put to very great hardship So, 1
request the Mimster to show some
concession to small and medium agrn-
culturists, who have resorted to
mechanisat on, because of the increas-
ed labour cost, groups of them have
joined together and purchased tractors
for co-operative use Of course, I do
not doubt that by giving concessions,
there may be some leakage, but, some
way should be found for giving some
kind of concession to the agriculturists,
so that we may raise the production
in the agricultural sector

Then there 1s this taltk of nflation
in the country Certamly, the prices
have shown a tendency to rise What
I feel 15 that because ours is a deve-
lop ng economy, this is inevitable
because we are now pumping money
into the economy But we are pump-
ing 1t only to produce more goods and
stimulate more consumption in the
country ‘The rimng tendency in price
structure is only In regard to feod
stuffs But, I for one, still feel that
there is mo shortage in food in the
country. Because the channel of dis-
tribution of foodgrains is not proper.
there is a tendency for the food prices
to rise. If the channels of distribution
are proparly controlled and adiusted,
I foel cortain that the food prices wiff
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e stabilised and so we need not feel
wrturbed over the tendency of food
wices to rise.

Now, soma of the industries have
wgistered a decline in production e.g.
wment. ‘That has affected the pro-
haction in some sector. But I feel that

Also, there has been some slowing
lown of certain mechanical industries
pecause our imports have been dres-
Heally cut Of course, the cutting of

But, at the
jame time, 1t has done some good also.
Because, people are now thinking of
producing things which, if imports had
been allowed, they would not have
thought of producing So, even though
for a temporary period this has lessen-
ed production, .n another sense, 1
think 1t has enabled people to venture
production of such things locally,
which otherwise they would not have
even dreamt of producing So, I feel
that this temporary feature of declme
in production is only a step towards
further production in the country

The hon Finance Minister has given
a5 the assurance that we are trying to
turn the corner in our economy and
our Second Five Year Plan will come
to a fruitful completion 1 wish him
all success

Shri Raghublr Sahai (Budaun):
There are certain very welcome
features m this budget for which I
wish to offer my congratulations to
the hon. Fmance Ministerr For
mstance, there is a reduction in defence
expenditure of Rs. 24'19 crores 1
hope this trend will continue and we
shal] hear of more reduction under this
head in subsequent years. Anocther
welcome feature iy an increased grant
of Rs. 6.17 crores to the Community
Development Department. Now every-
Body knows that this Is & department
whose activities are expanding gradu-
tlly. ¥or instance, panchayats end

co-operatives have recently come
within its fold and it was fitting

a further grent was placed at
disposal of this Ministry.

Another notable feature of
budget is that a sum of Re. §} crores
more has been placed at the disposal
of the States for the welfare of Sche-
duled Tribes and Scheduled Castes.
Another saving of Rs 23.8 crores has
been effected 1n the Air Force expen-
diture. I thunk this is also a very
welcome feature of the budget. Then,
lastly, a payment of Rs. 8 crores has
been made to the State Govern-

raising of
employees.

On the one hand, I have enumerat-
ed all those aspects of the budget
which are very welcome and for
which we offer our congratulations to
the hon Finance Minister But there
18 the other side of the picture also.
There are certain very distressing as-
pects of the economic situation in the
country as revealed by the economic
survey and the budget speech of the
hon Fmance Minister.

emoluments of low-paid

For mstance, the national income
has fallen down by two per cent as a
result of short-falls in agricultural
production and slowing down of in-
dustrial production in the year 1957-58.
Then. according to the economic sur-
vey, it has been admitted that there
is less money in the hands of the
public during the year, as would be
evident from the fact that over
twelve months of 1958 the increase in
money supply with the public was
Rs. 749 crores as compared to an
increase of Rs. 983 crores in 1957
and Rs 13135 crores in 1958 We
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_Finance Minister that the price of
everything has gone up. The fgures

Janunary, 1859 it was 127, With re-
gard to fuel it was 86 in Msy 1053 and
it had gope up to 115 in  January,
1959. Lastly, as has been pointed out
in  the economic survey, the em-
ployment situation has deteriorated

Now, if we look at all thege dus-
tressing aspects that have been re-
vealed by the budget, they would
provide an answer to the mounting
dissatisfaction in the country to
which attention had been drawn by my
hon. friend, Shri C. D. Pande. 1t is
true that we are conscious of the great
achievements that have been made
during the First Plan andelso during
the three years of the Second Plan
‘We are proud of them, but we are nod

C

1FES3EEEIFEFYL
] Egéézg E%s
T 2ipfies
: :55'=§gag g%ga
i E wukER FF

giiigﬁgéi?s§”§g§ -
Pl
%seéea.saEE‘es.;

As was pointed out by enother
friend, there is plenty of grain in
country, but the system of distributi
13 rather faulty. We hear of hoarding,
we hear of profiteering. I would very
respectfully draw the attention of the
Finance Minister to this and request
that he should see that in subsequent
years, especially this year when there
13 a bumper nice crop, when there is
going to be & bumper wheat crop,
there is no hoarding or profiteering at
any level and on any account. Hold-
ing of stocks should only be at the
instance of Government and by no
other authonty

H

In this connection, we hear a lot
about co-operative farming about
State trading, about ceilings on land
I am not one of those who would like
to raise a scare In regard to this
matter as my hon friend Shri Masan:
has done He has got some allergy
towards co-operative farming, and
towards ceflings, I do not know for
what reasons, but it the Government
13 going to launch a programme of
co-operative farming, a programme of
State trading, a programme of ceilings
on lands. well, 1t will have to be very
cautious in all these gteps that it Is
going to take. It is very necessary
that to make these programmes a suc-
vesy we require strict vigilance. a m's-
slonary spirit on the part of those who
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are going to carry out these program-
mes and sound knowledge by those
people.  Unlesg and until all these
three requsites are there, it seems
doubtful whether we can make these
axperiments a success in our country

We are told that in previous years
we had imported huge quantities of
foodgrains from outside countries. 1
think the Finance Minister will not be
proud of that, nor can anybody be
proud of importing foodgrains from
other countries On the other hand, it
should be a blot on the self-respect of
thig country that we sghould be com-
pelled to import such huge quantities
of foodgrains from other countries
The earlier we stop these foodgrain
mmports, the better All this money
should be retained in our couniyry and
we should take every possible step to
dsseminate knowledge in the cultivat-
ing class, the farmers We should
distmbute good seeds to them, fertili-
sers, manure, water for irmigation, and
we ghould make technical skill avail-
able to them at their very door It
sad that i;n China foodgramn produc-
tion had gone up by leaps and bounds
because of the steps that I have just
enumerated They took all those
necessary steps and the result was
that food production went up very

§

There was an appeal by the Finance

gomg to mobilise public opinion for
the mmplementation of the Plan Qurs
is after all a democratic country, not

T feel that although the Finance
Minister hay used very cautious
words, very moderate words, he hag
not takep note of the great dispanties
in the incomes that are prevailing in
our country We find people getting
Rs 4,000 per mensem, and on the
other hand we find people of the
lowest strata are getting Rs 50 or
Rs, 80 per mensem How can these
dusparities be explained?

An Hon Member
that

Even less tham

Shri Raghubir Sahai- 1 wish the
Finance Minister takes note of it
Ordinary government servants nurse
a grievance as to why their bosses
ahould be paid so high The Finan
ce Mnister preaches gustenty to
everybody Well, let him preach
austerity to these highly paid officers
also, let them make some socrifice m
their incomex .

An Hon Member. Why some®

Shri Raghubir Sahai- It may not be
by way of compulsion, but 1t must
be by moral persuasion Until and un-
less that atmosphere 1secreated, I fail
to see how public opinion can be
mobilised.
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1 am not going to take much more
of the time of the House. While
eongratulating the hon Finance
Minister on his very able Budget
speech, I would appeal to him to take
this aspect of the Budget into consi-
deration, and to assure the people
that their grievances, their difficul-
ties, are borne in mind by him and
will be removed ag early as possible.

st wo wio @ (Fhrege): wo-
we g%, gk WAy o wd
XN wawoz I o § 9
TN R{TAT T g T F 1 I
wimdt x@ w3 & a7 Fr %o 9
aik 2 Y 3T ot AT T Ay
YR wa e & frir q aman
W QAT FT TER ®rE wows g qU
W @ o w7 T Ay Ar | SR
TN o s FWATA AN HE
wofeqr fow: cg warf @y wr
Q{7 T AR FER § 12 2o agrd
% 37 %1 quadts grwn Y Sy
a7 1 ®T g T E e gt W A
faa af § 3 o fraremry o wndr
€ 7 a2 gadt § ok Tw A wriw
§ ¥ivq qr aoe 7 & 2o § 5 Fom
o W) IT &7 W A O 4
R o ok A mar fw 37 #t oy
w47 Q¥ aF faar @ a7z 4 qu At
g arar s g g s # faeh
fafe @ v ¥ 7w @ i, Wk
Qdr ara oft § e sore T4 Qv Y
T R fed TR Y e M wng
U a9 @, WA T IR
o WS &) sqeawar § 9K ay
T § A /w0 )

1448 hee,

Btz C, R Parrasmt RAMAW in the
Chair)

o vy ag & fe v 3 ai
® wawrn § fe wowidt wr aeaw
oy s gwr & Wfer & dwer g
fe gt w@ aove § wifigfery Y
T g A wi aow & W 1@l T
q ¥R Fawea § wrg Priewa s
T SIS Ty

o W g8 g weh § e saer
@ I v o arer § B orgt e
T ST &Y T By 17 & wfy e i farwrw
wit e s g 1w gm AW A Fiw
o ST T § 1\ W o & A wwe Ay
widt § @ wET 9X IW a6 ¥ fewfea
N fmegafrrmm s §
g &1 orfag & A wgar O ag weaat
wawed gAMARAF Y TE
WA FT4TZ R AT TN AN
wifm@agrdang i
grza m wf wrEAt Trat #1 'y
¥ warer gt & of9q ww ey oY
F T TRF ALY AT Aigq 1 F wRW R
f for Qa4 AT 90 § AR
w7 T & 48 ot |rar § F e faw
9% Tg ATy At qafwar s §
O A AW T ¥ g Wk
T4 B A qUT #3 foF AW
xAfTd ag aga a=( } fv aafaqi 7
TRY 7§ G 1 AN T WT A ¥
q7 & T3 99 go & 9T N 7@ T
o Ay Y (& w37 aia vl &
au g7 § A sy wmear @
fax a3 #9 aovx ¥ ®7EF ) g &K
* @ wgm ayw § fr oW @R
Tt #y Al e o W fy § Wi
TF ¥F 0 TRl Ay wT ot gt
& o fireferr cord § ar ot Frwier
e § wgt feere Y T W 0
T dwdia ot F f @ 9
wgt & forg  wan fear arq M frwre

S140.
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e weqfedl dwwgdz e A W=
ot & W sy § oo fw g @
fawfera § ¥ o frwy ok winsfing
oot F oyt fir fawry w1t o agy
ww@ §, 31 W o AT e gt
faeay nar § forarr fie faar orrar wrfg?
.«

& 9 faEa gairae &
M A sz g W g WY
st & w4 s avengl 4 afr feeinedy
& i aY gferw & vo, Yo w77 qifew
@G AT § T B Y000 §1F
wfa® v g 1 & ¥ £ e ATER €
#rir ag fefawr wim § fodr f
fafmes Wi - 7 47 7 § 9
Wiz gt FgI A F @A W
w wT AT § Wi gEd W age wfaw
weT gATR Agr 9 O Wvn 4 § A
fr w9 B QT @ o q@
AR NP M T q9d =AY
FY TATETE TE B 7 W I T GATH
WHETIY | s AR E e
gt fafaw cea @S q@ar =7 ar
@ ¢ WK o @ F @ a0 F IR
T3¢ & w0w g v g & swwan g
f T /T & T WK ey Wl
a0 § wTH AR F X W &3
T & M fF R B [ N e
TR & g e e QR
wArre w1q% § fag fs aw 0w i
% o fekaw A frsar s & wod
foarer wofy ey w1 s v A Femrey
g g W q@er wogar § e wife
FFTC MY Nefa & g ag F I
st w43 gu & 1 qwd § wrfrat
918 w19 oY § W I o Ty qea
APy S o w-
Wy Wil § o d oy et g
wget fe qw farey woft 3 o fraw B
femftor Ry g wgd €

feaore & gurc i dfer b qreed
B A 7 & § @ w1 3 oo w1t
@ A v g s gt ey
Wt wgna o fafres at fafanr
ofew ¥t dnft ox @ T W w ¥
¥ wft %%

T Wit weew ¢ sTENE WY
} T

WA 7o wio fRAR :  fadw fe-
¥z ¥ g & ¥ gg e § ey
o @ gfermrdr o<, wrdwT o
& T wR-ad wrfas weal a7 frafer-
SR A @Y AT T AT LW ¥ fedw
WEH s NegAvTag
et aff fe g ae @ war wfgd
R arg f § g wex v fe gd
97§ wEEsar ¥ aeT W
oy § AT wigd o wed fadg
oAz wr A I ¥ ¥ TIv Az
g wed 3T A7 fRaY 9T gHAr w3 N
f7r 7 af fex v wrard
A & @R T TAATN T
wifgd e & fF gardt Jear ox Wy
awra¥ 1 gw fedr i U T gE
AN wAT qIgy e WO f @w
g¥ qud ar ¥ fad @ §ard st
graecE gr § N My F ¢
TAe N FATF Fagqum & T midh

SHFT AT 7 WY O SAARY
qI¥aT 2 &7 Srardw Qwer dargw
Y wfqand faar ovs warfes &
e a @ A wfg@ @ e
eI § @ a1 ¥ grar e and
qz fr (v a% ¥ gL ee%e aF gLl
o tv ok & a=x W fges faar
¢ &, urer gaTd qawdry qyaar F a
we ¥ @ fear & o o657 waer At
i APy waw
g 1 d g f fs 2w e d
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[sf we wo m]

wry whirnd e wig w3 Wi e
& x@ % Wiy i femr oY wg et Oy
wifer e 7 greT S g wwaT R )
o & wrenr v wfere @ W
WER AT W qa® 9% 9 o w7
wher fawar & Wik gt & amfont
w9 ¥ ae=i %7 °n w[A N W
ot gfaw 4t frmct § W e @
TR e v A w AR g
wfed gam Qomm # % 5T €
Y Qe W @Y W S_ET agd
®Y WX 7y #E ey o § o W
mwdwEa ...

Wt wwow foy (fedemee) @
WUT T AT F Fv4E) 7 qFTEG A
wg g A !

it 5o wre fg&dt : 7= o W )
ag oY gATX T § W TE A g @)

W wgi @ qfw § Fifenr fewe
A HTHI § W q27 4 @ e g
Jua § A F I ifan forg v
o oY AT g A€ § A OF @ vl
fiw § 9K 3§ F7 g a9 Sr iy w¢
a3 § 1 Sfer ow e @
wEoRagage e o mik &
QAT § | GF TS AW X AH Fan
aft JETd dw f o et § owy
*T W A% 0 g 1 gEt ww §
et wRTd ww e | wfierd
fawrer & wT-8T7 39 A anfiETd W
&t bww iR ¥ g MY Wk quy
o ¥ vw aw @ ok 9v difear 9
¥ wy 0wy it 5w ¥ @ ¥ v iy
o wy o faegw wdw @ o Hfer
wtwnfawa st ¥ 10 90
wlr ol ag Y far 9 e AR
o w3 vefed o PR g e

WIT WY uTr WY v e fredfd dix
wifirs waaTaT § fr v wreft ¥ qrer
a te, to wiR ty, tx fri¥ e yut
*owfm ¥ frat kg B
vfr § 39 & qfr & e dfew
wREINT R i giv i fnow
»r Qo freer wifgd Wi @w Wy
ofix forerft wnfid e ame § ama g
@ W W 91 A W w6 e
¢t e o TR Rf & e 4Y 39
z® wHr § O 9 & A F o woly
N @ Tg fm wfe ¥
qre qarg £ € 3w & g gl
¥ arz 2 g7 37 N Errd aagd ¥
9T ST AT AT R T A T AT
Srar forat g e & sy e agfeer
R TOET FEATT  qF W W R
s wRETAT § Ag g A 9w |

wgt % # e gevgfeaT w1 gare
§ 9% auEd ¥ A aver dmav )
T WY g8 W 3]G f6 a7 ot v
§ oaf § QAR T ggly @aT
g ¥ 9w 4 9 S enfya e
W | AP AT F € JanT SNy
Y &Y ST | g ag e g
q¢ fawelt afy & 1w fawel & frd
# g W W@EE fE A Reew ¥
e ¥ frgd e F A 8 gy
Qo wwré v dfew gx wTr@e
faqamm ez st st o€ oty
faar @ ax vt & uf fr 3w & 2
fadeft fafreg +ft & o

“The Central Water and Power
Commission recommended accept-
ance of an offer of Czechoslova-
kian firm of repute which offered
to supply the plant and equipment
against rupee payment on a bar-
ter bazks. The matter was taken
up with the Government of India
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" at the Ministers’ level. The Minis-
ter for Irrigation and Power, Gov-
ernment of India, wrote back
saying that on account of the non-
availability of foreign exchange,
it could not be done. He did not

1y wgar § fis f¥weiv wa & fraw
gwT Yorer kg Wil s afe @
fay ot § Wi agt 97 el % @
o wifgd o mifg & s ow & fed
feft wifg@d | o agw xiad W
TR RE, AT IEE
orraw gfaar & fawr @ § &= amn-
frar & fod  fagy oew A faer
7T § WK ag &+ & ¥ qx A
faerar, & sgar g o ag ¥aw ageT
o 9 fogE gu S § I Wy Wi
491G THT §T TF WAT R 1 § FER R
dgraef A wTaT g R e S A A
ar I B A ard R o W
it 39 & AW g S WR gt
g age e @Y wrar § e avee @
§¢ I W I T & el s
¥ wrer wfew w2

vgmgframe @ gt frqnt
TE 1 FHATOR B 3 A0 § 1 ST
¥ foad g faer oY wgieT F tw Ay
WAV Ry & S W A7 v At
Wi § wifs fret wgy fre aR
T 3% ww & WV qT v A o
T faw @t sy dyw A aner-
W asg X o i dvw ft W
o 73 dvw Y ward oft § ag wTeTOr
wifer o7 At wrd & 1 Swer weATd
e Rtmamrm W
W &vw mft warar wifid w1 wiife 3w

T SATY weRTEY 9C et § o
weardy w7 I g% g AT § o
T ¥ oF wte Rl @ e
formar § 1 & wg e R W T b
T T o ag A faw ae oW
qeTaET T v Gy | wx § faw et
AT A B R AR A Y v
WX OF ST QIEET §EC §Y ol
05 a7E aY 919 %73 § e 1w qg-I0my
WY agTET gy § W gD Ay
& § 1 X0 gre ae W A § fw
YR ¥IY W WEATH @w] T dww
WY & &Y 3§ X TEIT H1 ¥ Qfad
fs fog § a3 QIR IR 7 gR IX
A @At @ |

6 W A & g § & A
THR ¥ d%e 2 § urd, @ g% ff
B F wim WX W ¥ AT 0@ afgd
¢ 3 gATY A § 7 Y 92 I,
dfea gare fawr it agew W g
oA e SRR T T e § I
a8 w1 f&i ofew g9 & I A3
w @ s T swwen & R g
gw a€iy QAT & o F@ T
1T 39 1 A SR, I § W A A

o & &R 1

W o o o firera aeT
ag ug v faay ot TP A sgran e
B AT e @ 9w R 7 A&
fog® Wit & wgT 4T | W AW F 5
fear Wt &1 T IEE @ W R
v ol i frd § g ¥ R R
# A3 § W g §T AR W AR
wra & o ay qyr § | GO AW AR R
@ W wAE faw w1 W eEw
g fon

o vo utd : gﬂ‘wi
et {0
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sft we wre fpilY : &Y Y Wy quy
ot T, W we § Bk 3 W

ool 3 § o wioh s wey Wit

a7 3% ¥ 6 §F e et {0
RN ST E TR
wg ¥ fis fem o ST R 1 oAy
O N7 § Ty g o qgt I vl
& areer Sy § Sfew T 7 waw
uy & e o foe® gu st sT o fis
sua foegw Ot oA, wEWE S
wifewr w3 )  wrer w3t § fe g
Ay farer ot oY v o @ wgfa-
WW FEA

s & faer Y wgiew &1 ST @
oI urwlET FT WE@T § 1 g
W ¥ 3 W Ao W o
& wfs gox 12w ¥ 47 5y
T FTR T IT W L A=W 4@ R,
T RY F1 I 4 ¢ ag )
o w2 & & ww fafaeex §, swe
R F § qzrN g W I RT F
o fafrex & ; w2 aw
TR NRT & IRITFH TN R
frar v 3 & 1 N 9w o feaw
Tt & | T WY TEwT 3 AT g
sre g fie e wdw A o dfver
N aw q &g

Q€ AT WO ;S Y
a1 & ¢

ot Wo Wro fpdd : Wt gHi W
R g W TR T WY
wx Frafor ot @ qwadfa dtww &
AR | FFR F vy o W)
fgaely St W F w9 ¥ =7 qC o
& § O ag O W F T
M A f v s W d W
vt gk § & ag s w7 g€ §

Shri Dasappa: May we know whare-

from he is giving that information? I .

have not got it i the budget papete.

Shrl M. L, Dwived!: This is from a
paper circulated by the Government

|
|

of Uttar Pradesh in which facts and |

figures have been glven. (Interrdp-
tions).

& o w2W o qrere A Rar §
fora # ow-ow wiewr T & P
mar & fe frr s & Su e &
WCET £71 60 & w7 x fog 77 &
frak & 1 o ag g & fe o s
Ty gk @y v ¥ fedt oy
uni 471 ¥g Wy @ ¥ frewr gav
T TR wTT Syer & Frytor & @ vy
# m ffad ay faorelt & vy
Za Nfad, w1¢ Aramre # Afwq, W
forer § @ f9q wg swAEAr W
g a2 S B Aad X ag APy
wgn gfe S wA W ...,

15 hrs.

Shri Dasappa: On a point of order.
What has the Centre got to do with
1t” 1 want to know the relevancy of
his criticising the UP. Government
here If the hon Member begins to
criticise the activites of a State, I
am afraid he 1s not fair

Some Hon., Members: No, no

Shri Harish Chandra Mathur (Pall).
He 15 only criticising the Centre, that
they are not giving anything to Uttar
Pradesh.

Mr. Chairman: I do not pretend to
know Hindi very well, but I under-
stand from what he says that he s
really pointing to some Government
booklets and saying that UP. hss
been neglected.

fome Hon, Members: Yes, yes.
Mr. Chalrman: He is not taking

sides in this affair. He is only potme
ing out that U.P. has been neglectad.
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Shrl Beoj Raj Singh: Thase are, the e wre frd: N avw dew
failurts of the Government Of UtAr o vt & ot s arfiey ax 8

T NN AR 7 Sty ORI W
qu ¥ v frard | ww o S A g

Mr. Ohairman: The hon. Member = T

entitled to say that the Centre’s sub-
vention to UP. is lessening. He is
perfectly entitled to say that.

# wxr w1 wuy wfes T ¥

wrgat §, T w fiae & firer st g
o T & Al s o wgar
fie 3% 3 @ T ¥ e § atat
qfeat Wi wody oF T § T
WAZ Y IATHTIV T AGT ALY FATAT
2 sfer 37 %1 7w a1 " =W @A
wifgd & & wifrardy § st oy oft
wrgR @ s Tt ¥ 23 oF el ) ey
HYEA oo Wo § T WX FqwT &
WY Koo 7 AT T ATT | AEIw R
ferdftdmaagrid wiwd dar
T % fiF §TUF Lo To I A Wiy oY
qeATg Loo To AFH AR AT Ao WA

Shri Jatpal Bingh (Ranchi West-
Reserved-Sch. Tribes): It is also ad-
mitted that this lacuna has been more
than adequately compensated by the
Central Cabinet.

Mr. Chartman. The hon. Member
can say that in his turn.

Shri M. P. Mishra (Begusara:):
Indla, that is, Bharat; Bharat, that
is, UPI

oft wo wo frdd : & wgar f 5
wew whew /O @ fram wmd
qU it w | WK gt wEeT Ay
IRIRASEN AN IT N A
FE ¥7 wfETC & 1 917 *7 7 wiww
fear war  fie T wod A A
amqi A wr & Wi 3 wfree
fear § fw ag fadr wmg ez @ md
] v fasg ot g, ofew @ & wrew
foft wiw ) dvhe foqr o, ag
Ao i § 1 g g Fe s
¥ ww o saffeow 7 feqr am,
I T ST X fieqr Ara, Forear wvar
IWMIHTAW IS Ay A, IO
® gu wn feqr o, Rer @ & w

g wfr § s 3 wdw o aw & Rogr o
TR T WX |

oft altere oft dwnk : =¥ gy
i weit ¥
334 LSD-.

AE 1 Y A Y WY Yeo ¥ a9
TR grfr @ feph vt teso @
Rico Fo ﬂmt 1

o A W wg 2T AT )
Wz ¥ @Y o Tw fogw o9 a1 oW
AT & vl a8, F ¥ AT wretat
qCAMT T3 ] | WT AT (W A
i of@ F g vl w
f 1F ST T 7 | T IW & F}T A
agar § aY 9@ ¥y weh & afd &
i Al |, uwn & ghewd o g
o 7T % A F o v ol arfs
ufuw ¥ ofew a ot ¥ w7 o
sixdwmiaw |

@ ot ¥ g §F o ae feT
wrAva st e wr work qar g WK
QT WTEA W W |
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Shri Khadilkar (Ahmednagar):
Let me at the outset congratulate the
Finance Minister for adopting certain
recommendations on  budgetary re-
forms made by the Estimates Com-
mittee in their last report. By the
adoption of these recommendations,
the budget that he has presented
before us has some sort of a pers-
pective, Of course, it is hazy; 1t is
not in that sense a purely perspective
budget, as it ought to be. But some
effort has been made in that direction
and therefore he deserves congratula-
tonas.

Now let us see the reactions this
budget has produced in different
sections. You will find that it has
been hailed as an '‘incentive’ budget;
then it has been said that 1t is free
from ideological considerations; that
the overall psychological effect it has
produced in the share market is cer-
tainly giving a sort of fillip to the
market which was in doldrums; there-
fore, it has been observed that it has
Testored health tp the share market.
Then it is said that it has stopped
trends towards socialistic taxation.
For all these reasons, the Finance
Minister has been complimented for
econpmic statesmanship. Of course,
only last year my hon. friend, Shri
M. R Masani, had said that our
policies were leading to economuc
brinkmanship; but it seems the whole
trend has turned. I do not know
'hlt is the feeling of the Finance

Minister. I am sure the Finance
Minister mudst have felt a bit em-

Why 1 say this i& because it has
betn observed by economic and poli-
tical thinkers in the west that budget-

made in the budget, I would like to
refer to the main issue that he has
ra_isedintheoonelud.lng portions of

essentially it
means a crisis of resources in this

1 felt while going 'Ihmm
the budget papers that the

ly this central issue has not been put
in its proper perspective. Why has
it happened so? We have got to
consider that People like Shri
Masani feel that the planning effort
in this country is not only going in the
wrong way, but it should be further
curtailed. On & prior occasion, I
quoted a statement of Trotsky that
the ‘peasant is the packhorse of civili-
sation’.

Shri M. P. Mishra: Is Trotsky con-
sidered respectable now?

Shri Khadilkar: [ am not worried
about his respectability in a particu-
lar country. I consider him a great
thinker,

Therefore, if we look at our plan-
ning from an objective point of view,
we have to paraphrase the same ob-
servation of Trotsky's and say that
the common man has become the
packhorse of our development. This
1 the main position. Why has it so
happened and why are there the
present difficulties of resources in the
Plan that we have got to face? Who
has created them? Could Govern-
ment have effectively checked them?
These are the issues which, unfortu-
nately, the Finance Minister has not
answered in his Budget. I hope in
his reply he will effectively anywer
these.
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private sector and the public sector
are to pull together, then the private
sector ought not to have been allowed
to arrogate 1o itself a certain position
diverting all the available resources
into channels to their advantage. How
have they done it? I will quote an
authority—not a private but an in-
stitutional authority—Shri H V. R.
Tengar, our Reserve Bank Governor.
What has he got to say?! To quote
the Governor of the Reserve Bank,
8hri H. V. R. Iengar:

“All  available information
suggests that the organised private
sector in industry, mining, plan-
tation, electricity undertakings
and transport other than rail-
ways, has invested in the first
half of the Second Plan itself
almost as much as it was expected
to invest over the whole Plan
period. Even if one were to allow
for the higher cost of the import-
ed equipment and capital goods
now as compared with the time
when the Plan estimates were
framed, thisx performance would
indicate that at least by the third
year of the Second Plan period
it will have achieved the invest-
ment targets set out in the
beginning of the Plan.”

This is the assessment of the in-
vestment in the private sector and
how it was made. We had occasion
to hear on the floor of this House
certain difficulties that are being
faced by the private sector and
voiced by their spokesmen in this
House. But, if we take the profits
they have earned from 1847 to 1958,
yearwise, you will find—I have no
time at my disposal and so I will no$
quote all the figures—that they earn-
ed a great deal. 1 will read the
figures during the peak period of the
Korean war, the profits they earned
industry-wise, that is for the year 1851
only. The All India index was 310°§,
in cotton it was 551°1, in tea, 308-9,
in sugar, 420'8, in iron and teel,
1577 and cement 419°'7. This was a
period when the markets went up in
this country as well as outside and
people made huge profits as if the
war was coming on. But, in 1956, it
we take that figure also, we will find
that the All India index was 328°5,
cotton 568-4, tea 346'6, sugar 4545,
iron and steel 293'3 and cement
430:2. I have quoted these figures
with one intention,

From this it will be observed thab
the private sector invested almosk
its full quota during the first 3 ysars
of the Plan while the vital public
sector was all the time running into
difficulties. This is the position. To-
day the private sector is not in a
dufficulty. Difficulties are faced by
the public sector and the crisis of re.
sources as we say has got to be met
by the public sector. Thiz is the
position of national planning with a
Central Planning Commission to
direct it. We have cogpe to a sorry
plight because of this misdirection,
if I may say so. How to correct it?
This is a question because of the talk
of a certain amount of hostility that
we find from the private sector people
towards effort in the public sector.
Unfortunately, they do not realise
that it has been time and
again by those who have given
thought to it that in this backward
country unless Oovu-nn'unt, that



pared to say that they consider the
two as component parts of one econo-
my and that they will cooperate? Do
they say, they will help us and will

The only thing they
are worried about i the next Plan.

institutions like the World Bank and
the 1L.MF. are more or less com-
mitted to a policy that it is not the
total national economy that should
develop but the private sector and to
strengthen that they can have mone-
tary help. The other day replying
to the debate on the President’s
Address, the Prime Minister hag said
that the objective of the ruling party
was that they would not allow any-
one in this land or any section of the
people to exercise monopoly control
or monopoly position in the key
sectors of our economy. Has it been
done? So far, it has not been domne
All the advantages are on that side
and all the disadvantagez are on our
side and therefore, if at all you want
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revolutionary in the Nagpur resolu-
tion. Unless we change the rural
sector, there ‘is no possibility of
further growth in food production.
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shrewd politician, to-day took ad-
vantage of the same position and
another attempt has been made to
create a political division in the ranks
of those who want to go ahead and
reconstruct the society with a parti-
cular object in view. That is his
gain, Formerly, communists used to
talk of civil war and they said that
they would bring the change by civil
war, They have given up that talk.
But their talk was high-lghted in
all the Press But to-day, from the
statesmen on the right side comes the
threat that in thig sovereign demo-
cracy there shall be civil war, or
hloodshed. . ..

Shri Morarji Desai: He is to your

terests or the interests of develop-
ment. These things are put down for

there are people like Magani to divide
the country and take advantage of
elder statesmen like Rajaji. Some-
times even men like Jayaprakash
Narayan are cited in support of their
contention. That js the {ragedy of
our situation. We must create a
situation where we must say that
we will not depend upon an ounce
of imported food. Unless that is
done, the crisis of internal resources
will never be met. That is my first
plea.

The question of trading is there
Industrialists who gathered here in
Delhi have expressed grave doubts
about the utility of State trading. In
this country today we are fac-
ing a peculiar situation. In order
to keep up our trade in the
world market, we are indirectly tax-
ing the Indian consumer but we are
not making any effort to have the
better terms of trade. I will give an
nstance of a small pharmaceutical
concern from my constituency which
applied for an import licence worth
about Rs. 70,000 But that request
was turned down. He went to the
open market because, as the Com-
merce Minister who was then in
Bombay had said that the channels
would be kept open—that 1s, those
private imporiers They quoted more
than double the price. Are you
going to penalise the Indian industry
and the Indian small manufacturer
who supply a little employment
and meet the needs of the people at
a much cheaper rate by asking them
to go to the open market and tradi-
tional importers’ channel? If these
assurances are to be given, where is
that objective? I speak from this side.
When T look at the fleople and the
team that is chosen to implement the
socialist pattern, socialist objective,
as I said earlier, I cannot put them
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{Shri Khadilkar]
into one focus. 1 must admit that it
is very difficult to put them into one
focus. .....

Shri Morarji Desal:......Because
something is wrong with your eyes.

Shri Khadilkar: No, not at all;
because something is wrong with the
people who are sitting on the other
side. Putting in focus is something
which you must judge from the ob-
jectives. How are you going to
do it? If you want to meet the
crisis of internal resources, we must
insulate our country from the foreign
trends and international recessions,
we must protect our market in the
international trade and keep it up
and we have got to gear production
and the trade must be controlled by
the State. I would go a step further..
(Interruptions.) He is Gandhian;
I know that. He is orthodox and
conservative and these are sometimes
wirtues.

What is the necessity of keeping
a free gold market in this country?
Where is the necessity? Why not
make gold sale and purchase through
the banks and the central banking
institutions? Immediately it will

on the internal economy, I would
like that to be considered from the

If these two measures are taken in
& lmited way, our economy is insul-
ated from the international recession
and the terms of trade are improved.
Through the State trading in the in-
ternational market, a lot of money

Finance Mmister is known for his
discipline because he was administer.
ing law and order. I expect he would
have a little more economic discipline
in the counity from top 4o bettom,
and he will realise it much better
and all the arguments of Kaldor
would be met by introducing thas
discipline. Our neighbouring State
the other day did it in a dictatorial
way, and all the hidden incomes came
to light in about a fortnight. Here 1
is not a question of i \
Are you going to tolerate fraud in
this country in the name of demo-
¢racy? I cannot tolerate fraud whe-
ther it is in the economic field or in
the political field. I do not think the
Prime Minister will tolerate it. It §»
not a question of dictatdrship, the
question is whether the measure is
right or wrong. Therefore, 1 would
appeal to him to give six months,
time—of course, it involves regulari-
sation of certain former frauds, but
jet them come to light—and realise
the amount that was realised in
Pakistan within a fortnight. That is
other way to meet the crisis.

Shri M. P. Mishra: What was the
smount realised in Pakistan?

Shri Khadilkar: It came to Re. 100
crores or a little more, but by way
of taxation actually they realised
sbout Rs. 40 crores—if I am not mis-
taken, because I have not got tha
figures here.

patters with an economist of inter-
nationa] fame. He had advised our
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If the Finance Minis.
or the Planning Commission fails
answer that question this year,
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only the impact of taxation, the
impact of burden, the impact of
higher prices, the impact of other
dues from States at different levels,
but he must feel that he is one with
the State, he has got the sense of
oneness with our objective. That
qualitative change has not come
about after three years, and I am
afraid that with this Budget it is not
likely to come about this year. All
the gaing that we have made are
likely to taper off, and we are going
to face, perhaps a bigger crisis.

There is one point about the civil
expenditure. Of course, it is going
up. At the same time, I would not
like to have bureaucratised adminis-
tration. State administration should
be simplified and the expenses should
be curtailed. There should be rigid
economy. As Khrushchey did, let
the Finance Minister do here. As
soon as he took over charge, he dis-
banded 20 ministries which had over-
grown in Moscow. Overnight he dis-
persed them. I do not know how
far he will be ruthless in these
matters, but this is a lesson to be
taken.

Apart from it, we must look at 1t
from another angle. Hon. Member
said something derogatory to the
services, Unfortunately, I do not
share that viewpoint. In this coun-
try the public sector will have to
depend on services. They have no
independent leadership like the
private sector where there are big
People with lot of experience at their
command. We have no men of ex-
Derience at their command, We
have no men of experience and our
best people are sometimes enticed

away with greater rewsards. You
know, Sir, many able men in the
services are on the other side after
leaving their services. Therefore, we
must look to our services in the new
context of things, that they are not
only discharging their administrative
duties bus they are discharging this
main task of development. There-
fore, if we, just because expenses are
going up, say certain things against
the services that would not help the
national effort at re-construction,

In the end, I would like to appeal
to the Finance Minister that though
he has tried to put up a brave face
in a situation to realise the magni-
tude of the crisis, he is very lucky
because since he assumed charge the
stock market hus gone up by 37
points—that is a good indicator
because in this mixed economy the
stock market also serves its own
purpose as, I think, it should That
is onc good indicator. Then, he has
reassured and allayed the fears of
the private sector people. To a point
they feel that he is orthodox, conser-
vative, cautious, perhaps, to a fault,
1 should say, but still he has allayed
their fears. Therefore, it is now his
duty to look to that sector to solve
this crisis of resources that we are
facing by making further efforts to
bring in line the States. The States
budgets are there. No State has made
any appreciable effort to raise its
revenue. The States are expected,
according to the Planning Com-
mission, 1n the coming two years to
raise Rs. 40 crores to Rs. 60 crores—
I do not remember exactly the figure,
That hag not been done.

If all these measures are taken, I
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ter that he has adopted i ths
Budget. According to me, Sir, the
hon. Finapce Mimster has tried to
consolidate the financial resources of
the country. He has also tried to
plug the loopholes in the new taxa-
tions which were enforced during the
last two years I want to congratulate
the Finance Mmisier for making a
reduction in the defence expenditure
by Rs 24 19 crores in the next year
I would like to suggest that thus
policy should be followed in future
years so that the expenditure on de-
fence can be brought to a maxumum
of Rs 200 crores

The biggest achievement during the
cucrent year s overcamting  the
difficulty in our foreign exchange
position Due to the combined efforts
of the Finance Minustry and the Com-
merce and Industry Ministry the crisis
which was bemg expected has been
solved. Last year, Sir, in these days,
every intelligent man was anxious,
alarmed and worried about our foreign
exchange resources and our foreign
exchange payments Due to conti-
nuous efforts, due to incentives granted
for more exports, the pos:tion has
sufficlently been improved Our
balance of foreign assets with the
Reserve Bank last year was Rs 279
crores and this year it 1s Rs 208 crores
Comparatively the position has 1m-
proved, and I want to congratulate
the Finance Mimister as well as the
Mumnister of Commerce and Industry
for this improvement Also, Sir ac-
cording to me, the monetary position
of the country has been well looked
after Throughout the whole year the
flow of money m the market had re-
mamed constant and due¢ to the able
handhing of the Government The
Government have been successful in
rasing loans The Centre, and the
Btate Governments have raised loans
to the tune of Rs 227 this year
Last year, our loans raised were about
Rs. T1 crores and in 1956-57 Rs 141
crores This yeer, the success 18 ap-
precisble, and besides this, the prices
of securities hgve also mmproved, and
there is more confidence among the
public to invest money in government

secyrities. Therefors, I think that
our Government and the Finance Min-
Mster have been sucessiul in handling
thiz important question.

The tempo of industrial expansion
has also remamed constant, Accord-
ing to me, the development in mdus-
tries 1s continuing, and though there
1s an increase of 2 9 per cent only
thus year in comparison fo 3'5 per
Cent last year and 8 4 per cent
1956-57 Thus year, due to a fall
the production of the textile industry,
the figure 1s lower But we must
realise that the general production of
the industries 13 going up and there
are so many new industries com-
Ing up I presume that next
year, with the sfeel plants i full
swing and the other mdustries pro-
tfucing goods, our production will be
Mmuch higher and that we would be
tulfilling our targets That would also
be very helpful i the saving of
foreign exchange

Small-scale industries also have
developed during this year In many
parts of the country the small-scale
industries are developing and they
gre showmg quite substantial im-
brovements and giving substantial
employment to the public, and are
producing so many desired goods to
meet the requirements of the public
Industrial goods and consumer goods
have also helped the country in sav-
ing foreign exchange which 1s spent
on mmporting goods

This vear, the change in the taxa-
tion pattern of the corporate sector
has been great Looking at this 1t
may be simpie at first sight but it 1=
dufficult to sav anything about its
implication at this juncture  But one
thing may be pointed out There has
been withdrawal of credit from the
reserves made by the tompanies in the
last so many years The distribution
of dividends out of these reserves is
gong to be abolished from next year
In this connection, I want to submut
that this practice has been followed

by the industries from the begin-
ning. In such a short time, whether
it is good to discontinue this practice

g

has to be reconsidered I think
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private sector has also done a great
service by developing so many indus-
tries 1n the country In our second
Five Year Plan, there was a portion
to be looked after by the private sec-
tor and another portion to be looked
after by the public sector With thewr
enthusiasm they have tned to do thewr
best to buld so many industries in
the country and that also has given
quite a substantial amount of employ-
ment to the people ahd also raised the
wealth of the country [ think all are
doing well, whether 1t 15 the private
sector or the public sector, and are
doing good for the country The pn-
vate sector is not separate and the
public sector 15 not gseparate All are
combined and we have also tried to
improve and develop and expand the
economy and production of the coun-
try Just to take them separately and
criticize them 15 of no use I think we
must have a broader view 11 this con-
nection and they should feel that
whatever they are domng 13 to the
good of the country They are also
paying well and in fact the higher
slabs are levied on them This aspect
also should bc taken into considera-
tion We must not eritiaze them At
present the development in the indus-
tries 13 mainly due to therr hard and
efficient work Therefore this aspect
should be taken mto conwuderation

As the hon Finance Mimster has
abolished the tax on excess dividend
and the wealth tax on compames, 1
want to request hum to consider the
bonus shares and the tax thereon
Bonus tax was mtroduced m 1856 and
it was 12§ per cent at that tume I do

1957, But it was increased to 30 per
cent in 1957, I have resson to beligve
that from that time the revenue by
way of thus tax is considerably lower
than what accrued m the

of 1956 This tax was bemg imposed
just to have a revenue from dividend
tax Now we have no dividend tax,
and therefore, the rate of bonus tax
should also be reduced to the original
Lmit of 12} per cent The advantage
would be that the Government will
also get revenue and the shareholders
will have an incentive to invest more
money mn equties Therefore, I re-
quest the hon Fmance Minister to
consider this suggestion of mine on
this aspect of the guestion

Begarding the abohiion of Erossng,
I want to request the hon Mimster to
consider that chartable institutions
are also holding a major part of the
funds i shares and other things That
question has to be looked into It
must be seen that their interests are
not harmed, because the money they
get 15 spent towards the uphift of the
country and goods causes in society.
Therefore, I plead that their income
should not be disturbed and that the
tax should be refunded to them so
that they can maintan their expenses
and their good work

Regarding the investment compames
I would like to submut that the note
in the Explanatory Memorandum 1s
not clear I would say that they are
one of the biggest investors i equi-
tis  Therefore there should not be
doublc taxation, on the othcr hand an
incent ve should be given to them so
that the hmitcd compamies ean invest
money in equities

This year we have” discontinued
extra depreciation on securities and
allowance on third shift depreciation
The industries have developed and
they have also helped a lot to develop
our country Sull, in the third Plan,
we have to develop many more indus-
tries Therefore, I would like to re-
quest the hon Financd Minister to re-
examine this position Especially, T
wauld request him to continue third
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shift deprecistion allowance for the
time being.

Many of my hon. friends have spok-
en about the middleclass and the
exemption from the income-tax limits
I also want to join them and
that in view of the rise mn
in view of the general in-
is essential that the limit
. 3 should be increased to
. I understand that if this is
to implemented, it will cost
ernment a sum of Rs, 2 crores
3 crores, but it is worth doing,
use they need a relief. Only two
ago, we were giving them this
relief, From that time onwards, the
prices of foodgrains and other com-
modities have gone up.
they deserve this concession, and I
think the hon. Finance Minister will
<onsider this suggestion sympatheti-

Regarding housing for middle in-
come-group, the Life Insurance Cor-
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way of loans for building houses for
the middleclass people. In this con~
nections, I may submit that there is
ample cement in the country and with
our own Ssteel plants, there will be
no shortage of steel also. So, more
amount ghould be allotted for this
purpose. In every city, there is this
problem of housing and people want
to build their own houses, So, a sub-
stantial amount by way of loan should
be given so that the difficulty may
‘be overcome. In this way, there will
‘be also further employment,

8o far as the expenditure tax is

ning of the Second Plan, the total s
Rs. 850 crores and adding this Ra. 308
crores, it would be Rs. 1150 crores.
Qur target for the plan period is
Rs. 12000 crores. So, I think we will
be exceeding that target. This is going
to increase the cost of production of
materials, Because of our increased
cost of production, in our exports we
are not able to compete with other
countries. There is inflation due
deficit financing and so the cost of pro-
duction increases. So, this also should
be considered.

There is another important questiom.
Every week 1 find in the Reserve
Bank return that therc is export of
currency. I presume this is due to the
smuggling of gold into the country
and smuggling of currency out of the
country. In this year, this has come
to Rs. 30 crores or Rs. 35 crores. So,
proper action should be taken to stop
this leakage of currency. We should
try our best to overcome the difficul-
ties by avoiding wasteful expenditure
and other things 1 have suggested. I
congratulate the Finance Minister on
his success in the matter of foreign
exchange.

Shri Heda (Nizamabad): In the
beginning, I would like to refer %0 a
portion of Mr, Khadilkar’s speech. I
am sorry he is not here in the House.
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unless we believe that everything is
fair in the game of politics, I hope my
friends on right will take note of

It has been stated by quite a few
Members, of the opposition that this
budget gives relief to the capitalists
and puts a very heavy burden on the

to the common man; that goes without
saying. So far as giving relief to
the big business is concerned, let us
analyse it. The first thing that has
been brought out generally 1z the
abolition of wealth tax on companies.
It is stated that this is a big relief to
big business. As the Finance Minister
stated in hls speech, he has given re-
lief to the companies and not to the
individual members of the big business.
The other day, one of the big business
men came to me and said, “I would
not have minded if there was added
wealth tax on the companics, rather
than on my personal or privat: pro-
perty.” His reason was that the in-
vestment in the company is quite
sound and 18 expected to earn 6, 8 or
So, it can bear a little
more tax, but personal property does
not fetch such a good interest gen-
erally and so, it will not be able to
bear additional burden. Whatever it
is, one thing is clear. In the taxation
system that we have developed in our
country, it is not possible for anybody
to earn even to the tune of Re. 5 lakhs
to Ra. 10 lakhs in life, unless he adopts

clear that ths Government and our
party are quite sincere in the pro-
fession of socialism. The word ‘socia-
e’ does
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tion measures, but it is very clear that
the net result of this budget will be
towards socialism and not the other
way. Not only new properties will
not be acquired but it will be very
difficult even for the present proper-
ties to bear the burden. Therefore, as
it was stated by the former Finance
Minister that the wealth-tax is not
necessarily to be paid out of the
wealth. If it comes to that the tax
has to be paid by the wealth jtself.
1 think after this budget such cases
would increase in number and with
intensity that there will be many cases
of taxing more than the total income.
There is nothing wrong in it and that
will take us towards soclalist pattern.

16 hrs.

Again, the other relief that has been
given to the companies is in the
national interest. For example, the
total taxation was 51'5 per cent. Now
it has been brought down to 45 per
cent without any loss to the Govern-
ment  That is the ingenuity of this
budget. Looking very simple, not only
will there be no loss of revenue but
there will be a gain. So, if there is
any relief given, it is to the com-
panies. Here we have to make &
difference between the companies and
the individuals. In the socialist pat-
tern we would not like the individuals
to take up the size of big business,
acquiring properties worth lakhs and
crores of rupees. While we believe
in the mixed economy and in the
private incentives, we have to allow
the companies to develop in the
national interest. They Have to pro-
duce more and bring the cost less and
Jess so that the country, the company
and everybody is benefited

Then I would like to refer to
The previous speaker,
, has already referred
the tax on high dividend
out, it is a little difficult
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bonus shares? Bonus share is a profit

for every subsequent year. But high
dividend is the hard cash which he
realises immediately and ir toto. While
the bonus share is only a paper, what
he gets year after year is the in-
come on it. Therefore, there is mark-
ed difference between the two. As
&’ Somon’ fdas  stmar, witenr die doc
was introduced, it was clearly stated
that it was done to plug the loopholes
in the tax on high dividends, Since
the tax on high dividends has been
taken away, I am not able to appre-
ciate the continuance of the tax on
bonus shares. My own feeling is that
by converting the extra profits into
bonus shares, though actually and
immediately no profits are gained by
the shareholder, the borrowing capa-
city and the overall position of the
company improves. Its outlook bright~
ens up, it can get better credit and
it can expand. The scope for expan-
sion that we have allowed in the
Second Plan would do justice only if
we congider this aspect also.

So far as indirect taxation is con-
cerned, I would only take one item,
and that is khandsar: sugar, probably
because I represent a sugar-cane area
in this Housc or may be because this
is a little misunderstood in all quarters.
fo, I would like to deal with this
measure in a little detail. Khandsari
which is a small or village industrial
product like gur, if it is done without
any use of machines, it is not taxed.
It remains exempted. So, the smallest
unit or the unit whith would come
under the category of village indus-
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Lh.is khaudsari pro was
large, about Rs. 19, since there
excise duty on it. Therefore,
not only able to make good
in the recovery of juice from the
sugarcane and also in the recovery of
Sugar from cane but it was making a
better profit. In certain cases these
units had started paying a little more
to the sugarcane growers than even
the mills. From the national point
of view this was not desirable. Firetly,
because these units are not getting the
fullest benefit of the sugarcane. The
recovery was, on paper and theory,
about 80 per cent; but in reality and in
the account books it was mever more
than 60 or 85 per cent. So, the loss
of recovery was there; particularly
this is so when the crop is not good.
1 think we will be producing between
18 and 19 lakhs tons of sugar this
year and so we will be deficit by
about 2-3 lakh tons of sugar. There-
fore, a curb had to be put on khand-
sari manufacture of sugar, and it has
done by this measure.

Fu
derast

So, it will have a good effect on
1hose units which are placed within
the orbit of big mills or sugar factory
breas. But the khandsari units which
Were not within the sugar factory
irea but outside it, the competition
was between khandsari and gur.

ow, gur was not paying such a good
brice, because gur is after all much
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here with the health point of view,
whether gur is superior to sugar or
what are its advantages. As a result
of this taxation measure the gur-
making units would benefit.

Lastly, I would like to pomnt out
that new limited companies are not
coming into the arena for the deve-
lopment of the future of our economy.
‘The expansion of the present com-
panies is guite satistactory at least
from the point of view of the goal
that we have set before ourselves in
the Second Plan, but the advent of
new companies is not as it should
have been. This will have two bad
effects. Firstly, the present industries
or hmited companies would expand,
and thereby the power and the influ-
ence of the present business would
increase, and there would be concen-
tration in fewer and fewer hands. On
the other hand, small and medium size
businessmen and industrialists will
have less chance to come forward and
go shead. The Government have
quite a few schemes to finance and
help the small-scale industries and
even medium-size industries. Gov-
ernment helps those entrepreneurs
who can obtain some advantages in
foreign exchange in the share of de-
ferred payment and other things. I
would refer to only one development
in this regsrd.

So far it was the financier who was
coming forward in such matters,
Sometimes an expert, a man who
knows the job, an engineer or a scien-
tist, would come forward and give an
idea to a Snancier and start an indus-
try. Now, a new development i3 tak-

ing place. A man who is neither an
expert nor has got money is coming
forward and trying to put up new
plants, He has, it would be difficult

. to say a political influence, but at least

he has contacts between the ome and
the other. He goes to the scientist
and says there is a certain financier
behind him or that he himself has
got good finance, and thereby gets the
co-operation of the scientist, and then
he goes to the financier and in the
same way he goes to the foreign
industrialist and gets the deferred
payment. I think if we allow this in
an unrestrained manner, this will not
have a salutary effect on the future
development or growth of our econo-
my, and therefore we should devise
measures so that this category of
adventurists would be curbed.

18.10 hrs.

[Mr., DEPUTY-SPEAKER in the Chair)
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Shri Naushir Bharucha: It 18 very
much more.

Shri Raghunath Singh: It may be,
we should hope so.
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Shri Naushir Bbarucha: Mr. Deputy-
Speaker, Sir, the outstanding impres-
sion one gathers from a perusal of the
Budget proposals 18 that outwardly
there seems to be an overall shrinkage
of national economy. If we examne
the revenue side, 1t does appear that
the law of diminishing returns has
set in  Customs have gone down from
Rs 170 crores to Rs, 136 crores, large-
ly due 10 our policy of slashing
impoits.  Unilon excise duties have
also gone down by Rs 34 crores, as
also the Weaith Tax, the Expenditure
Tax and the Guts Tax. They have
fallen below our estimates by Rs. 54
ctrores  Even the Railway contribu-
tions have gone down while income-
tax and corporation tax have shown
only slight increases After pumping
into the Plan hundreds of crores of
rupees, 1t 1s a sad reflccuon to note
that the revenue you derive shows
diminishing returns

But, I wish to submut that this 1s
not sc much a matter of dimumishing
1eturns as an under-esumate by the
Fmance Mimister for reasons best
known 10 him He has estimated a
deficit of Rs 82 crores But, 1 am con~
vinced that if the revenues had been
properly estimated, this so-called def-
icit of Rs 82 crores would be less by
at least Rs, 55 crores. The actual def-
ic1t should not be more than Rs 27
crores and that deficit need not have
been covered There was no case
made out for additionak taxation and
the fact that Rs. 82 crores of deficit
has been shown is, to my muna, e
deliberate act to find an exguse for
imposing fresh taxation
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The revenues which have been
under-estimated are as follows: Cus-
toms revenue has been shown as
Rs. 136 crores; but it does not take
into account the fact that the hbnm,
Minister for Commerce has said that
there will be a more liberalising
import policy to get raw material for
industries, It does not take into
account the natural growth of imports
that must come. It also does not take
into account the governmental im-
ports, the heavy imports on account of
the Plan projects. To my mind, the
revenue from customs has been under-
estimated by at least Re. 20 crores.

Sirniarly, Sir. o we exdmime UTnion
excise it is very sad to think that the
Union excise 1s also under-estimated
in that it has been estimated only at
Rs. 307 crores as against Rs. 304 crores.
May I ask the hon Minister whether
industrial production is at all going to
rise in the Budget year or not? On
what basis has he made this calcula-
tion? Even taking a rise of 5 per
cent.—it 15 not an over-optimistic
expectation—the excise duties have
been under-estimated by Rs. 15 crores.

Similarly. income-tax has been
under-estimated 1 ask this House,
if you are going to pump in Rs 1121
crores more in one year will the
income-tax paving capacity of the
people be increased or not? But, there
is no corresponding increa~e shown in
the income-tax estimates

As to the Wealth Tax and the
Expenditure Tax, the hon Finauce
Minister has very shrewdly shown us
that the reypsed estimates have fallen
below our expectationz. But, may I
ask this? When the machinery for
Wealth Tax and Expenditure Tax or
Gift Tax has gone into full swing, do
we not expect that in two or three
years’ time this revenue will be con-
siderably up. I am inclined to esti-
mate at lensl.Rs. € crores more from
these sourves. Civil administration
receipts have been shown at Rs. 10
crores less. Why this under-estimate?
Taking everything into consideration,

'ETE

I say that the revenues have been
under-estimated by a total of Rs. 8§
crores. The deficit, if at all,

have been éf Rs. 27 crores which

not have been covered at all. On the
other hand, expenditure hag been over-
estimated without our being given ade-
quate reasons. Civil administration
has been shown as having risen from
Rs. 198 crores to Rs. 228 crores.
other miscellaneous expenditure has
been shown to rise' from Rs. 58
Rs. 71 crores. Extraordinary receipts
show an extraordinary rise from Rs.
15 to Rs. 35 crores. Crores and crores
are shown as additional expenditure
without adequate reasons or explans-
Laon. J guite appreciate 1hast the Fip-
ance Minister may want to show the
estimated expenditure rather on the
high side because the Pay Commission
report may come and that might take
away over Rs 10 crores or so during
the year. I can understand that.

But then the hon. Finance Minister
does not show certain hidden reserves
and 1 shall point them out. The first
hidden reserve 18 the accumulated pro-
fit on small comns circulation which
comes to nearly Rs 50 crores. Just
because Rs. 50 crores is held in sus-
pense account, 1t does nat become less
valuable He takes credit only for
Rs 10 crores and still keeps Rs. #0
crores in reserves. What type of
budget making is thus which keeps the
reserves hidden from public view but
keeps on imposing taxation? If the
accumulated reserves of Rs. 40 crores
are available, what was tbhe need for
putting additional taxation to the
extent of Rs 23 crores® Why was
that amount not utilised but
saved? Then, there is Rs. 15 crores
representing the custodial charges on
Defence Surplus Stores but only Rs. §
crores are taken up in revenue. Why
1s Rs 10 crores allowed to remain
there while you are imposing addi-
tional taxation? I do not know what
exactly the amount will be in the
Steel Equalisation Fund. Then again
there will be profit from the Sta
trading in foodgraing but does
hon, Minister want to tell us that
Government will take up wh

5
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trading in foodgrains without making
any profit on that. What is the esti-
mated profit? Surely, if the Govern-
ment takes this up, there 1s bound to
be considerable increase in the profits
fitom that source. Surely that source
has not been taken into tonsideration.

On the other hand, there are not
sufficient economies in the admin-
istration. We welcome a drop in the
defence estimates but even Rs. 242
crores 15 far too much and if I have
occasion to speak on the defence esti-
mates, ] shall go into details and shall
point out how the public do not get
value for the money that it spends.
There are so many other items In
which economy could be exercised and
if 1 get an occasion to speak on the
Demands for Grants, 1 shall certainly
point them out

Coming to the taxation proposals,
it will be secn that diesel o1l comes
up for a hundred per cent increase
which will affect adversely nat only
the road transport but the electric sup-
ply undertakings as well  Probably
the Houre 15 not aware that several
clectrical undertakings i1n India ope-
rate diese! o'l machwinery as a result
of which there 1s bound to be a change
in operations cost and the electnicity
consumer may be mulcted in a heavier
tanif Simularly, nearly Re 2 crores
will b: taken from road transport as
a result of the increase of duty on
tyres 1 am afraid that there was abso-
lutely no need for imposing these
taxes and that they are being mmposed
15 onlv due to the fact that the Fin-
ance Minister wants to keep up his
sleeve several reserves which he does
not want to disclose to the House

Coming to the question of ‘grossing
up’ of dividends I am afrad that the
new practice proposed is likely to
create more confusion and 1t is hkely
to hit the equity structure of indus-
tries in a permanent and damaging
manner 1 wish that this new prac-
tice had not been introduced. There
1s no doubt, notwithstanding anything
that the Government may say, fhat as

a result of the new proposed practice
of ‘grossing up', the ‘sharehdlders and
particularly the small man, middle~
clags man, will receive a dividend upto
ten per cent. less than what he was
getting before.

I now come to the plan expenditure.
In the course of the year a plan expen~
diture of Rs. 1157 crores 13 proposed
to be incurred. capital expenditure is
to the extent of Rs. 420 crores; loans
to the States Rs 525 crores; debt re-
payment Rs 130 crores The deficit
1s Rs 82 crores As agamnst that the
resources are. repayment of loans to
the Government Rs 111 crores; pub-
lic borrowing Rs 240 crores which is
obviously too high a figure; small
savings Rs 85 crores which mught pro-
bably be realised The hon. Mmster
has presumed very generously that
foreign aid will come to the extent
of Rs 337 crores Perhaps he has got
better souices of information on thus
pomt I am inchined to beheve that
i esumating the receipts from foreign
~ources at Rs 337 crores, the hon. Min-
1ster 1= stramming the generosity of
these countries  Anyway, we all agree
with the hon Finance Manister, this
tountry agrees with the Finance Min-
ister 1n expressing gratitude for the
foreign aid from the various countnes
USA. USSR, Brnitain. France, Ger-
manv Japan and others who have
assisted our country et Uumes of
emergency and in times of grave need.
Let 1t be appreciated that but for the
Etnerous assistance we have receiv-
¢d from these foreign countries, our
Plan would have collapsed We are
grateful to the countries which have
given us such timely assistance But
it will be appreciated that the mter-
nal resources for the Plan for this
vear leave uncovered a defiait of
Rs 245 crores and 1t 1s proposed to be
met by the issue of Treasury Bills
Now, 1 must tell this House what these
Treasury Bills are This is a device
by which the Government takes from
the Reserve Bank certain sums of
money to be repaid within three or six
months' time becaust the revenue is
lagging behind Our revenues come
in in seasonal fluctuations; after the
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financial year 1s over or after Dawall
it comes in bulk but the expenditure
has to be kept mncurring regularly To
meet a contingency like that the Trea-
sury Bill was devised or invented
Now, what 1s 1t used for today?” We
borrow saying that we are prepared
to repay Rs 245 ciores within three
months or six months and keep on
renewing these treasury bills and fin-
ally we say, as the hon Prime Minus-
ter did last year when he presented
the Budget, that Rs 1400 crores worth
treasury bills should be converied
into debis of appropriate maturity In
other words, the debtor tells the cred
itor ‘I cannot pay vou within three
months, I will pay you after 15 or 20
years” That 1s the position This s
nothing short of deficit financing by
the back-door It 1s wrong to presume
that deficit financing 1s going to be
confined to Rs 1000 crores We have
already had Rs 1400 crores of deficit
financing Why does this method ten-
tamount to deficit financing® Becausc
behind the amounts of these treasury
bills, there 1s no fiduciary backing as
there 1s behind our paper currency
Therefore what actually happens 1.
that we borrow from the Reserve
Bank by promising re-payment with-
mn three months but we say later that
we will pay them 15 or 20 years later
Rs 1,400 crores had already been con
verted like that and this year the
amount 15 Rs 245 crores With simi-
lar sum next vear, probably 1t would
nearly be Rs 2000 crores Now, the
question arises what are you going to
do about it? It will be appreciated
that in the four years of the Second
Plan, taking the Budget year, we shall
have spent abgut Rs 3,571 crores
Out of that, nearly Rs 2 000 crores 1s
deficait financing Therefore, we ar.
opening the Third Five Year Plan with
a big handicap of loans awaiting re-
payment, deferred payments awaiting
to be liquidated, lesser scope for defi-
¢it financing and inflation as a result
of extraordinary d.e&clt financing Yet,
how recklessly we spend the money
so far as this year of the Plan is con-
cerned? I shell give an illustralivn

17 hrs

The stcel projects will take up
Rs 122 crores, that inexhaustible sink
which goes by the name of Hindus-
tan Steel (P) Ltd The Estimates
Commuttee has made a very scathing
denunciation from the start to the
finish, how the plants have been mas-
managed, how the contracts have been
entered into etc Yet, 1n this current
year we have paid Rs 52 crores and
a loan of Rs 122 crores 1s to be given
for the stecl plants in 1958-60 Nobody
15 asking what 15 gomng to be the
retiin on this I think tlus House
must put its firm foot down and say
that no further money 1s to be given
to the stecl projects unless this debacle
hasz becn met

Apart fiom this I must point out
that there arc stresses and strains imn-
herent 1n this Budget One such thing
15 that the food prices are going up
i therp 1~ a temporary fall in the
food prites let us not be deluded that
w¢ have bien able to hold the line
of defencc It 15 not so The effects
of inflation are being inevitably felt
It 13 1mmaterial if the hon Mimster
conceals defieit finanung der the
pompous nime of Treasury Bills, still,
in fact 1t 1~ deficit financing and 1t has
its results an fluctuation

Thercfore when we are talking of
the Third Plan let us understand that
the future of the Third Plan 1 three-
quarters moitgaged in the execution
of the Second Plan and 1t 15 with this
handicap that we have to proceed
further

Sir, I shall speak of other matters
on the Demands for Grants, but 1
think that with all the efforts that we
have been making in finding resources
for the Second Plan today we are not
in a position of strength That one
thing is certain Foreign exchange
continues to be so precarious that if
there 1s a sizeable difference between
the estimates of Rs, 837 crores which
the hon Finance Minister expects
from foreign countries, there will be



§197 General Budget— PHALGUNA 18, 1860 (SAKA) General Dwcussion

a serious crisis. Inflation hag set in.
Unemployment continues to grow. 1
am not saying that the Plan must be
abandoned or anything like that, I
say that our effort, notwithstanding
the determmnation of the hon, Finance
Minister, has fallen so short that unless
during the Third Five Year Plan we
are in @ position to create anything
between 16 to 17 million new jobs we
will be nowhere, and looking to the
fact that our commitments during the
Second Plan have been so heavy, the
scale of deficit financing has been so
heavy, I really doubt whether we
shall be able to make a serious effort,
an effort of the magnitude that we are
cxpecting for the Thurd Plan

I am convinced that this Planning
Commussion has not delivered the
goods It 1s necessary in the interests
of the country that a panel of thinkers
must be appointed who will really
look 1into these things objectively
without being tied to political ideolo-
gles, without being tied to political
parties Unless that 15 done, I am
afraid, though we mav scrape through
this year and the next one does not
know what is more in store for this
country
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Shri D, C. Sharms: Mr. Depuly-
Speaker, Sir, the Budget 1s a peg on
which one can hang many tales One
can look at it from the point of view
of one's constituency While domng so,
I can say that my constituency of
Gurdaspur 1s a border dstrict and 1t
requires special treatment I can look
at it from the point of view of my
State and 7 can say that since my
State 1s g surplus area so far as agri-
cultural production 13 concerned, we
should try to give it greater subs'dy
80 that it can grow greater quantity
of foodgraing than before I can look
“t it from the angle of my pet aver-
sions Everyone has his own pet
avermons For instance, there is some-
body who wants the banks to be
nationaliced, and there are other per-
san< who want that the ¢ nema indus-
try should be nationalised, because all
human beings are victims of one aver-
sion or another

Also, Sir, we can look at 1t from the
POInt of view of those things on which
We have set our heart Fof instance,
there are sume persons who have
been saying that 't 15 a very good
thing that the Defence budget has

reduced, and that since our coun-
try stands by Panch Sheel we have
taken the right step Now, Sir, to tell
¥you the plain truth, I think that this
Panch Sheel without any»resources of
defence is like a stool without any
legs. It cannot stand. It is something
Without any foundation But 7, do not
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want to go into those details. As I
have said already, this budget i1s pro-
vocative of all kinds of ideas, senti-
ments, theories and notions. But I
can say one thing without fear of any
contradict on: this budget is in con-
formity with the high destinies of our
nation and I use the word ‘destiny’
with as much responsibility as an hon.
Member who repudiated the use of
the word ‘destiny’ Dest.ny is not the
prerogative of those countries which
are ruled by dictatorships, whether
they are veiled or open. Destiny is
not the prerogative of those countries
which are ruled by despots whether
they are called as such or are called
dy sumre odler name Sy 5 die
prerogative of every country and
much more so of a great and ancient
country like ours

Shakespeare was not a despot or the
mouthplece of any authoritarian
regime, but as Shakespeare said,
“there is a destiny that shapes our
ends; roughhew them how we will”
He was talking of the individual
destiny and if Shakespeare could talk
about the individuel destiny. surely
the leaders of countries, the Finance
Minister of a country, the Prime Min-
ister of a countrv, can talk about the
high destiny of the 40 crores of peo-
ple who inhab’t this land T would
consider that this budget is a kind of
pact which the Finance Minister of
our countrv hae made with the nation
Tt is n kind of remort which he ha=
given to this nation

1 shall look at this budget only from
one angle, and I do not want to go into
the by-lshes of thought end the by-
lanes of argument. I want to look at
it from this angle (Interruptions)
I¢ those gentlemen were not to talk, T
would be very happy

Mr. Deputy-Speaker: Order, order

Shri D. Co Sharma: I was submitting
very respectfully that I look et the
budget onlv from this angle, and the

angle is, our plans—the first Five Year
Plan, the second Five Year Plan, our
third Five Year Plan and also the
plans that are to come. In 1081, we
embarked on a Plan and that Plan wag
a kind of agreement which we arrived
at, en agreement to raise the living
standards of the teeming millions of
India. Have we succeeded in that or
not? 1Is our budget in conformity with
the soc al needs and urges, with the
economic needs and urges of our
country or not?

Moreover, I do not look upon this
budget as an isolated phenomenon. I
think 1t is a link in the chain; so many
links have gone behind and so many
finfs are fo come. TTerefore, [ 15 a
budget wh ch looks before and looks
after Hence, one cannot look upon
it only as something which is indepen-
dent, which stands by itself and which
has got to be looked at only from the
narrow angle limited to 12 months or
a vear

When 1 look at the budget from the
angle of the five vear plans, I should
<av one thing to begin with 1t i«
thie T think the year 1038

Shri Surendranath Dwivedy (Ken.
drapara)’ He might look at it to-
morrow

Mr. Deputy-Speaker: Would h’ like
to continue tomorrow or has he
finished?

Shri D. C. Sharma: | should like to
finish that sentence. The year 1958
has been @ year of crisis.

Mr., Deputy-Speaker: The House
stands adjourned till 11.00 A to-
morrow

18 hrw.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday. the
10th March. 1959|Phalguna 18. 1880
(Saka).
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CoLusms WRITTEN ANSWERS TO
ORAL ANSWERS TO QUESTIONS—contd.
QUESTIONS 495795 SQ Subject Covomns
8.Q. No. Subject No.
X T. B.in Delhi.
1013, Lac production. 495760 1::;' M: . ;‘:
1014 Price of foodgrmns. 4950 —65 to46. Blank 4
1015. Railway sleepers. 496568 Ratlway track,
1016. Huui Karwar rulway U. 8. Q. No,
. 4968- 69 X
$46. Locomotives. . .
ot mfw R es- 7 1547 Remodding of Jupur o
1020, thd w14 1548. Posts “i.: Telegraphs 008
Toz3. mm of food- . 4974- 80 1549 Wheat cultivation. 5009
1023. Posts and T 1550, Jute culuvation. . 5009
Umiforms . 491081 1551. Chegue system in Post
1024, Sugercane Growers' Offices 11 Marathwada
Delhs 4942 - 86 ((?antuucd);n of bridges
1552.
1023. w of New 4986 - 89 ’ m Bombvay State . $%09-10
. “N " i553 RIJIWIY m n
1036 Hm\ﬂ Pradesh " 499 - 92 Hszan blch‘r m §010-11
- 1554 Passenger trafic at -
1028, m; lu‘!:;mm 4992- 94 gal Dam station 5011
1555, Over-bndge at Kesnga
w"?rrmusmm TO el Station sort
QUBSTIONS 4995- 5064 1556, Akbll’ﬂ.ll’-rllﬂl Line SOII-12
S Q. Ne. 1557 Ralway Officers 5012
1019. Aur Transport Council. 4995 1558. Telephone
1021. Dramnage system 1o Ferozepur Division. 5012—I4
Nuafgath, 4995-96 1599 Telepho corq
027. Central Leprosy In- "
' sntute, Chingleput. 499697 1560. WW o P sor4-1s
1030. Famuly Planning 4997948 1561. Mnor schemes
1032. “Trloki Colony™ 1n . m Pradesh so1s
South Delhu. 49 1562. Msmamum prices of
1033. Arhar and Arhar Dal.  4998-99 ﬂmm. $015
1034. Prces of pulses. . 4999-5000 1563. U prices  for sor6
1035. Supply of m for <000 1564. Workshop at Podnur on 6
Southern 2 sor
ﬁbmdmmﬂ of Jabal- 156§ Uuhzation of
1036 pur Foundry Project 001 s waste land. 501617
. West German 1566. T. B. pﬂm so17
1087 tural Dclepum.w §00°~02 li::-
1038. Smwy of wood and Choien and Hque 5017—30
in Himachal 5002 1568, Railway lands. 5020-31
1039 A m hup 002 1569. Fair mﬂmln soa1
1040. s&wdm 5003 1570, Central Tractor Or- soas
1041 Reorientation ~cof Com- 1571, Welfare Board for Posts
Movements. 500305 7" e vlegraphs 5022
Rourkela-Bersua -Rail- 1572. Negarjunssagar Froject 5023
s way Line, . 5005 1573. Late running of traums  5023-24
1043, Calcutea -Nm 1574, Poultry farme m Delhi s024-25
Avtomatistion s005~6 1578, Seed farms in Delhi .* 5035
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QUESTIONS-—contd. QUESTIONS—contd.
U.5Q Subjeet Covrvatas
U.5Q Subject CoLumys No.
No
1603. Railway Cooue&hayog
Samiti, . 5044
1604. Posts and Tehgnph
1576 Vending lcence  at bulding at Pithorgarth s044-45
ponm Junction Stion 5026 1605. Pandu-Garo Hills Rail
1577. lrave on foot- Line .. 5045
- MH:E‘ 5026 tos. Shifing of & Ralwy
Scheme. 5027 1607. Muln -purpose  trriga-
1579, Fmit pmu-monunm 5027 tion projects, 504546
1608, Railway Deleganon to
1580. w discases " coa7—29 Washington. . . 5046
: - 1609. Univenuy for .m.
1581. Re-modelling ofBolpur 5047
Rulway Station 5029 1610. ghn for m
1582. lssue of licences for 504748
m‘"‘_" factones. 5030 1611. Wheels and axlu . 504849
1583, ﬂvlg Worl.:snhup. 5030 1612, g:,m Corporation 5049
Wharfage 1613. tnbutions to Far
15“° rage dﬂl'::d demur- 5031 mers’ Conventions 5049-50
158s. Hawkers in Delhu. 5031-33 1614. Extension of Buxar-
1586. Musing Posts and Arrah Raillway hne. 5050
) Telegraphs files. 5032 1615. Promotion of non-
587. Tny Municipal gazetted staff. SO50~51
! ) ﬂc?.m 5032-33 1616, Cases mglmrf%lel‘nder
Co-operative Credu Section 379 s0<1
1B e Gmactal 1617. Re-cmplovment _of
Pradesh. 5033-34 ured Rallwav employeﬂ 5051=%2
1589. Irrigation Projects 5034 1618  Aur-conditioned trmns 5053
1590. Railway saloons at 1619. Use of Hindi on Rail-
Bolpur Station 5034 ways. 5053
1591. Cattle dung 5035~36 1620, Dlllcruml of ].mum
1592. lmport of wheat <036 s6ar. River end 5053-54
1593 Cllms aguost N. E. . Harike Railway Lne. 5054
Y- 5037 1622. Denilments of goods
Claims trams . 505455
554 Railwsy . on N- E.‘ 5038~39 1623. Alternste Asum Ral
T P h co llﬂk. . soss_ss
1595 tive Secretaries. . 5039 1624. Procurement of rice
iy Reumvdfm ot 1625. :'::' in  Rabwy e
1597. service i
7 e emiploy - S039-40 1626. Exploitation of water sos6-s7
1598 wbr mw:yddemmmﬂm resources in Punjsb . 5057
,r . 504041 1627. Basic lsmenhiu at
1599. on  National a8 w‘“"‘_“_‘“‘““; s 505758
No}.:,,.h. so4 T tions " oss
1600. sllngP'Ff 5041-42 1629. ?‘nmm on 5059
16ot. D.V.C. canal. $042-43 163. C for =y

1602.

CD. md N. n.s.sn
Purfisb.

ture of wagons andwpare
parts,

. . e



1633, Gratuty to Ex-em-

1634 Tractor and hight engine
H Over-bn at Katthar
635 dge

1636 Quarters for Rmlway
employees

1637. Stnke at Ghazubad

1638 Soft wood for match
industry

MOTION FOR ADJOURN-
MENT .

The Deputy Speaker withheld
his consent to the moving
of an adjournment motion
E ven notice of by Shriman

(tl‘.hhknvm u re-
garding the situation alleged
to have ansen out of the
imposiuon  of betterment
levy bv the Punjab Govern-
ment

PAPERS LAID ON THE
TABLE

The follown rs wel
1nd on the Table e

(1) A copy of the
)l!mmm:snfIZ!:|'1|cniar5vr“5re':l
on for themr

1959-60 under mb-secuon
(3) of Section 44 of the

| Dary Dyozst ] £326
CoLumMNs
CorumMns Damodar Valley Corporation
Act, 1948,
(=J A -'S H
5060 ’i?d“lit ( )
cbruanr 1959 under mb-
3!’ Secuon 133
506961 of the Motor Vehicles
Act, 1939 mlk:me certan
amendment  to Motor
Vehicles Rules for Manspur,
061 lgil published 1n Muupur
5061-62 BILLS INTRODUCED 5068~69
(1) The riauon (Ral-
5062-63 ways) 2 Bill, 1959
(2) The Indian Laighthouse
5063 (Amendment) Bill, 1959
soby
5064 BILL PASSED 3060~70
l1he Ralwa uster (Shn
Ih?km ;hm) m{wcd thll}
t ppropriation (Raslwavs
5065-67 Bill, 1959 be taken into
consideration A’fftt:c muon
:vu-chu'dua‘:wdmnde::um ﬁ
Bill was passed
GENERAL BUDGET—GEN-
ERAL DISCUSSION 5070 —5220

5067

G, .
t neral), I
Bt e, 19

sion was not concluded i

AGENDA FOR TUESDAY,
MARCH 10, 1959 PHALGU-
NA 19, 1880 (SdKA)
Further general

discussion on
the Budget (Geneml),
1959-60



